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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL
WESTERN ZONE BENCH, PUNE

ORIGINAL APPLICATION NO. 103 OF 2025 (WZ)

Hasmukhbhai Bahecharbhai Parmar ... Applicant
V/s
Secretary, Water Resources & Ors. ... Respondents

AFFIDAVIT IN REPLY ON BEHALF OF RESPONDENT NO.
2, DISTRICT COLLECTOR, BHARUCH

I, GAURANG MAKWANA, Adult, Male, presently serving as the District
Collector and District Magistrate, Bharuch, having my official address at 1%
Floor, Jilla Seva Sadan, Kanbivaga, Bharuch, Gujarat, do hereby solemnly
affirm and state on solemn oath as follows:

1. That I am filing the present Affidavit in Reply on behalf of Respondent
No. 2, in my official capacity as a Collector and District Magistrate,
Bharuch, in compliance with the Order dated 6™ February, 2026 passed
by this Hon’ble Tribunal in the above-captioned Original Application
No. 103/2025 (WZ). I am fully conversant with the facts and
circumstances of the present matter and am competent to swear this

affidavit by virtue of my official position. I state that the contents of this

affidavit are true and correct to the best of my personal knowledge,
information derived from official records maintained under my

supervision, and belief formed upon due inquiry.

2. That the subject matter of the present Original Application pertains to
the directions sought by the Applicant for the establishment of Sewage
Treatment Plants (STPs) and for the cessation of the discharge of
untreated sewage water by various local government authorities and
private individuals, which the Applicant alleges has caused, and

QA\“ continues to cause, significant damage to the natural environment,
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including the Coastal Regulation Zone (CRZ) area, the Flood Plain
Zone, the river bed, and the tidal influence area of the River Narmada
within the District of Bharuch, in the State of Gujarat. By way of the
present petition, the Applicant seeking enforcement of the applicable
environmental statutes and directions to the Respondent authorities to
take immediate and effective remedial measures for the prevention and
control of water pollution in the River Narmada and its tributary

drainage system.

. That I say and submit that Respondent No. 2 is committed to the
protection, preservation and improvement of the natural environment,
including the ecology and water quality of the River Narmada, which is
a perennial and sacred river of national importance passing through the
District of Bharuch. Upon receipt of the Order dated 6™ February, 2026,
and in diligent compliance thereof, Respondent No. 2 caused to be
issued detailed communication(s) vide letter dated 23 February, 2026
to the following authorities and departments falling within the
administrative jurisdiction of the District Collector, Bharuch, directing
them to furnish comprehensive factual reports, setting out the current
status of sewage treatment infrastructure and drainage networks within
their respective jurisdictions, the specific locations of untreated sewage
outfalls, and the steps taken or proposed to be taken to prevent the

discharge of untreated sewage into the River Narmada;

:: Authority / Department to which report was sought

Q) Regional Office, Gujarat Pollution Control Board (GPCB),
Bharuch

Regional Office, Gujarat Pollution Control Board (GPCB),
Ankleshwar

(i)

) Bharuch-Ankleshwar Urban Development Authority
"l (BAUDA), Bharuch

(iv) | Bharuch Municipality, Bharuch

(v) | Ankleshwar Municipality, Ankleshwar
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(vi) | Taluka Development Office (TDO), Bharuch

(vii) | Taluka Development Office (TDO), Ankleshwar

(viii) | Notified Area Authority (NAA), GIDC Estate, Ankleshwar

That I say and submit that the replies and reports of all the aforesaid
authorities have been received and duly examined. The substance and

salient findings of each report are set forth in the subsequent paragraphs
of this Affidavit.

. ThatI say and submit that the Gujarat Pollution Control Board (GPCB),
Regional Office, Bharuch, has submitted its detailed report to this
office. A copy of the report is annexed herewith and marked as
Annexure- R-1.

4.1 Following eight (08) domestic sewage outfalls fall under the

jurisdiction of Regional Office, Gujarat Pollution Control Board

(GPCB), Bharuch are as below:

Sr. Places/points GPS

No. Locations
> 21.716866,

1 Near Saradar Bridge, Zadeshwar 73.044371
5 Near Gurjar Pragati Mandal, 21.713698,
Zadeshwar 73.038503
21.710998,

3 Near Revatmata temple, Zadeshwar 73.033041
4 Near Maktampur sub post office, 21.707980,
Bharuch Nagarpalika 73.024738

5 Near Sardar Smarak school, 21.705455,
Maktampur, Bharuch Nagarpalika 73.017694
6 Behind Chaddar Sahib Gurudwara, 21.700676,
Bharuch 73.003474
21.691371,

7 Near Bharuch Fort wall, Bharuch 79 996790
] . 21.678053,

8 Vejalpur River bank, Bharuch 79 969168

4.2 In this regard, RO, GPCB - Bharuch conducted site inspection and
sampling of the sewage outfalls at the locations mentioned above
on 26/12/2025, out of those three (03) locations fall under
Zadeshwar Gram Panchayat and five (05) under Bharuch




4.3

4.4

4.5

163

Nagarpalika Jurisdiction. The matter was discussed in the District
Level CRZ DL-CRZ) Committee Meeting on dated 12/01/2026
under the Chairmanship of District Collector, Bharuch. Based on
the non-compliances, Notices issued to Bharuch Nagarpalika &
Zadeshwar Gram Panchayat on 17/01/2026.

Further, Bharuch Nagarpalika has established a Sewage Treatment
Plant (STP) of 29.3 MLD capacity, which is presently operational,
and the Board has granted Consent Order vide No. AWH-131486
dated 04/01/2024. RO, GPCB - Bharuch carries regular inspection
and sampling of STP Bharuch Nagarpalika; based on non-
compliances, Notice of Direction (NOD) issued u/s 33 (A) of
the Water (Prevention and Control of Pollution) Act, 1974 on
dated 18/03/2025, 20/12/2025, and 08/01/2026.

However, it has been observed that the entire city area is not yet
covered under an underground drainage network; consequently,
certain sewage outfalls continue to discharge through open surface
drains, ultimately meeting the Narmada River. Accordingly, RO,
GPCB - Bharuch has directed Zadeshwar Gram Panchayat &
Bharuch Nagarpalika vide letters dated 23/12/2025, 17/03/2025
and asked to complete the drainage network & divert all sewage to
the STP, and ensure that no untreated sewage is discharged into
the river Narmada.

Further, RO, GPCB - Bharuch has earlier conducted survey with
inspections and sampling of the Narmada River stretch from
village Nand to village Suva on 28/05/2024, 30/05/2024,
04/06/2024, and 15/06/2024, during which it was observed that
domestic wastewater from 21 villages were being discharged in to
open surface drain without any treatment which eventually meets
to river Narmada. Consequently, violation notices were issued to

concern villages vide letter dated 23/12/2025.

. That I say and submit that the Gujarat Pollution Control Board (GPCB),

Regional Office, Ankleshwar, has submitted its detailed report to this

office. A copy of the report is annexed herewith and marked as

Annexure- R-2.
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Following four (04) domestic sewage outfalls fall under the

jurisdiction of Regional Office, Gujarat Pollution Control Board

(GPCB), Ankleshwar are as below:

Sr. TR AL GPS
No. acespoInis Locations
| By the Amaravati River near Village 21.707986,
Mandava Buzarg 73.040235
: 21.694347,
2 By Chhapara Creek beside old NH-08 73.012820
3 By Aamla Creek near Dhanturiya 21.659517,
Village 72.821981
: 21.660239,
4 By a Creek Near Sakkarpore Village 79 907533

In this regard, RO, GPCB - Ankleshwar conducted site inspection
and sampling of the sewage outfalls at the locations mentioned
above on 26/12/2025. The matter was discussed in the District
Level CRZ (DL-CRZ) Committee Meeting on dated 12/01/2026
under the Chairmanship of District Collector, Bharuch. Based on
the non-compliances, letters for corrective measures have been
issued to the concerned Gram Panchayat(s) i.e. Gadkhol,
Bhadkodra, Kosamadi, Divi, Diva, Chhapara and Piraman to stop
discharge of untreated sewage in to River Narmada and instructed
to comply and submit time bound action plan.

Further, Ankleshwar Nagarpalika has established a Sewage
Treatment Plant (STP) of 14 MLD capacity which is under
stabilization. STP was inspected on 11/03/2026 and based on non-
compliance observed at site, a letter for corrective measures has
been issued for (i) Domestic wastewater generated from city area
taken in to oxidation pond and its overflow meets natural drain and
then goes in to Amlakhadi, (ii) Nagarpalika has not started STP
operation for treatment of domestic wastewater and not explored

ways for reuse of treated sewage.

. That T say and submit that the Bharuch- Ankleshwar Urban

Development Authority (BAUDA), Bharuch has submitted its report to

this office. A copy of the report is annexed herewith and marked as

Annexure- R-3.
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6.1 Total five (05) Draft Town Planning (TP) Schemes pertaining to
Village Tavra and two (02) Draft TP Schemes pertaining to
Village Zadeshwar, are approved. One (01) Draft TP Scheme
pertaining to Village Zadeshwar is submitted for the approval to
the Government. These eight (08) TP Schemes together covers a
substantial area with a significant resident population. Upon the
preliminary approval of the aforesaid TP Schemes being obtained,
BAUDA intends to plan and execute the construction of a common
and integrated Sewage Treatment Plant, which will serve and
cover the entire combined area falling under the eight (08) TP
Schemes. BAUDA also plans to use treated effluents from the
proposed common STP for horticultural and gardening purposes.
Thus, promoting the principles of sustainable development and

resource conservation.

7. That I say and submit that the Bharuch Municipality, Bharuch has
submitted its report to this office. A copy of the report is annexed
herewith and marked as Annexure- R-4.

7.1 At present, four major sewerage-related projects are operational or
under implementation within the jurisdiction of Bharuch
Nagarpalika.

7.1.1 Bharuch City Underground Drainage Scheme (Phase -I):
This scheme has been sanctioned under the Swarnim Jayanti
Mukhyamantri Shaheri Vikas Yojana (SIMMSVY) of the

Government of Gujarat. The project includes development of

underground sewer network infrastructure such as sewer
pipelines, pumping stations and associated conveyance systems
within the core areas of Bharuch city for effective sewage
collection and transfer to the treatment facility.

7.1.2 Maktampur Outgrowth Area Underground Drainage

Scheme:
This project has been sanctioned under Atal Mission for
/sz : Rejuvenation and Urban Transformation (AMRUT 1.0). The

scheme has been designed to provide underground drainage

infrastructure in the Maktampur outgrowth area, which forms
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part of the expanding urban area of Bharuch city. The project
ensures proper sewage collection from residential and
commercial developments in the outgrowth area.

Bharuch City Underground Drainage Scheme (Missing
Link Works):

This project has also been undertaken under Atal Mission for
Rejuvenation and Urban Transformation (AMRUT 1.0). The
objective of this scheme is to construct sewer lines in areas
where sewer connectivity was previously incomplete and to
integrate such areas with the existing underground drainage
network. This has improved the continuity and efficiency of the
sewerage system across the city.

Sewage Treatment Plant (SBR Technology):

The Sewage Treatment Plant for Bharuch city has been
approved and implemented under Atal Mission for

Rejuvenation and Urban Transformation (AMRUT 1.0).

The STP is based on Sequential Batch Reactor (SBR)
technology, which is an advanced biological treatment process

used for efficient treatment of municipal sewage.

The plant has an installed treatment capacity of 29.30 MLD and
was commissioned in the year 2023. The facility receives
sewage through the underground drainage network and treats it
before discharge in accordance with prescribed environmental

standards.

At present, the Sewage Treatment Plant is treating
approximately 20 MLD of sewage on an average basis, which
is conveyed through the underground sewer network from

different parts of the city.

At present, the total sewer network length developed in the city is

approximately 246 kilometers, which facilitates collection and

conveyance of sewage from various residential and commercial

areas to the treatment facility. The sewer network is continuously

being strengthened through additional infrastructure development

under ongoing Government schemes.
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7.3 Ongoing Sewerage Development under AMRUT 2.0

In order to further expand the sewerage infrastructure and improve
service coverage, additional works have been undertaken under

Atal Mission for Rejuvenation and Urban Transformation

(AMRUT 2.0).

Under this program, the work of Bharuch City Underground
Drainage Scheme — Phase-1 under AMRUT 2.0 is currently being
implemented through Gujarat Urban Development Company

Limited (GUDCL), Gandhinagar.

As part of this project, approximately 46 kilometers of additional
underground sewer network is proposed to be developed in order
to extend sewerage coverage to remaining areas of the city and

further improve sewage management.

8. That I say and submit that the Ankleshwar Municipality, Ankleshwar
has submitted its report to this office. A copy of the report is annexed

herewith and marked as Annexure- R-5.

8.1 At present, the work for construction of STP having capacity 14
MLD for Ankleshwar Municipality is being carried out by the
Gujarat Water Supply and Sewerage Board (GWSSB). As of

today, 96 % of the physical construction work has been completed.

9. That I say and submit that the Taluka Development Office (TDO),
Bharuch and Taluka Development Office (TDO), Ankleshwar have
submitted their reports to this office. A copy of the reports are annexed
herewith and marked as Annexure- R-6 and Annexure- R-7
respectively.
9.1 Jurisdiction of Bharuch Taluka Panchayat covers Gram
Panchayats (specifically Jadeshwar, Kukarwada, Dashan,
QJ}» Vervada, Vadva, Bhadbhut, Manad, and Mahegam) and

Ankleshwar Taluka Panchayat covers Gram Panchayats
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(specifically Divi, Chapra, Diva, Piraman), having sewage
disposal systems including sewerage lines, soak pits, and open
drains, which are currently operational and serve the majority of
the resident population.

9.2 As per preliminary investigation, it was observed that certain
isolated dwellings situated along the riverbanks lack integrated
sewage connectivity. To mitigate any environmental risk, strict
instructions have been issued to the respective Gram Panchayats
to redirect the discharge from these isolated units into the primary
village drainage networks, ensuring that all effluents are safely
discharged away from any natural water source.

9.3 Both Taluka Development Offices have further submitted in their
reports that, while Sewage Treatment Plant is the most
scientifically sound, safe and efficient method for the treatment
domestic sewage, the establishment and operation of STPs
requires substantial capital investment, a dedicated and technically
qualified operation and maintenance team, and sustained long-
term financial commitment. In view of these considerations, both
Taluka Development Offices recommended that STP projects in
the rural areas be planned, executed and maintained through a
specialized and technically competent nodal agency, so as to
ensure their long-term operational sustainability and regulatory

compliance.

10. That I say and submit that the Notified Area Authority (NAA),
Ankleshwar, which is a subsidiary body of the Gujarat Industrial
Development Corporation (GIDC) constituted for the administration,
regulation and maintenance of the GIDC Industrial Estate at
Ankleshwar, has submitted a detailed report to this office. A copy of the

report is annexed herewith and marked as Annexure- R-8.

10.1 The infrastructural facilities such as roads, water supply, street
lighting, and drainage systems are provided by the Gujarat
Industrial Development Corporation (GIDC). These facilities are
operated and maintained by the Notified Area Authority (NAA) in
the Ankleshwar Industrial Area.
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The Ankleshwar Industrial Estate comprises a wide range of
industrial units, including engineering industries, warehouses
(godowns), plastic manufacturing units, as well as chemical and

pharmaceutical industries.

As per the directions of the Hon’ble High Court of Gujarat, the
NAA has dismantled the underground drainage collection
network. Industrial wastewater generated from member
industries in the Ankleshwar GIDC estate is now collected
through ten (10) collection wells via above-ground effluent
conveyance lines. This wastewater is then pumped from the
Final Pumping Station (FPS) to the Finishing Effluent Treatment
Plant (FETP) of Narmada Clean Tech (NCT) for further
treatment.

The Ankleshwar Industrial Estate covers an area of
approximately 1,600 hectares. It has an estimated 153 kilometers
of paved stormwater drains for effective rainwater drainage.
Regular cleaning and repair of these drains are carried out

periodically.

To prevent waterlogging, the NAA undertakes comprehensive
cleaning of stormwater drains across the estate before and after
the monsoon season. The collected drainage water flowing
through these storm drains is conveyed to the FPS, ensuring that
pollution of nearby natural water bodies such as Amla Creek and

the Amravati River is avoided.

There are three (03) natural outlets for rainwater drainage in the
estate. At these outlet points, well-constructed RCC bund walls
(embankments) have been developed to collect water and
channel it to the Final Pumping Station for subsequent pumping

to Narmada Clean Tech (NCT) for treatment.

During heavy rainfall, as per the joint meeting dated 25/07/2016
involving the Gujarat Pollution Control Board (GPCB), NCT,
Ankleshwar Industries Association (AIA), and NAA, it was
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decided that rainwater accumulated in drains would be pumped

only after five (5) hours of cessation of rainfall.

Meanwhile, the quality of uncontrolled rainwater entering
natural creeks is monitored using pH meter and TOC meter.
Additionally, the Sewage Treatment Plant (STP) constructed by
GIDC is operated and maintained by the NAA, Ankleshwar.

11. That I say and submit that Respondent No. 2, being the Collector and
District Magistrate, Bharuch, is fully seized of the gravity of the issues
raised in the Petition and is committed to taking all necessary, effective
and lawful steps within its jurisdiction and administrative authority to
ensure that untreated sewage and domestic wastewater is not discharged
into the River Narmada or its drainage system, and that all concerned
local bodies and gram panchayats within the district comply with the
applicable environmental norms and the orders of this Hon’ble

Tribunal.

That the above-stated facts are true and correct to the best of my

knowledge, information and belief.

VERIFICATION

I, Gaurang Makwana, Age : Adult, Gender : Male, serving
as Collector & District Magistrate, Bharuch, having office at 1* Floor,
Jilla Seva Sadan, Kanbivaga, Bharuch, do hereby solemnly affirm and
state that what is stated hearing above in para; 1 to 10 are true to the best
of my knowledge, information, and belief, and I believe the same to be

true.

SOLEMNLY AFFIRMED AT BHARUCH ON 27" DAY OF MARCH,

2026

Solomnly affirmed before me at Bharuch Office '
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GUJARAT POLLUTION CONTROL BOARD

Regional Office, Bharuch
C-1/119/3, GIDC Phase-2, Narmadanagar, Bharuch — 392 015.
Phone: 02642- 246 333, E mail ID : ro-gpcb-bhar@gujarat.eov.in

No. GPCB/RO-Bharuch/T-409/§§2«\2] /2026

To,
3 /Thimish to Collector
Collector and District Magistrate's Office,

Chitnish Branch, First Floor, District Service Hall,

Kanabivga, Bharuch

Subject: In the matter of submitting a report in connection with Original Application No.

Date: 11/03/2026

103/2025 before the National Green Tribunal.

(2) Director & Ex. Officio Deputy Sectetary (Environment), Member

Reference: (1) Your Letter No/Bhumi — B. Khe./Vashi/766 — 722, dated 23/03/2026

Secretary (GCZMA), Gandhinagar Letter No. FED/CMCle-
file/6/2025/3012/Tech Cell, dated 11/12/2025.

Respected Sir,

as

ir 5y L3
HSct S,

13 WA 7

With reference to the above subject, this is to inform you that Mr. Hasmukh Parmar
has filed a complaint before the Hon’ble National Green Tribunal (NGT), Western Zone.
vide Case No. O.A. 103/2025 (WZ), regarding the alleged discharge of untreated domestic
wastewater (sewage) into the Narmada River. In this regard, the Action Taken Report has
been submitted to the GCZMA via letter dated 13/02/2026. A copy of the same has also
been forwarded to the Collector Office, Bharuch for information. As per the petition, eight
domestic sewage outfalls fall under the jurisdiction of GPCB Regional Office (RO) Bharuch

below:
Sr.no | Places/points GPS Locations
ol Near Saradar Bridge, Zadeshwar 21.716866, 73.044371
2 Near Gurjar Pragati Mandal, Zadeshwar | 21.713698, 73.038503
3 Near Revatmata temple, Zadeshwar
21.710998, 73.033041
4 Near Maktampur sub post office,
Bharuch NagarPalika 21.707980, 73.024738
. Near Sardar Smarak school, Maktampur, | 21.705455, 73.017694

J: Bharuch NagarPalika

53

Behind Chaddar Sahib  Guradwara, | 21.700676, 73.003474

Bharuch
7 Near Bharuch Fort wall, Bharuch 21.691371, 72.996790
ngh Viejalpur River bank, Bharuch 21.678053, 72.9691638

HGUE  SH6Reee hG("

n > 3
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and four outfalls under GPCB RO Ankleshwar as below:

Sr.no | Places/points GPS Locations

1 By the Amaravati River near village 21.707986, 73.040235
Mandava Buzarg

2 By Chhapara Creek beside old NH-08 21.694347, 73.012820

3 By Aamla Creek near Dhanturiya village | 21.659517, 72.821981

4 By a Creek Near Sakkarpore Village 21.660239, 72.907533

In this regard, GPCB RO Bharuch conducted inspection and sampling of the sewage
outfalls at the locations mentioned above on 26/12/2025, out of those three locations fall
under Zadeshwar Gram Panchayat and five under Bharuch NagarPalika Jurisdiction.
Similarly, GPCB RO Ankleshwar carried out inspection and sampling on 26/12/2025 at four
locations situated at Mandava Buzarg, Chhapara, Dhanturiya, and Sakkarpore. IR & AR
attach as Annexure-A.

Based on the findings of non-compliance by Bharuch NagarPalika & Zadeshwar Gram
Panchayat, RO GPCB Bharuch, in its capacity as Member Secretary of the District CRZ
Committee, issued violation notices vide letter dated 17/01/2026 to Zadeshwar Gram
Panchayat and the Chief Officer, Bharuch Municipality. Likewise, RO GPCB Ankleshwar
issued violation notices vide letter dated 13/01/2026 to the Gram Panchayats of Gadkhol,
Bhadkodara, Kosamadi, Divi, Diva, Chhapara, and Piraman. This matter is discuses in the
DLC Meeting on dated 12/01/2026. SCN & DLC Meeting MOM copy attach as Annexure-
B.

It is pertinent to mention that Bharuch NagarPalika has established a Sewage Treatment
Plant (STP) of 29.3 MLD capacity, which is presently operational, and the Board has
granted Consent Order No. AWH-131486 dated 04/01/2024. GPCB RO Bharuch is carrying
out regular inspections and sampling of STP Bharuch NagarPalika and based on found in
non-compliance NOD (notice of directions under Section 33A of the Water (Prevention and
Control of Pollution) Act, 1974) have been issued vide letters dated 18/03/2025, 20/12/2025.
and 08/01/2026. Consent Order & NOD attach as Annexure-C.

However, it has been observed that the entire city area is not yet covered under an
underground drainage network: consequently, certain sewage outfalls continue to discharge
through open surface drains, ultimately meeting the Narmada River. Accordingly, RO
GPCB Bharuch has directed Zadeshwar Gram Panchayat & Bharuch NagarPalika vide
letters dated 23/12/2025 and 17/03/2025 are asked to complete the drainage network &
divert all sewage to the STP, and ensure that no untreated sewage is discharged into the river
Narmada. This letter attaches as Annexure-D.

Further, it is informed that GPCB RO Bharuch had earlier conducted survey with
inspections and sampling of the Narmada River stretch from Village Nand to village Suva
on 28/05/2024, 30/05/2024, 04/06/2024, and 15/06/2024, during which it was observed that
domestic wastewater from 21 villages was being discharged in to open surface drain without
any treatment which is eventually meets to river Narmada. Consequently, violation notices
were issued to concern village vide letter dated 23/12/2025. The detailed survey reports &
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analysis reports are enclosed herewith as Annexure — E for your kind information and
necessary action.

Gujarat Pollution Control Board

AN

(K. N. Vaghamshi)
Regional Officer, Bharuch
Member Secretary, District Level CRZ Committee

Copy to:
(1) Director & Ex. Officio
Deputy Secretary (Environment)
Member Secretary (GCZMA)
Government of Gujarat Forest & Environment
Department, Block No-14/8th Floor,

Sachivalaya, Gandhinagar. ..... For kind information
(2) Member Secretary, Gujarat Pollution Control Board,
Paryavaran Bhavan, Sector 10-A, Gandhinagar. .... For kind information.
(3) Regional Officer, Gujarat Pollution Control Board, Ankleshwar. .... For kind

information.
(4) CRZ file.
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s GUJARAT POLLUTION CONTROL BOARD

e Paryavaran Bhavan, Sector-10/A,,
S Gandhinagar - 382010,

Inspection Report (T) 079-23222756

{Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)

No.: GPCB / ANKLESHWAR / PCBID-66476 / VN

1. Industry Details : General Survey Id y-
PLOT NO:AnkieshwarfPanoli!Jlgg%ﬂ;
Ankleshwar/Panoli/Jhagaida etc, Ank

etc, - DIST: Ankleshwar, TA%%&!@S :
Scale & Category : Small/Orange g "
Production Date : 01/01/1900

Date & time of visit : 26/12/2025 02:

Person Contacted @ ---

oo s W N

Type of Inspection : OTH

7. Field Observations (Crux)
Type

~ 01/01/2026 This en 3 fawrt to'monitoring done for the domestic
outfalls in River 1ada on the fn Bank. As per the petition filed by
Mr Hasmukh Par 4 no of domestic outfalls were

ertaining to Ankleshwar Regional Office
avati River near village Mandava Buzarg
By Chhapra creek beside old NH-48

C ‘By a creek Near Sakkarpor Village (21.660239,
Creek near Dhanturiya village (21.659517,
Bathe said locations were not approachable to the

aid exact® ocations. Hence, samples were collected from the
st.approachable point as showed in the photographs and maps
iediherewith. During inspection, it was noted that water from Amla

%ﬁ
I i
e

01/01/2026 -, Entry By AEE Shuchita K Vaghela, SSA
01/01/2026 --, Entry By AEE Shuchita K Vaghela, SSA
~01/01/2026 ---, Entry By AEE Shuchita K Vaghela, SSA

8. Details of samples taken during inspecﬁon $

Sr. | Sample | CollectDate |  Color & PH Field | Collect | LAB
No. | Type Condition |Range| Ok on,| Charge
1 W 29/12/2025 | Greyishtinch | 7-8 ¢ 0 BHA
2 W 29/12/2025 Grey NG BHA
3 w 29/12/2025 Grey %0 )} BHA
£5,
Page 1 Of 2

GPCBID: 66476, InsplD: 897875, Print by: 4702 Print
Date: 05/01/2026 05:36:36
366D4FF7-BF99-484B-9B70-8806DF 194559
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e GUJARAT POLLUTION CONTROL BOARD

—_—— Paryavaran Bhavan, Sector-10/A,,
W Gandhinagar - 382010,

Inspection Report (T) 079-23222756

(Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)

- W 29/12/2025 Grey 7-8 0 BHA

9. Instructions given during inspection:

pe Of Instruction

Sr. No. View Instruction

1 NA

10. Inspection Team :

Shuchita K Vaghela, SSA

GPCBID: 66476, InsplD: 897875, Print by: 4702 Print Page 2 Of 2
Date: 05/01/2026 05:36:36
366D4FF7-BF99-4 84B-9B70-8806DF 194559
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Parmar on 26/12/25

Sampling point of Amla creek near Nava Dhanturiya Village

= Confluence point
mentioned in petition

& Confluence point
mentioned in petition

2930117 25N 72¢54'50 OCE

@iy Sampling point
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3. Sampling point of Chhapra Creek beside old NH-08

1 Confluence point
mentioned in petition |

T

D4241:48 2N 73:0223 1°E

(5B 2 S8 Sompling point
o — R

Hindu fermpie




Sampling poin of Amla creek near
Dhanturiya village

Pumps provrded for agnculture use with
Amla creek before sampltng point

Samphng pomt for creek near Sakkarpore
village

Sampllng pomt for Chhapra creek
beside old NH 08




: Phase 2, Anklesvar, Bharuch, Gujarat 333
at 21,696710,Lang 73,039762
;26/12/2025 05:33 PM GMT+05:30
. § a1 Captured by GPS Map Ca ara
£ 2y

t for Amravati river near village Mandava Buzarg

S
poin

Sapling
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WATER / WASTE WATER SAMPLE

Tes

t Report No. : 63891

1. Name of the Customer

2. Address:

3. Type of Sample
4. Sample Collected By

5. Quantity of Sample Received

6. Code No. of the Sample
7. Date & Time of Collection & Inwarding
8. Date of Start & Completion of Analysis
9. Sampling Point

Sample 1D:499952

" General Survey Id

GUJARAT POLLUTION CONTROL

BOARD
BHARUCH. C-17119/3, GING PHASE-2, NARMADANAGAR
BUARUCH-392015. (T) (0264)2240633

Date: 07/01/2026

: PLOT NO:Ankleshwar/Panoli/Jhagaida etc, Ankleshwar/Panoli/Jhagaida etc,
Ankleshwar/Panoli/Jhagaida etc, - DIST: Ankleshwar, TAL: Ankleshwar

: REP :

: 4702 - SHUCHITA K VAGHELA, SSA

15 it

: 2879410

: 26/12/2025 16:00 to 26/12/2025 16:00 & 30/12/2025
: 30/12/2025 & 07/01/2026

: From Creek near Sakarpore Village

10. Flow Details (Remarks) : Yes
11. Mode of Disposal : Into River Narmada
12. Ultimate Receiving Body : River Narmada
13. Temperature on Collection : 30 & pH Range on pH Strip : 7-8
14. Carboys Nos : Barcode
15. Parameters 2L
Sr Parameter Unit . ‘Test Method Result
1{2-pH pH Units 4500 H+ B APHA Standard Methods 23rd edi.2017 7.74
2 | 3 - Colour Pt.Co.Sc. | 2120 B APHA Standard Methods 23rd edi. 2017 20
3 | 4 - Turbidity NEDE Nephelometric method. (2130 B APHA Standard Methods 22nd edi.) 10
4 | 7 - Conductivity micro.s/cm | 2510 B APHA Standard Methods 22nd edi.-2012 4220
5t aoro Rsolved mg/l Gravimetric method. (2540 C APHA Standard Methods 22nd edi.)2012 2742
6| 11 - Suspended Solids | mg/l Gravimetric method. (2540 D APHA Standard Methods 22nd edi.)2012 14
13 - Ammonical 1).Titrimetric method (4500 NH3 B & C APHA Standard Methods 22nd edi.)-
7 Nitrogen mg/l 2012 15.25
2 | 15 - Nitcite mg/l ng;:};gqgotometric method. (4500-NO2 B APHA Standard Methods 22nd 0.146
: Cadmium reduction method As per Spectrophotometric method. (4500-NO2 E
9| 16 - Nitrate mg/l APHA Standard Methods 22nd &di)-2012 1919
10 | 17 - Acidity as Caco3 mg/l Titration Method. (2310 B APHA Standard Methods 22nd edi.) -2012 BDL
T P mg/l Titration method. (2320 B APHA Standard Methods 22nd edi.)-2012 160
12 19 - Total Hardness as g/l Ethylene Diamine Tetra Acetic Acid SEDTA) Titrimetric method. (2340 C 521
CaCo3 m APHA Standard Methods 22nd edi.)-2012
13 | 20 - Sodium mg/l Flame Photometry method. (3500 — Na B APHA Standard Methods 22nd edi.) 787
14 | 21 - Potassium mg/l Flame Photometry method. (& 3500-K B APHA Standard Methods 22nd edi.) 3
L Ethylene Diamine Tetra Acetic Acid (EDTA) Titrimetric method. (3500 - Ca B
15 | 22 - Calcium mg/l APHA Standard Methods 22nd edi.)-2012 87
. Ethylene Diamine Tetra Acetic Acid (EDTA) Titrimetric method. ( 3500 — Mg
fafe | B APHA Standard Methods 22nd edi.)-2012 49
17 | 24 - Percent Sodium %Na 1S11624-1986(Reaffirmed 2009) 76
18 | 25 - Chloride mg/l Argentometric method. (4500 C1? B APHA Standard Methods 22nd edi.)-2012 1320
19 | 26 - Sulphate mg/l APHA(23rd edi) 4500 SO4 E : 194
20 | 27 - Phosphate mg/| (4500-P D APHA Standard method 22nd edi) 1.264
91 | 99 S Total coliform mlPNIIOO l;glél}ip[e Tube Fermentation method.1. 9221 B APHA 22nd Edition IS 1622- >1600
22| 30 - Fecal Coliform | MPN/100 | 5 931 E APHA 23rd Edition IS 1622-1981 >1600
23 | 33 - Dissolved Oxygen | mg/l I)Z?\:/zi#éclgit;m_ez%llog — Azide modification. (4500-O— C APHA Standard Methods BDL
24| 73 - Chesmical Oxygon | ) APHA (23rd Edition)- 5220 B Open Reflux Method-2012 69
: Liquid — Liquid Partition Gravimetric method. (5520 B APHA Standard
25 [ 36 - Oil & Grease mg/l Miethods 22ad edi)-2012 nEL
26 | 37 - Phenolic g/l 4 Amino Antipyrene method without Chloroform Extraction (Direct BDL
Compounds B! Photometric method) (5530 D APHA Standard Methods 22nd edi.) -2012
27 | 39 - Fluoride mg/l SPADNS method (4500-F-D APHA standard Methods 22nd Edi.)-2012 0.85
28 | 40 - Sulphide mg/l APHA (23rd Edi.)4500-s2-F —iodometric Method BDL
29 | 41 - Boron mg/l cCéJﬂ()J_rli)?lcéric Curcumin method. (4500-B B. APHA Standard Methods 22nd BDL
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Sr Parameter Unit Test Method Result
30 g;{;g)-o-f) (3 Days mg/l 3 - Day BOD test. (IS 3025 (Part 44) 1993 Reaffirmed 1999)-2009 7
31 | 73 - Sodium Absorption | g 1S11624-1986(Reaffirmed 2009) 5.23

Ratio(SAR)

Laboratory Remarks : Approved By:558-Riddhi N.Kiri, SSO Dt.: 07/01/2026

Riddhi N.Kiri, SSO

Note :

th B W N -

. =

only.

8. Bioassay test (toxicity) — [S:6582: part-2: 2001; Reaffirmed 2007.

. The results refer only to the tested samples and applicable parameters. Endorsement of products is neither inferred nor implied.

. Samples will be destroyed after 10 days from the date of issue of test report unless otherwise specified.

. This report is not to be reproduced wholly or in part or used in any advertising media without the permission of the Board in writing.
. The Board is not responsible for the authenticity for the samples not collected by the Board’s officials.

. Total liability of our laboratory is limited to the invoiced amount. Any dispute arising out of this report is subject to Gujarat jurisdiction

. Permissible Limits : as per Schedule VI of EPA Rules, 1986 as ammended by second and third amendment 1993 for Effluents.
. Physicochemical and microbiological parameters, Std. Methods for water and waste water-24th Edition by APHA.
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ANALYSIS REPORT FOR GUJARAT POLLUTION CONTROL
WATER / WASTE WATER SAMPLE BOARD
RHARUCH. C-1:119:3, GIDG PHASE-2, NARMADANAGAR.

Sample ID:499951 BHARUCIT-392015, (T) (0264)22463
Test Report No. : 63889 i : Date: 07/01/2026
1. Name of the Customer : General Survey Id 4

2. Address:

3. Type of Sample

4. Sample Collected By
5. Quantity of Sample Received
6. Code No. of the Sample
7. Date & Time of Collection & Inwarding
8. Date of Start & Completion of Analysis
9. Sampling Point

- PLOT NO:Ankleshwar/Panoli/Jhagaida etc, Ankleshwar/Panoli/Jhagaida etc,
Ankleshwar/Panoli/Jhagaida etc, - DIST: Ankleshwar, TAL: Ankleshwar

: REP

- 4702 - SHUCHITA K VAGHELA, SSA

25 lit

: 6900653

- 26/12/2025 14:30 to 26/12/2025 14:30 & 30/12/2025
: 30/12/2025 & 07/01/2026

- From Amla Creek near Dhanturiya Village

10. Flow Details (Remarks) : Yes
11. Mode of Disposal : Into River Narmada
12. Ultimate Receiving Body : River Narmada :
13. Temperature on Collection : 29 & pH Range on pH Strip : 7-8
14. Carboys Nos : Barcode
15. Parameters 31
Sr - Parameter Unit | : Test Method | Result
1{2-pH pH Units | 4500 H+ B APHA Standard Methods 23rd edi.2017 7.719
2 | 3 - Colour Pt.CoSc. | 2120 B APHA Standard Methods 23rd edi. 2017 10
3 | 4 - Turbidity N.T.U. Nephelometric method. (2130 B APHA Standard Methods 22nd edi.) 5
4 | 7 - Conductivity icro.s/om | 2510 B APHA Standard Methods 22nd edi.-2012 1375
5 - T Disoles mg/l Gravimetric method. (2540 C APHA Standard Methods 22nd edi.)2012 894
6 | 11 - Suspended Solids | mg/l Gravimetric method. (2540 D APHA Standard Methods 22nd edi.)2012 2
7 13 - Ammonical mg/l 1). Titrimetric method (4500 NH3 B & C APHA Standard Methods 22nd edi.)- 3.13
Nitrogen 2012 .
g | 15 - Nitrite mg/l Sg_c;;t;%ql%otometric method. (4500-NO2 B APHA Standard Methods 22nd 0216
edi.)- |
. Cadmium reduction method As per S ectrophotometric method. (4500-NO2 E
9 ]iio - Numls mg/l APHA Standard Methods 22nd gdi.)- 012 1.611
10 | 17 - Acidity as Caco3 mg/l Titration Method. (2310 B APHA Standard Methods 22nd edi.) -2012 BDL
e mg/l Titration method. (2320 B APHA Standard Methods 22nd edi,)-2012 130
12 | 19 - Total Hardness as g/l Ethﬁ!ene Diamine Tetra Acetic Acid (EDTA) Titrimetric method. (2340 C 273
CaCo3 1 APUA Standard Methods 22nd edi.)-2012 ,
13 | 20 - Sodium mg/l Flame Photometry method. (3500 - Na B APHA Standard Methods 22nd edi.) 179
14 | 21 - Potassium mg/l Flame Photometry method. (& 3500-K B APHA Standard Methods 22nd edi.) 2
< _ Calel Ethylene Diamine Tetra Acetic Acid (EDTA) Titrimetric method. (3500 —Ca B
13 [ 2a = CRIginI mg/l APHA Standard Methods 22nd S0 Son 53
. - Ethylene Diamine Tetra Acetic Acid (EDTA) Titrimetric method. ( 3500 -M :
G125 mg/l B APHA Standard Methods 22nd edi.)-2012 > 36
17 | 24 - Percent Sodium %Na 1S11624-1986(Reaffirmed 2009) 58
18 | 25 - Chloride mg/l Argentometric method. (4500 CI? B APHA Standard Methods 22nd edi.)-2012 265
19 | 26 - Sulphate mg/l APHA(23rd edi) 4500 SO4 E 158
20 | 27 - Phosphate mg/l (4500-P D APHA Standard method 22nd edi) 0.734
21 | 29 - Total coliform mlPNI 100 %\él{iple Tube Fermentation method.1. 9221 B APHA 22nd Edition IS 1622- 1600
22| 30 - Fecal Coliform | MPN/190 15,931 E APHA 23¢d Edition IS 1622-1981 540
. i thod — Azi ification. (4500-O— C APHA St
23 | 33 - Dissolved Oxygen | mg/l ‘zg‘fc'f?iigl-cz 5:;)51 Azide modification. ( € A Standard Methods 2.89
24 | 35 - Chemical Oxygen | 0/ APHA (23rd Edition)- 5220 B Open Reflux Method-2012 31
Demand :
_ O Liquid — Liquid Partition Gravimetric method. (5520 B APHA Standard
251 36 - Oil & Grease mg/l Mathods 220d edi)-2012 BDL
26| 37 - Phenolic mg/l 4 Amino Antipyrene method without Chloroform Extraction (Direct BDL
Compounds Photometric method) (5530 D APHA Standard Methods 22nd edi.) 2012
27 | 39 - Fluoride mg/l SPADNS method (4500-F-D APHA standard Methods 22nd Edi.)-2012 1.0
28 | 40 - Sulphide mg/l APHA (23rd Edi.)4500-s2-F —iodometric Method BDL
Colorimetric Curcumin method. (4500-B B. APHA Standard M thods 22nd
29 | 41 - Boron mg/l edi)-2012 i BDL
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Sr Parameter Unit Test Method Result

30 g;c;c'?;-OD (3 Pays mg/l 3 — Day BOD test. (IS 3025 (Part 44) 1993 Reaffirmed 1999)-2009 4
73 - Sodium Absorption

31| RatoGAR) SAR IS11624-1986(Reaffirmed 2009) 1.64

Laboratory Remarks : Approved By:558-Riddhi N.Kiri, SSO Dt.: 07/01/2026

Riddhi N.Kiri, SSO

Note :

1. The results refer only to the tested samples and applicable parameters. Endorsement of products is neither inferred nor implied.
. Samples will be destroyed after 10 days from the date of issue of test report unless otherwise specified.
. This report is not to be reproduced wholly or in part or used in any advertising media without the permission of the Board in writing.
The Board is not responsible for the authenticity for the samples not collected by the Board’s officials.
. Total liability of our laboratory is limited to the invoiced amount. Any dispute arising out of this report is subject to Gujarat jurisdiction

only.

= oo

8. Bioassay test (toxicity) — IS:6582: part-2: 2001; Reaffirmed 2007.

Permissible Limits : as per Schedule VI of EPA Rules, 1986 as ammended by second and third amendment 1993 for Effluents.
. Physicochemical and microbiological parameters, Std. Methods for water and waste water-24th Edition by APHA.

®
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WATER / WASTE WATER SAMPLE

Sample ID:499955

GUJARAT POLLUTION CONTROL

BOARD

BHARUCH. C-17119:3, GIDC PHASE-Z, NARMADANAGAR,

BUARUCH-392015, (T} {0264)2246333

'_f‘est Repdrt No.
1. Name of the Customer

163893

2. Address:

(= SV I - PR

. Type of Sample

. Sample Collected By
. Quantity of Sample Received
. Code No. of the Sample

Date: 07/01/2026

7. Date & Time of Collection & Inwarding
8. Date of Start & Completion of Analysis
9. Sampling Point

10. Flow Details (Remarks)
11. Mode of Disposal

12. Ultimate Receiving Body

13. Temperature on Collection

: General Survey Id

: PLOT NO:Ankleshwar/Panoli/Jhagaida ete, Ankleshwar/Panoli/Jhagaida etc,
Ankleshwar/Panoli/Jhagaida etc, - DIST: Ankleshwar, TAL: Ankleshwar

: REP

: 4702 - SHUCHITA K VAGHELA, SSA

5 it

: 9286563

: 26/12/2025 17:50 to 26/12/2025 17:50 & 30/12/2025
: 30/12/2025 & 07/01/2026

: From Amravati River near Village Mandava Buzarg
: Yes

: River Narmada

: River Narmada

: 30 & pH Range on pH Strip : 7-8

14. Carboys Nos : Barcode
15. Parameters +31
Sr Parameter Unit ; PimtE Test Method | Result
1|2-pH pH Units 4500 H+ B APHA Standard Methods 23rd edi.2017 7.97
2 | 3 - Colour PtCo.Sc. | 2120 B APHA Standard Methods 23rd edi. 2017 20
3 | 4 - Turbidity N.T.U. Nephelometric method. (2130 B APHA Standard Methods 22nd edi.) 10
4 | 7 - Conductivity micro.s/cm | 2510 B APHA Standard Methods 22nd edi.-2012 1094
5 {95200 Dissblved mg/l Gravimetric method. (2540 C APHA Standard Methods 22nd edi.)2012 710
6 | 11 - Suspended Solids | mg/l Gravimetric method. (2540 D APHA Standard Methods 22nd edi.)2012 8
13 - Ammonical 1). Titrimetric method (4500 NH3 B & C APHA Standard Methods 22nd edi.)-
7 | Nitrogen mg/l 2012 BDL
- Spectrophotometric method. (4500-NO2 B APHA Standard Methods 22nd
8 | 15 - Nitrite mg/l egi.)-zmz 0.006
: Cadmium reduction method As per Spectrophotometric method. (4500-NO2 E
RELOs e mg/l G ofand Methods 22nd 501 )-0012 0.937
10 | 17 - Acidity as Caco3 mg/l Titration Method. (2310 B APHA Standard Methods 22nd edi.) -2012 BDL
p| A lintyas mg/| Titration method. (2320 B APHA Standard Methods 22nd edi.)-2012 210
12| 19- Total Hardness as mg/l Ethylene Diamine Tetra Acetic Acid gEDTA) Titrimetric method. (2340 C 369
CaCo3 APHA Standard Methods 22nd edi.)-2012
13 | 20 - Sodium mg/l Flame Photometry method. (3500 — Na B APHA Standard Methods 22nd edi.) 112
14 | 21 - Potassium mg/l Flame Photometry method. (& 3500-K B APHA Standard Methods 22nd edi.) 1
: Ethylene Diamine Tetra Acetic Acid (EDTA) Titrimetric method. (3500 —Ca B
I 22 St mg/l B D ethcs yond ot 2012 £
. Ethylene Diamine Tetra Acetic Acid (EDTA) Titrimetric method. ( 3500 - Mg
16 [ &0 - Maguegam mg/l B APHA Standard Methods 22nd edi.)-2012 48
17 | 24 - Percent Sodium %Na 1S11624-1986(Reaffirmed 2009) 39
18 | 25 - Chloride mg/l Argentometric method. (4500 CI? B APHA Standard Methods 22nd edi.)-2012 233
19 | 26 - Sulphate mg/l APHA(23rd edi) 4500 SO4 E 103
20 | 27 - Phosphate mg/l (4500-P D APHA Standard method 22nd edi) 0416
21 | 29 - Total coliform mIPN/ 100 %%l:iplc Tube Fermentation method.1. 9221 B APHA 22nd Edition IS 1622- 540
22|30 - Fecal Coliform | MPN/190 12,9221 E APHA 23rd Edition IS 1622-1981 110
: inkl thod — Azide modification. (4500-O— C APHA Standard Methods
23 | 33 - Dissolved Oxygen | mg/l %ﬁ:&i?—%g& ide modification. ( < 3.33
Jaifsa=chemicalURYEEn . b pigi APHA (23rd Edition)- 5220 B Open Reflux Method-2012 25
: Liquid — Liquid Partition Gravimetric method. (5520 B APHA Standard
G Rl T ik Mathods 22nd edi)-2012 Epy
26 | 37 - Phenolic | 4 Amino Antipyrene method without Chloroform Extraction Direct BDL
Compounds mg/ Photometric method) (5530 D APHA Standard Methods 22nd edi.) -2012
27 | 39 - Fluoride mg/l SPADNS method (4500-F-D APHA standard Methods 22nd Edi.)-2012 0.31
28 | 40 - Sulphide mg/l APHA (23rd Edi.)4500-52-F —iodometric Method . BDL
29 | 41 - Boron gl Ecﬁi.())-rigfglc Curcumin method. (4500-B B. APHA Standard Methods 22nd BDL




Note :
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Sr Parameter Unit Test Method Result

30 3353-0-9 (3 Days mg/l 3 — Day BOD test. (IS 3025 (Part 44) 1993 Reaffirmed 1999)-2009 3.0
73 - Sodium Absorption

31 Ratio(SAR) SAR 1S11624-1986(Reaffirmed 2009) 0.88

Laboratory Remarks : Approved By:558-Riddhi N.Kiri, SSO Dt.: 07/01/2026

L T i S

= o

Riddhi N.Kiri, SSO

The results refer only to the tested samples and applicable parameters. Endorsement of products is neither inferred nor implied.

Samples will be destroyed after 10 days from the date of issue of test report unless otherwise specified.

This report is not to be reproduced wholly or in part or used in any advertising media without the permission of the Board in writing.
The Board is not responsible for the authenticity for the samples not collected by the Board’s officials.

Total liability of our laboratory is limited to the invoiced amount. Any dispute arising out of this report is subject to Gujarat jurisdiction

only.
Permissible Limits : as per Schedule VI of EPA Rules, 1986 as ammended by second and third amendment 1993 for Effluents.

. Physicochemical and microbiological parameters, Std. Methods for water and waste water-24th Edition by APHA.

8. Bioassay test (toxicity) — [S:6582: part-2: 2001; Reaffirmed 2007.
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GUJARAT POLLUTION CONTROL.

WATER / WASTE WATER SAMPLE BOARD
BHARUCH. C-1/119/3, GINC PHASE-2, NARMADANAGAR.
; Sample ID:499954 BUARUCH-392015. (T) (0264)2246333
Test Report No. : 63892 Date: 07/01/2026
1. Name of the Customer : General Survey Id S
2. Address: : PLOT NO:Ankleshwar/Panoli/Jhagaida etc, Ankleshwar/Panoli/Jhagaida etc,
Ankleshwar/Panoli/Jhagaida etc, - DIST: Ankleshwar, TAL: Ankleshwar

3. Type of Sample : REP
4. Sample Collected By : 4702 - SHUCHITA K VAGHELA, SSA
5. Quantity of Sample Received 33 it
6. Code No. of the Sample : 2951525
7. Date & Time of Collection & Inwarding : 26/12/2025 16:45 to 26/12/2025 16:45 & 30/12/2025
8. Date of Start & Completion of Analysis :30/12/2025 & 07/01/2026

9

Sampling Point

10. Flow Details (Remarks)
11. Mode of Disposal

12. Ultimate Receiving Body
13. Temperature on Collection

: From Chhapra Creek beside old NH-08
< Yes

: Into River Narmada

: River Narmada

: 30 & pH Range on pH Strip : 7-8

14. Carboys Nos : Barcode
15. Parameters 31
Sr Parameter Unit ; o ' Test Method Result
1|2-pH pH Units 4500 H+ B APHA Standard Methods 23rd edi.2017 7.92
2 | 3 - Colour Pt.Co.Sc. | 2120 B APHA Standard Methods 23rd edi. 2017 20
3 | 4 - Turbidity N.T.U. Nephelometric method. (2130 B APHA Standard Methods 22nd edi.) 10
4 | 7 - Conductivity micro.s/cm | 2510 B APHA Standard Methods 22nd edi.-2012 3234
5l mg/l Gravimetric method. (2540 C APHA Standard Methods 22nd edi.)2012 2102
6 | 11 - Suspended Solids | mg/l Gravimetric method. (2540 D APHA Standard Methods 22nd edi.)2012 12
13 - Ammonical 1).Titrimetric method (4500 NH3 B & C APHA Standard Methods 22nd edi.)-

7 Nitrogen mg/l 2012 17.35
2 | 15 - Nitrite mg/l E ie)c-tgc(:;l:lal'zu)tometric method. (4500-NO2 B APHA Standard Methods 22nd 0.019
- Cadmium reduction method As per Spectrophotometric method. (4500-NO2 E
9 | 16 - Nitrate mg/l APHA Standard Methods 22nd gdi.)- 012 S 1.296
10 | 17 - Acidity as Caco3 mg/l Titration Method. (2310 B APHA Standard Methods 22nd edi.) -2012 BDL
B oh T mg/l Titration method. (2320 B APHA Standard Methods 22nd edi.)-2012 170
12 | 19 - Total Hardness as mg/l Ethﬂ]ene Diamine Tetra Acetic Acid (EDTA) Titrimetric method. (2340 C 604

CaCo3 APHA Standard Methods 22nd edi.)-2012
13 | 20 - Sodium mg/l Flame Photometry method. (3500 — Na B APHA Standard Methods 22nd edi.) 436
14 | 21 - Potassium mg/l Flame Photometry method. (& 3500-K B APHA Standard Methods 22nd edi.) 2
S Ethylene Diamine Tetra Acetic Acid (EDTA) Titrimetric method. (3500 - Ca B
15122 - Calcium mg/l APHA Standard Methods 22nd edi.)-2012 100
. Ethylene Diamine Tetra Acetic Acid (EDTA) Titrimetric method. ( 3500 - Mg
191 25 Magpenium mg/} B APHA Standard Methods 22nd edi)-2012 91
17 | 24 - Percent Sodium %Na 1S11624-1986(Reaffirmed 2009) 60
18 | 25 - Chloride mg/l Argentometric method. (4500 C1? B APHA Standard Methods 22nd edi.)-2012 896
19 | 26 - Sulphate mg/l APHA(23rd edi) 4500 SO4 E 232
20 | 27 - Phosphate mg/l (4500-P D APHA Standard method 22nd edi) 1.702
21| 29 - Total coliform l\nleN/ 100 %Lé[{iple Tube Fermentation method.1. 9221 B APHA 22nd Edition IS 1622- >1600
22 | 30 - Fecal Coliform | MPN/100' |5 9251 E APHA 23rd Edition IS 1622-1981 >1600
. i — Azi odification. (4500-O- C APHA Standard Methods
23 | 33 - Dissolved Oxygen | mg/l %ﬁtﬁi?—?&?g Azide modification. ( 0 BLD
34 [ 2o Il DRRE | o APHA (23rd Edition)- 5220 B Open Reflux Method-2012 86
; Liquid — Liquid Partition Gravimetric method. (5520 B APHA Standard
25 | 36 - Oil & Grease mg/l Methods 22nd edi)-2012 BDL
37 - Phenolic 4 Amino Antipyrene method without Chloroform Extraction (Direct
26 | Compounds mg/! Photometric méthod) (5530 D APHA Standard Methods 22nd edi.) -2012 ROk
27 | 39 - Fluoride mg/l SPADNS method (4500-F-D APHA standard Methods 22nd Edi.)-2012 0.76
28 | 40 - Sulphide mg/l APHA (23rd Edi.)4500-s2-F —iodometric Method BDL
i i i hod. (4500-B B. APHA )
29 | 41 - Boron mg/l Scﬁ{t))-rzlglﬁnc Curcumin method. ( Standard Methods 22nd BDL
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Sr Parameter Unit Test Method Result

30| 33,50 OBt | nig 3 — Day BOD test. (IS 3025 (Part 44) 1993 Reaffirmed 1999)-2009 10
73 - Sodium Absorption _

31 Ratio(SAR) SAR IS11624-1986(Reaffirmed 2009) 2.69

Laboratory Remarks : Approved By:558-Riddhi N.Kiri, SSO Dt.: 07/01/2026

Riddhi N.Kiri, SSO

Note :

SO L e

6. Permissible Limits : as per Schedule VI of EPA Rules, 1986 as ammended by second and third amendment 1993 for Effluents.
Physicochemical and microbiological parameters, Std. Methods for water and waste water-24th Edition by APHA.
. Bioassay test (toxicity) — [S:6582: part-2: 2001; Reaffirmed 2007.

The results refer only to the tested samples and applicable parameters. Endorsement of products is neither inferred nor implied.

Samples will be destroyed after 10 days from the date of issue of test report unless otherwise specified.

This report is not to be reproduced wholly or in part or used in any advertising media without the permission of the Board in writing.

The Board is not responsible for the authenticity for the samples not collected by the Board’s officials.

Total liability of our laboratory is limited to the invoiced amount. Any dispute arising out of this report is subject to Gujarat jurisdiction
only.
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— GUJARAT POLLUTION CONTROL BOARD

Saay Bharuch, C-1/119/3, GIDC Phase-2, Narmadanagar,
‘h" Bharuch-392015,
i T) (0264)2246333

Inspection Report Al o

(Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)

No.: GPCB / BHARUCH / PCBID-25375 / 34000-20/01/2026
1. Industry Details : General Complaint
PLOT NO:-, -, -, - - - DIST: Bharuch, TAL: Bharuch
Scale & Category  : Small/Red
Production Date : 01/01/1900
Date & time of visit : 26/12/2025 12:20, (Inspection ID : 897739)
Person Contacted : ---

P A e M

Type of Inspection : OTH

7. Field Observations (Crux)

Type Details

~ 09/01/2026 The visit was carried out in connection with I.A. No. 687/2025
(WZ) in O.A. 103/2025 (WZ) (Hasmukhbhai Bahecharbhai Parmar vs. Hon.
Secretary (Water Resources) & Ors.). During the inspection, three domestic
outfalls cited in the petition were identified within the jurisdiction of the
Bharuch Regional Office." (1) Near Sardar Bridge, Zadeshwar (Lat:
21.716866 & Long: 73.044371) (2) Near Gurjar Pragati Mandal, Zadeshwar
(Lat: 21.713698 & Long: 73.038503) (3) Near Revatmata Temple,
Zadeshwar (Lat: 21.710998 & Long: 73.033041) During the inspection,
untreated sewage water was found discharging into the north bank of the
Narmada River at three no. specific locations within the Zadeshwar Gram
Panchayat. As the exact GPS coordinates were not approachable, samples
were collected from the nearest approachable points, as shown in the
photographs & mention in table attached herewith. , Entry By 4726 MR.
MAHENDRAKUMAR MEGHAJIBHAI KHIMSURIYA

General

~09/01/2026 --, Entry By AEE MR. MAHENDRAKUMAR MEGHAJIBHAI

Water | L HIMSURIYA

~ 09/01/2026 --, Entry By AEE MR. MAHENDRAKUMAR MEGHAJIBHAI

Ar KHIMSURIYA

Biaidons ~ 09/01/2026 --, Entry By AEE MR. MAHENDRAKUMAR MEGHAJIBHAI

KHIMSURIYA

8. Details of samples taken during irispection ;

GPCBID: 25375, InsplD: 897739, Print by: 375 Print Page 1 0f2
Date: 20/01/2026 11:47:26
9AF38B65-8C6C-47C4-8FF8-27A008135D4D
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.

GUJARAT POLLUTION CONTROL BOARD
Bharuch, C-1/119/3, GIDC Phase-2, Narmadanagar,
Bharuch-392015,
(T) (0264)2246333

Inspection Report

(Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)

Sr. | Sample | Collect Date Color & PH Field Collect LAB
No. Type Condition |Range| Observation | Charge
1 W 26/12/2025 Turbid 7-8 on | Additional 0 BHA
pH parameter
strip | analysis -
Fecal
streptococci
(MPN/100ml)
2 w 26/12/2025 Turbid 7-8 on | Additional 0 BHA
~ pH parameter
strip | analysis -
Fecal
streptococci
(MPN/100ml)
3 w 26/12/2025 Turbid 7-8 on | Additional 0 BHA
pH parameter
strip | analysis -
Fecal
streptococci
(MPN/100ml)

9. Instructions given during inspection:

View Instruction

Sr. No. Type Of Instruction

1 No Given any Instructions Water

10. Inspection Team :

MR. MAHENDRAKUMAR MEGHAJIBHAI KHIMSURIYA

GPCBID: 25375, InsplD: 897739, Print by: 375 Print Page 2 Of 2
Date: 20/01/2026 11:47:26

9AF38B65-8C6C-47C4-8FF8-27A008135D4D
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Inspection Report

Subject: regarding the illegal discharge of untreated sewage water into the Narmada
River.

Date and Time: 26/12/2025 at 10:00 PM.

Observation:

In reference to the subject mentioned above, we conducted a site inspection on
December 26, 2025, at 12:20 hours. The visit was carried out in connection with [LA.
No. 687/2025 (WZ) in O.A. 103/2025 (WZ) (Hasmukhbhai Bahecharbhai Parmar vs. Hon.
Secretary (Water Resources) & Ors.). During the inspection, three domestic outfalls
cited in the petition were identified within the jurisdiction of the Bharuch Regional
Office."

(1) Near Sardar Bridge, Zadeshwar (Lat: 21.716866 & Long: 73.044371)
(2) Near Gurjar Pragati Mandal, Zadeshwar (Lat: 21.713698 & Long: 73.038503)
(3) Near Revatmata Temple, Zadeshwar (Lat: 21.710998 & Long: 73.033041)

During the inspection, untreated sewage water was found discharging into the north
bank of the Narmada River at three no. specific locations within the Zadeshwar
Gram Panchayat. As the exact GPS coordinates were not approachable, samples
were collected from the nearest approachable points, as shown in the photographs &
mention in table attached herewith.

® Inspection data is presented in the tables below::

Sr. | Location/Pr Precise STP Lat & Sample Date & Remark
No ecise Sampling Long [ Descriptio | Time of
- Sampling Location n sampling
point
1 Near Sardar | Water No 21.720 | @pH=7-|26/12/20 |- One open drain of
Bridge, sample 195& |8onpH 25,12:40 | Domestic w/w discharge
Zadeshwar | collected 73.043 | strip, PM leading to R. Narmada is
from open 19 Turbid observed during visit.
drain to - Other Open drain
gsggiardar is there but that point is
Zadeshwar not accessible up to River

Narmada.
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Near Gurjar | Water No 21.714 | @pH=7-|26/12/20 | One open drain of
Pragati sample 558 & | 8onpH 25,12:30 | Domestic w/w discharge
Mandal, collected 73.037 | strip, PM leading to R. Narmada is
Zadeshwar | from open 333 Turbid observed during visit.
drain to _ £ Other Open drain
L\leargurjar is there but that point is
ragati : ;
Misidal :ot ac;esmble up to River
Zadeshwar SULLE
Near Water No 21.711 | @pH=7-|26/12/20 | Open drain with little
Revatmata sample 541 & |8 onpH 25,12:20 quantity of domestic w/w
Temple, collected 73.033 |['strip, PM is observed, Discharge in
ZadEShwar from Open 3705 Turbld to River Narmada iS not
drain to observed during visit.
Near
Revatmata s
Temple,
Zadeshwar




ANALYSIS REPORT FOR
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WATER / WASTE WATER SAMPLE

Sample ID:49991 |

Test Report No. : 63790

I. Name of the Customer

2. Address:

3. Type of Sample

. Sample Collected By

. Quantity of Sample Received

- Code No. of the Sample

. Date & Time of Collection & Inwarding
- Date of Start & Completion of Analysis
. Sampling Point

10. Flow Details (Remarks)

I'1. Mode of Disposal

12. Ultimate Receiving Body

13. Temperature on Collection

v oD

(=B B o))

O

BHARUCH, (=141 1973

- General '-Com;;iaih-t

&

GUJARAT POLLUTION CON PR,

BOARD

GIDC PHAS BT

B i T
811 ' f-3020))

 Date: 08/01/2026

PEORENG == -~ _DIST: Bharuch, TAL: Bharuch

: REP

: 4726 - MR. MAHENDRAKUMAR MEGHA

=oihit
: 1520712

1 26/12/2025 12:40 to 26/12/2025 12:40 & 26/12/2025

:26/12/2025 & 08/01/2026

: Near Saradar Bridge, Zadeshwar (Lat: 21.720146 & Long: 73.043244)

: 29 & pH Range on pH Strip : 7-8 on pH strip

14. Carboys Nos : Barcode
15. Parameters il
Sr Parameter Unit Test Method Result
1]2-pH pH Units | 4500 H+ B APHA Standard Methods 23rd edi.2017 7.73
2| Il - Suspended Solids | mg/l Gravimetric method. (2540 D APHA Standard Methods 22nd edi.)2012 34
. MPN/100 £y >1600
3 | 30 - Fecal Coliform y 2.9221 E APHA 23rd Edition IS 1622-1981 (l;‘gl(lioi
>
4|5 Chemieal OXVEES |0 APHA (231d Edition)- 5220 B Open Reflux Method-2012 89
5 g%cﬁ-o-’) (3 Days mg/l 3 - Day BOD test. (IS 3025 (Part 44) 1993 Reaffirmed 1999)-2009 8
6 | 64 - Total Phosphate mg/l Stannous Chloride method.(4500 — P D APHA Standard Methods 22nd edi.) 1.607
7 | 83 - Total Nitrogen mg/l - 4.23

Laboratory Remarks : Approved By:558-Riddhi N.Kiri, SSO Dt.: 08/01/2026

Note :

oA WM

o

Riddhi N.Kiri, SSO

The results refer only to the tested samples and applicable parameters. Endorsement of products is neither inferred nor implied.

only.

. Samples will be destroyed after 10 days from the date of issue of test report unless otherwise specified.
- This report is not to be reproduced wholly or in part or used in any advertising media without the permission of the Board in writing.
- The Board is not responsible for the authenticity for the samples not collected by the Board’s officials.

- Total liability of our laboratory is limited to the invoiced amount. Any dispute arising out of this report is subject to Gujarat jurisdiction

Permissible Limits : as per Schedule VI of EPA Rules, 1986 as ammended by second and third amendment 1993 for Effluents.
Physicochemical and microbiological parameters, Std. Methods for water and waste water-24th Edition by APHA.

Bioassay test (toxicity) — 1S:6582: part-2:

2001; Reaffirmed 2007.
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ANALYSIS REPORT FOR GUJARAT POLLUTION CONTR
WATER / WASTE WATER SAMPLE BOARD
RHARUCH, C-1711973, GIDC PHASE-2, NARMADAN AL,
Sample 1D:499910 BHARUCH-392015. (T (8264122
Test Report No. : 63789 Eamer v SR e A SNT207%6
1. Name of the Customer : General Complaint
2. Address: - PLOT NO:-, -, -, - - - DIST: Bharuch, TAL: Bharuch
3. Type of Sample +REP
4. Sample Collected By - 4726 - MR. MAHENDRAKUMAR MEGHA
5. Quantity of Sample Received : 5 lit
6. Code No. of the Sample : 2549832
7. Date & Time of Collection & Inwarding - 26/12/2025 12:30 to 26/12/2025 12:30 & 26/12/2025
8. Date of Start & Completion of Analysis - 26/12/2025 & 08/01/2026
9. Sampling Point : Near Gurjar Pragati Mandal, zadeshwar (Lat: 21.7 14558 & Long: 73.037333)

10. Flow Details (Remarks) e
11. Mode of Disposal el

12. Ultimate Receiving Body = T :
13. Temperature on Collection : 29 & pH Range on pH Strip : 7-8 on pH strip
14. Carboys Nos : Barcode
15. Parameters =
Sr Parameter Unit Test Method Result ’
112-pH pH Units | 4500 H+ B APHA Standard Methods 23rd edi.2017 7.65
2 | 11 - Suspended Solids | mg/l Gravimetric method. (2540 D APHA Standard Methods 22nd edi.)2012 38
- : >1600
3| 30 - Fecal Coliform | MPN/100 | 5 9271 E APHA 23rd Edition IS 1622-1981 (FSC -
ml >1600)
4| Ty Chemicl Sy g o APHA (23rd Edition)- 5220 B Open Reflux Method-2012 49 |
5 -’2’3(;(3‘3;-0-[’ (3 Days mg/l 3 — Day BOD test. (IS 3025 (Part 44) 1993 Reaffirmed 1999)-2009 5
6 | 64 - Total Phosphate mg/l Stannous Chloride method.(4500 — P D APHA Standard Methods 22nd edi.) 12585
7 | 83 - Total Nitrogen mg/l - 13.09

Riddhi N.Kiri, SSO

Laboratory Remarks : Approved By:558-Riddhi N.Kiri, SO Dt.: 08/01/2026

Note :
The results refer only to the tested samples and applicable parameters. Endorsement of products is neither inferred nor implied.

Samples will be destroyed after 10 days from the date of issue of test report unless otherwise specified. ‘
This report is not to be reproduced wholly or in part or used in any advertising media without the permission of the Board in writing.

The Board is not responsible tor the authenticity for the samples not collected by the Board’s officials.

WA aE L

Total liability of our laboratory is limited to the invoiced amount. Any dispute arising out of this report is subject to Guyjarat jurisdiction
only. :

Permissible Limits : as per Schedule V1 of EPA Rules, 1986 as ammended by second and third amendment 1993 for Effluents.
. Physicochemical and microbiological parameters, Std. Methods for water and waste water-24th Edition by APHA.

8. Bioassay test (toxicity) — [S:6582: part-2: 2001; Reaffirmed 2007.

A Ch




%Es?iieport No. : 63788

ANALYSIS REPORT FOR
WATER / WASTE WATER SAMPLE

Sample [D:499909

194

GUJARAT POLLUTION CONTROL

BOARD
BHARUCH, C-17119:3, GIDC PHASE-2. NARMADANAGAR.
BHARUCH-392015. (1) (G26:D)2246333

Date: 081012026

0 1S W AW —

. Name of the Customer

. Address:

. Type of Sample

. Sample Collected By

. Quantity of Sample Received

. Code No. of the Sample

. Date & Time of Collection & Inwarding
. Date of Start & Completion of Analysis

9. Sampling Point

: General Complaint

: PLOT NO:-, -, -, - - - DIST: Bharuch, TAL: Bharuch
: REP

: 4726 - MR. MAHENDRAKUMAR MEGHA

uSUNE

: 7170430

126/12/2025 12:20 to 26/12/2025 12:20 & 26/12/2025
126/12/2025 & 08/01/2026
: Near Revatmata temple, zadeshwar (Lat: 21.711541 & Long: 73.033705)

10. Flow Details (Remarks) P
11. Mode of Disposal s
12. Ultimate Receiving Body R
13. Temperature on Collection : 29 & pH Range on pH Strip : 7-8 on pH strip

14. Carboys Nos : Barcode
15. Parameters A &

Sr Parameter Unit Test Method Result
2-pH pH Units | 4500 H+ B APHA Standard Methods 23rd edi.2017 7.92
2 | 11 - Suspended Solids mg/l Gravimetric method. (2540 D APHA Standard Methods 22nd edi.)2012 1352
>1600
3 | 30 - Fecal Coliform [ MPN100 159791 E APHA 23rd Edition IS 1622-1981 s
4 |32 -Chemical Unygen . | g APHA (23rd Edition)- 5220 B Open Reflux Method-2012 152
5152 (;Cg-o-D (3 Days mg/l 3 - Day BOD test. (IS 3025 (Part 44) 1993 Reaffirmed 1999)-2009 16
6 | 64 - Total Phosphate mg/l Stannous Chloride method.(4500 — P D APHA Standard Methods 22nd edi.) 0.108
7 | 83 - Total Nitrogen mg/l - 9.75

Laboratory Remarks : Approved By:558-Riddhi N.Kiri, SSO Dt.: 08/01/2026

Riddhi N.Kiri, SSO

Note

L B W N

b )

. The results refer only to the tested samples and applicable parameters. Endorsement of products is neither inferred nor implied.

. Samples will be destroyed after 10 days from the date of issue of test report unless otherwise specified.

. This report is not to be reproduced wholly or in part or used in any advertising media without the permission of the Board in writing.

. The Board is not responsible for the authenticity for the samples not collected by the Board’s officials.

. Total liability of our laboratory is limited to the invoiced amount. Any dispute arising out of this report is subject to Gujarat jurisdiction

only.
Permissible Limits : as per Schedule VI of EPA Rules, 1986 as ammended by second and third amendment 1993 for Effluents.

. Physicochemical and microbiological parameters, Std. Methods for water and waste water-24th Edition by APHA.

8. Bioassay test (toxicity) — 1S:6582: part-2: 2001; Reaffirmed 2007.
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— GUJARAT POLLUTION CONTROL BOARD

—_—— Bharuch, C-1/119/3, GIDC Phase-2, Narmadanagar,
Bharuch-392015,
(T) (0264)2246333

Inspection Report

(Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)

No.: GPCB / BHARUCH / PCBID-32988 / 34001-20/01/2026

1. Industry Details : Bharuch Nagarpalika
PLOT NO:-, -, STATIO ROAD, BHARUCH - 392001 DIST:
Bharuch, TAL: Bharuch

Scale & Category  : Medium/Red

Production Date : 01/10/2020

Date & time of visit : 26/12/2025 10:00, (Insp'ection ID : 897736)
Person Contacted : --

o WAES LA oo

Type of Inspection : OTH

7. Field Observations (Crux)

Type Details

~ 09/01/2026 The visit was carried out in connection with LA No. 687/2025
(WZ) in O.A. 103/2025 (WZ) (Hasmukhbhai Bahecharbhai Parmar vs. Hon.
Secretary (Water Resources) & Ors.). During the inspection, five domestic
outfalls cited in the petition were identified within the jurisdiction of the
Bharuch Regional Office." (1) Vejalpur River bank, Bharuch (Lat: 21.678053,
& Long: 72.969168) (2) Near Bharuch Fort wall, Bharuch (Lat: 21.691371,
Long: 72.996790) (3) Behind Chaddar Sahib Gurudwara, Bharuch (Lat:
21.700676, & Long: 73.003474) (4) Near Sardar Smarak school,
Maktumpur, Bharuch Nagar Palika (Lat: 21 .705455, & Long: 73.017694) (5)
Near Maktumpur sub post office, Bharuch Nagar Palika (Lat: 21.707980, &
Long: 73.024738) During the inspection, untreated sewage water was found
discharging into the north bank of the Narmada River at 5 specific locations
within the Bharuch Nagarpalika. As the exact GPS coordinates were not
approachable, samples were collected from the nearest approachable
points, as shown in the photographs & mention in table attached herewith. ,
Entry By AEE MR. MAHENDRAKUMAR MEGHAJIBHAI KHIMSURIYA

General

~ 09/01/2026 --, Entry By AEE MR. MAHENDRAKUMAR MEGHAJIBHAI

Water | (HIMSURIYA

~09/01/2026 ---, Entry By AEE MR. MAHENDRAKUMAR MEGHAJIBHAI

£k KHIMSURIYA

~ 09/01/2026 ---, Entry By AEE MR. MAHENDRAKUMAR MEGHAJIBHAI

Hazardous| . IMSURIYA

8. Details of samples taken during inspection :

GPCBID: 32988, InsplD: 897736, Print by: 375 Print Page 10f3
Date: 20/01/2026 11:54:54
DEBF1E7F-EE20-4B1B-8B6C-CDB45E80283D

&>
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GUJARAT POLLUTION CONTROL BOARD

Bharuch. C-1/119/3, GIDC Phase-2, Narmadanagar,
Bharuch-392015

Inspection Report

(T) (0264)2246333

(Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)

Sr.
No.

Sample
Type

Collect Date

Color &
Condition

PH
Range

Field
Observation

Collect
Charge

LAB

1

w

26/12/2025

Turbid

@ 7-8
on pH
Strip

Additional
Parameter
Analysis -
Fecal
Streptococci
(MPN/100
ml)

0

BHA

26/12/2025

Turbid

@ 7-8
on pH
Strip

Additional
Parameter
Analysis -
Fecal
Streptococci
(MPN/100
ml)

BHA

26/12/2025

Turbid

@ 7-8
‘lon pH
Strip

Additional
Parameter
Analysis -
Fecal
Streptococci
(MPN/100
ml)

BHA

26/12/2025

Turbid

@7-8
on pH
Strip

Additional
Parameter
Analysis -
Fecal
Streptococci
(MPN/100
ml)

BHA

26/12/2025

Turbid

@ 7-8
on pH
Strip

Additional
Parameter
Analysis -
Fecal
Streptococci
(MPN/100
ml)

9. Instructions given during inspection:

Sr.

No.

View Instruction

1 No given any Instructions

Water

GPCBID: 32988, InspID: 897736, Print by: 375 Print
Date: 20/01/2026 11:54:54
DEBF 1E7F-EE20-4B1B-8B6C-CDB45E80283D

S

BHA

Type Of Instruction
e e AL e SRRl

e

Page 2 0f 3




197

GUJARAT POLLUTION CONTROL BOARD

Bharuch, C-1/119/3, GIDC Phase-2, Narmadanagar,
- Bharuch-392015,

Inspection Report (T) (0264)2246333

(Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)

10. Inspection Team :

MR. MAHENDRAKUMAR MEGHAJIBHAI KHIMSURIYA

GPCBID: 32988, InsplD: 897736, Print by: 375 Print Page 3 Of 3
Date: 20/01/2026 11:54:54
DEBF1E7F-EE20-4B1B-8B6C-CDBA5E80283D
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Inspection Report

Subject: Regarding the illegal discharge of untreated sewage water into the

Narmada River.

Date and Time: 26/12/2025 at 10:00 PM.

Observation:

In reference to the subject mentioned above, we conducted a site inspection
on December 26, 2025, at 12:20 hours. The visit was carried out in connection with
I.LA. No. 687/2025 (WZ) in 0.A. 103/2025 (WZ) (Hasmukhbhai Bahecharbhai
Parmar vs. Hon. Secretary (Water Resources) & Ors.). During the inspection, five
domestic outfalls cited in the petition were identified within the jurisdiction of the
Bharuch Regional Office."

(1) Vejalpur River bank, Bharuch (Lat: 21.678053, & Long: 72.969168)

(2) Near Bharuch Fort wall, Bharuch (Lat: 21.691371, Long: 72.996790)

(3) Behind Chaddar Sahib Gurudwara, Bharuch (Lat: 21.700676, & Long:
73.003474)

(4) Near Sardar Smarak school, Maktampur, Bharuch Nagar Palika (Lat:
21.705455, & Long: 73.017694)

(5) Near Maktampur sub post office, Bharuch Nagar Palika (Lat: 21.707980, &
Long: 73.024738)

During the inspection, untreated sewage water was found discharging into the
north bank of the Narmada River at 5 specific locations within the Bharuch
Nagarpalika. As the exact GPS coordinates were not approachable, samples were
collected from the nearest approachable points, as shown in the photographs &

mention in table attached herewith.
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e Inspection data is presented in the tables below:

Sr. | Location/P Precise Lat & | Sample Date & Remark
No recise Sampling Long | Descripti | Time of
Sampling Location on sampling
point |
1 Vejalpur | Water 21686 |@pH=7 |26/12/20 |- One open drain of
River sample 978 & |-8onpH |25 10:20 | Domestic w/w discharge
bank, collected 12972 | strip, AM leading to R. Narmada is
Bz from open 452 Turbid observed during visit & Open
drain to drain is there but that point is
Near not accessible up to River
Vejalpur Narmada.
River
bank,
Bharuch
2 Near Water 21.697 |@pH =7 |26/12/20 | One open drain of Domesti;:_
Bharuch sample 148 & |-8onpH |2510:40 | w/w discharge leading to R.
Fort Wall, collected 72.099 | strip, PM Narmada is observed during
Bhafiish from open 3726 Turbid visit & Open drain is there but
drain to that point is not accessible up
Near to River Narmada
Bharuch
Fort wall,
Bharuch
3 | Behind Water 21.701 |@pH =17 |26/12/20 | One open drain of Domestic
Chaddar sample 687 & |-8onpH |2511:20 | w/w discharge leading to R.
Sahib collected 73.003 | strip, AM Narmada is observed during
Cilbriohhitiia from open | 494 Turbid visit & Open drain is there but
, Bhaiih drain to that point is not accessible up
Behind to River Narmada.
Chaddar
Sahib
Gurudwara

, Bharuch

)
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Near Water 21.706 | @pH =7 | 26/12/20 | One open drain of Domestic
Sardar sample 515& |-8onpH |2511:30 | w/w discharge leading to R.
Smarak collected 13. strip, PM Narmada is observed during
school, from open | 018124 | Turbid visit & Open drain is there but
Maktumpu drain to that point is not accessible up
(. Bharuch Near to River Narmada.
Nagar Sardar
Palika Heki

school,

Maktumpu

r
Near Water 21607 | @H =7 |26/12/20 | One open drain of Domestic
Maktumpu | sample 980, & |—8onpH 2511:50 | w/w discharge leading to R.
r sub post collected Long: strip, PM Narmada is observeq during
office, from open | 73914 Turbid visit & Open drain is there but
Bhariich drain to 738 that point is not accessible up
Nagar Near to River Narmada.
Palika Maktumpu

r sub post

office




14. Carboys Nos : Barcode

e 15. Parameters =7
. Sr Parameter Unit Test Method Result
1{2-pH pH Units | 4500 H+ B APHA Standard Methods 23rd edi.2017 7:39
2| 11 - Suspended Solids | mg/l Gravimetric method. (2540 D APHA Standard Methods 22nd edi.)2012 124
>1600
3| 30 - Fecal Coliform | MPN190 139251 E APHA 231d Edition IS 1622-1981 (kav
1600)
afele CHERIGE OB | gt APHA (23rd Edition)- 5220 B Open Reflux Method-2012 a3

55 -B.0.D (3 Days '

5 270C) mg/l 3 — Day BOD test. (IS 3025 (Part 44) 1993 Reaffirmed 1999)-2009 47
6 | 64 - Total Phosphate mg/l Stannous Chloride method.(4500 — P D-APHA Standard Methods 22nd edi.) 2.016
7 | 83 - Total Nitrogen mg/l - 21.29

ANALYSIS REPORT FOR
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WATER / WASTE WATER SAMPLE

Tes}: RepurtNu ': 63783 Z
|. Name of the Customer
2. Address:

Sample [D:499903

GUJARAT POLLUTION CONTROL.

BOARD

BHARUCH. C-17119:3, GIDC PHASE-2, NARMADANAGAK

: Bharuch Nagarpalika :

BHARUCH-392015. (T) {tiZd+12.24

" Date: 08/01/2026

- PLOT NO:-, -, STATIO ROAD, BHARUCH - 392001 DIST: Bharuch, TAL:

Bharuch
3. Type of Sample YREP
4. Sample Collected By - 4726 - MR. MAHENDRAKUMAR MEGHA
5. Quantity of Sample Received 5 lit
6. Code No. of the Sample 16100377

7. Date & Time of Collection & Inwarding
8. Date of Start & Completion of Analysis
9. Sampling Point

10. Flow Details (Remarks)

11. Mode of Disposal

12. Ultimate Receiving Body

13. Temperature on Collection

- 26/12/2025 10:00 to 26/12/2025 10:20 & 26/12/2025
:26/12/2025 & 08/01/2026

- Vejalpur River Bank, Bharuch (Lat. 21.686975 Long. 72.972447)

:30 & pH Range on pH Strip : @ 7-8 on pH Strip

Laboratory Remarks : Approved By:558-Riddhi N.Kiri, SSO Dt.: 08/01/2026

Riddhi N.Kiri, SSO

Note :
. The results refer only to the tested samples and applicable parameters. Endorsement of products is neither inferred nor implied.
Samples will be destroyed after 10 days from the date of issue of test report unless otherwise specified.

This report is not to be reproduced wholly or in part or used in any advertising media without the permission of the Board in writing.

The Board is not responsible for the authenticity for the.samples not collected by the Board’s officials.

ST s gL R e

Total liability of our laboratory is limited to the invoiced amount. Any dispute arisingsout of this report is subject to Gujarat jurisdiction
only.

6. Permissible Limits : as per Schedule VI of EPA Rules, 1986 as ammended by second and third amendment 1993 for Effluents.

7. Physicochemical and microbiological parameters, Std. Methods for water and waste water-24th Edition by APHA.

8. Bioassay test (toxicity) — 1S:6582: part-2: 2001; Reaftirmed 2007.
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ANALYSIS REPORT FOR GUJARAT POLLUTION CONTRO!
WATER / WASTE WATER SAMPLE BOARD
RHARUCH, £ -17119:3, GIDC PHASE-2. NARMADANAGA
Sample 1D:499906 BHARUCH-392015, (11 {02612
TeleRaperENS 63785 .. = . . T S Date: 08/01/2026
|. Name of the Customer e : Bhillil-lchuﬁaéé-ll:[-)-a[il"(ﬂ 2 iiEge
2. Address: : PLOT NO:-, -, STATIO ROAD, BHARUCH - 392001 DIST: Bharuch, TAL:
Bharuch
3. Type of Sample SREE
4. Sample Collected By : 4726 - MR. MAHENDRAKUMAR MEGHA
5. Quantity of Sample Received 5 it
6. Code No. of the Sample : 5887347
7. Date & Time of Collection & Inwarding : 26/12/2025 11:10 to 26/12/2025 11:15 & 26/12/2025
8. Date of Start & Completion of Analysis : 26/12/2025 & 08/01/2026
9. Sampling Point - Behind Chaddar Sahib Gurudwara, Bharuch (Lat. 21.701738 Long. 73.0033%)

10. Flow Details (Remarks) S
11. Mode of Disposal s
12. Ultimate Receiving Body s
13. Temperature on Collection : 30 & pH Range on pH Strip : @ 7-8 on pH Strip

14. Carboys Nos : Barcode
15. Parameters o7 ~
Sr Parameter Unit Test Method Result
1]2-pH pH Units | 4500 H+ B APHA Standard Methods 23rd edi.2017 7.66
2| 11 - Suspended Solids | mg/l Gravimetric method. (2540 D APHA Standard Methods 22nd edi.)2012 : 124
>1600
3| 30 - Fecal Coliform | MEN190 4 5 9251 E APHA 23rd Edition 1S 1622-1981 (FSC -
>1600)
qlfi & - chimiealDaEen Fmgi APHA (23rd Edition)- 5220 B Open Reflux Method-2012 179
513 o'c]?)-o-D (3 Days mg/l 3~ Day BOD test. (IS 3025 (Part 44) 1993 Reatfirmed 1999)-2009 31
6 | 64 - Total Phosphate mg/| Stannous Chloride method.(4500 — P D APHA Standard Methods 22nd edi.) 1.440
7 | 83 - Total Nitrogen mg/| - 11.37

Laboratory Remarks : Approved By:558-Riddhi N.Kiri, SSO Dt.: 08/01/2026

Riddhi N.Kiri, SSO

Note :

The results refer only to the tested samples and applicable parameters. Endorsement of products is neither inferred nor implied. ~
Samples will be destroyed after 10 days from the date of issue of test report unless otherwise specified.

This report is not to be reproduced wholly or in part or used in any advertising media without the permission of the Board in writing.

The Board is not responsible for the authenticity for the'samples not collected by the Board’s officials.

R

Total liability of our laboratory is limited to the invoiced amount. Any dispute arisingout of this report is subject to Gujarat jurisdiction
only.

Permissible Limits : as per Schedule VI of EPA Rules, 1986 as ammended by second and third amendment 1993 for Ettluents.

. Physicochemical and microbiological parameters, Std. Methods for water and waste water-24th Edition by APHA.

8. Bioassay test (toxicity) — 1S:6582: part-2: 2001; Reaffirmed 2007.

=@
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ANALYSIS REPORT FOR GUJARAT POLLUTION CONTROM
WATER / WASTE WATER SAMPLE BOAR

Sample ID:499907

302013, (1) (826

~ Date: 08/01/2026

Test Repo_;"t No. : 63786

. Name of the Customer ' ~ :Bharuch Nagarbalikn

2. Address: - PLOT NO:-. -, STATIO ROAD, BHARUCH - 392001 DIST: Bharuch, TAL:
Bharuch

3. Type of Sample : REP

4. Sample Collected By : 4726 - MR. MAHENDRAKUMAR MEGHA

5. Quantity of Sample Received 25 lit

6. Code No. of the Sample : 8236311

7. Date & Time of Collection & Inwarding £ 26/12/2025 11:30 to 26/12/2025 11:30 & 26/12/2025

8. Date of Start & Completion of Analysis :26/12/2025 & 08/01/2026

9. Sampling Point : Near Maktampur Sub Post Office, Bharuch Nagar Palika (Lat. 21.706334

Long. 73.017778)
10. Flow Details (Remarks) D --
11. Mode of Disposal -
12. Ultimate Receiving Body D

13. Temperature on Collection : 30 & pH Range on pH Strip : @ 7-8 on pH Strip
g 14. Carboys Nos : Barcode
‘ 15. Parameters i
Sr Parameter Unit Test Method Result
1|2-pH pH Units | 4500 H+ B APHA Standard Methods 23rd edi.2017 7.79
2| 11 - Suspended Solids | mg/l Gravimetric method. (2540 D APHA Standard Methods 22nd edi.)2012 . 190
>1600
3| 30 - Fecal Coliform | MPN/190 |5 9751 E APHA 23rd Edition IS 1622-1981 (FSC -
ml >1600)
4 f)sc;lg}gmical Oxygen | ;0] APHA (23rd Edition)- 5220 B Open Reflux Method-2012 104
5o ‘;CB)-O-D (3 Days mg/l 3_ Day BOD test. (IS 3025 (Part 44) 1993 Reaffirmed 1999)-2009 20
64 - Total Phosphate mg/| Stannous Chloride method.(4500 — P D APHA Standard Methods 22nd edi.) 1.454
7 | 83 - Total Nitrogen mg/l - 14.31

Laboratory Remarks : Aﬁprovad By:558-Riddhi N.Kiri, SSO Dt.: 08/01/2026

Riddhi N.Kiri, SSO

Note :
. The results refer only to the tested samples and applicable parameters. Endorsement of products is neither inferred nor implied.
. Samples will be destroyed after 10 days from the date of issue of test report unless otherwise specified.

. The Board is not responsible for the authenticity for the samples not collected by the Board’s officials.
. Total liability of our laboratory is limited to the invoiced amount. Any dispute arising out of this report is subject to Gujarat jurisdiction
only.
6. Permissible Limits : as per Schedule VI of EPA Rules, 1986 as ammended by second and third amendment 1993 for Effluents.

1

2

3. This report is not to be reproduced wholly or in part or used in any advertising media without the permission of the Board in writing.
4

5

7. Physicochemical and microbiological parameters, Std. Methods for water and waste water-24th Edition by APHA.
8. Bioassay test (toxicity) — 1S:6582: part-2: 2001; Reaffirmed 2007.

Ee
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ANALYSIS REPORT FOR GUJARAT POLLUTION C:o» NTROG
WATER / WASTE WATER SAMPLE BOARS
BHARUCH, C- 111973, GIDU PHASE 2. NARNA LA
Sanuﬂel[l499905 BHARLIC H-392015, 27 {12647 94
TEERGIENIRINE o N e e Date: 08/01/2026
I. Name ot the Customer : Bharuch Nagarpalika
2. Address: : PLOT NO:-, -, STATIO ROAD, BHARUCH - 392001 DIST: Bharuch, TAL-
Bharuch
3. Type of Sample + REP:
4, Sample Collected By : 4726 - MR. MAHENDRAKUMAR MEGHA
5. Quantity of Sample Received 25 lit
6. Code No. of the Sample 13693939
7. Date & Time of Collection & Inwarding : 26/12/2025 10:40 to 26/12/2025 10:45 & 26/12/2025
8. Date of Start & Completion of Analysis : 26/12/2025 & 08/01/2026
9. Sampling Point : Near Bharuch Fort Wall, Bharuch (Lat. 21.697148 Long. 72.993726)

10. Flow Details (Remarks) D -
11. Mode of Disposal D
12. Ultimate Receiving Body D --

13. Temperature on Collection : 29 & pH Range on pH Strip : @ 7-8 on pH Strip
14. Carboys Nos : Barcode
15. Parameters o7
Sr Parameter Unit Test Method Result .
112-pH pH Units | 4500 H+ B APHA Standard Methods 23rd edi.2017 7.53
2| 11 - Suspended Solids | mg/I Gravimetric method. (2540 D APHA Standard Methods 22nd edi.)2012 58
1 >1600
3| 30 - Fecal Coliform | MPN100 12,9221 E APHA 23rd Edition 1S 1622-1981 (FSC-
; >1600)
35 - Chemical Oxygen =
4 Berand mg/l APHA (23rd Edition)- 5220 B Open Reflux Method-2012 163
5 33(;(33)-0"3 (3 Days mg/] 3 — Day BOD test. (IS 3025 (Part 44) 1993 Reaffirmed 1999)-2009 28
6 | 64 - Total Phosphate mg/l Stannous Chloride method.(4500 — P D APHA Standard Methods 22nd edi.) - 1.405
7 | 83 - Total Nitrogen mg/| - 17.63

Laboratory Remarks : Approved. By:558-Riddhi N.Kiri, SSO Dt.: 08/01/2026

Note

L I S

~ oo

Riddhi N.Kiri, SSO

The results refer only to the tested samples and applicable parameters. Endorsement of products is neither inferred nor implied.

Samples will be destroyed after 10 days from the date of issue of test report unless otherwise specified. .
This report is not to be reproduced wholly or in part or used in any advertising media without the permission of the Board in writing.

The Board is not responsible for the authenticity for the samples not collected by the Board’s officials.

Total liability of our laboratory is limited to the invoiced amount. Any dispute arising out of this report is subject to Gujarat jurisdiction
only.

Permissible Limits : as per Schedule V1 of EPA Rules, 1986 as ammended by second and third amendment 1993 for Effluents.

. Physicochemical and microbiological parameters, Std. Methods for water and waste water-24th Edition by APHA.

Bioassay test (toxicity) — 1S:6582: part-2: 2001; Reaffirmed 2007.




ANALYSIS REPORT FOR
WATER / WASTE WATER SAMPLE

Sample ID:499908
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GUJARAT POLLUTION CONTROL
BOARD

BHARUCH, C-1/11973, GIDC PHASE-2. NARMADANAGAR.
BHARUCH-392015.(T) (0264)2246333

'Eest Report No. : 63787

Date: 08/01/2026

1. Name of the Customer
2. Address:

3. Type of Sample

4. Sample Collected By

5. Quantity of Sample Received

6. Code No. of the Sample

7. Date & Time of Collection & Inwarding
8. Date of Start & Completion of Analysis
9. Sampling Point

10. Flow Details (Remarks)
11. Mode of Disposal

12. Ultimate Receiving Body
13. Temperature on Collection

: Bharuch Nagarpalika
: PLOT NO:-, -, STATIO ROAD, BHARUCH - 392001 DIST: Bharuch, TAL:
Bharuch

: REP

:4726 - MR. MAHENDRAKUMAR MEGHA

25 lit

: 5350432

:26/12/2025 11:35 to 26/12/2025 11:35 & 26/12/2025

: 26/12/2025 & 08/01/2026

: Near Sardar Smarak School, Maktampur, Bharuch Nagar Palik (Lat.
21.706515 Long. 73.018124)

: 29 & pH Range on pH Strip : @ 7-8 on pH Strip

a

14. Carboys Nos : Barcode
15. Parameters sl
Sr Parameter Unit Test Method Result
1|2-pH pH Units | 4500 H+ B APHA Standard Methods 23rd edi.2017 7.90
2 | 11 - Suspended Solids mg/l Gravimetric method. (2540 D APHA Standard Methods 22nd edi.)2012 5 370
: >1600
3|30 - Fecal Coliform | MPN/100 15 9551 £ APHA 23¢d Edition IS 1622-1981 (ESC
-540)
4 | 35 - Chemical Oxygen 1 APHA (2 o = -
D mg/ (23rd Edition)- 5220 B Open Reflux Method-2012 : 182
5 ggo-(g.o.D (3 Days mg/l 3 — Day BOD test. (IS 3025 (Part 44) 1993 Reaffirmed 1999)-2009 21
6 | 64 - Total Phosphate mg/l Stannous Chloride method.(4500 — P D APHA Standard Methods 22nd edi.) BDL |
7 | 83 - Total Nitrogen mg/l - 12.55

Laboratory Remarks : Approved By:558-Riddhi N.Kiri, SSO Dt.: 08/01/2026

Riddhi N.Kiri, SSO

Note :

The results refer only to the tested samples and applicable parameters. Endorsement of products is neither inferred nor implied.
Samples will be destroyed after 10 days from the date of issue of test report unless otherwise specified.

This report is not to be reproduced wholly or in part or used in any advertising media without the permission of the Board in writing.
The Board is not responsible for the authenticity for the samples not collected by the Board’s officials.

e S e

Total liability of our laboratory is limited to the invoiced amount. Any dispute arising out of this report is subject to Gujarat jurisdiction
only.

Permissible Limits : as per Schedule VI of EPA Rules, 1986 as ammended by second and third amendment 1993 for Effluents.

. Physicochemical and microbiological parameters, Std. Methods for water and waste water-24th Edition by APHA.

8. Bioassay test (toxicity) — IS:6582: part-2: 2001; Reaffirmed 2007.

SRl




(AT POLIAORN CONTROL BOARD

Regional Office, Bharuch

\M/ Address: C-1/119/3, GIDC ESTATE, PHASE-II, NARMADANAGAR, BHARUCH-392015

&

N Ol

)\ | /4 E-mail ID: ro-gpcb-bhar@guijarat.gov.in , Phone no.: (02642) 246 333
No.: GPCB/RO/BHARUCH/T-268(F)/5213/2026 Date: 17 / 01 ’ 2096
To,

1) Sarpanch Shri, Gram Panchayat

Village - Zadeshwar, District Bharuch.
2) Chief Officer,

Bharuch Municipality, District Bharuch..

Subject: Hon. NGT Case no. O.A. 103/2025 (WZ) Regarding the Disposal of the waste water without any treatment
into the River Narmada
Sir,

Regarding the subject mentioned above, this is to inform you that Mr. Hasmukh Parmar has filed a complaint
with the Honourable NGT (National Green Tribunal) concerning the discharge of untreated domestic wastewater
(sewage) into the Narmada River. According to the complaint, eight discharge points fall under the jurisdiction of the
GPCB (Gujarat Pollution Control Board), Regional Office, Bharuch. There are Three locations fall under the jurisdiction
of the Zadeshwar Gram Panchayat: (1) Near Sardar Bridge, Zadeshwar (Lat: 21.716866 & Long: 73.044371) (2) Near
Gurjar Pragati Mandal, Zadeshwar (Lat: 21.713698 & Long: 73.038503) (3) Near Revatmata Temple, Zadeshwar (Lat:
21.710998 & Long: 73.033041) & Five locations fall under the jurisdiction of the Bharuch Nagar Palika (Municipality):
(1) Vejalpur River bank, Bharuch (Lat: 21.678053 & Long: 72.969168) (2) Near Bharuch Fort wall, Bharuch (Lat:
21.691371, Long: 72.996790) (3) Behind Chaddar Sahib Gurudwara, Bharuch (Lat: 21.700676 & Long: 73.003474) (4)
Near Sardar Smarak school, Maktumpur, Bharuch (Lat: 21.705455 & Long: 73.017694) (5) Near Maktumpur sub post
office, Bharuch (Lat: 21.707980 & Long: 73.024738) Accordingly, samples were collected by this office from all eight
discharge points identified in the complaint. Based on the analysis results received, sewage contamination has been
observed in the said drains.

Therefore, in view of the above situation, it is essential that you take the necessary steps to prevent such
discharge into the Narmada River. In this regard, it is suggested that you Submitted a time-bound action plan to
prevent the discharge of untreated sewage into the Narmada River & treated untreated sewage in the STP.

Furthermore, you were previously informed about this matter via letters dated 17/03/2025 and 23/12/2025; however,

this office has not received any progress report or response from your end to date. Therefore, you are requested to
immediately inform this office regarding any correspondence or actions taken in this matter, you may know that no
any untreated sewage shall allowed & discharged into CRZ area.

This letter is being issued with the approval of the competent authority, as discussed during the District
Coastal Zone Regulation Committee meeting held on 12.01.2026
Gujarat Pollution Control Board

0 \Q)Q('
¢ (K. N. Vaghamshi)

Regional Officer, Bharuch and
Member Secretary, District Coastal Zone Regulation Committee
Copy to:
(1) Director (Environment) and Member Secretary, GCZMA, Forest and Environment Department, Block No. 14, 8th
Floor, Sachivalaya, Gandhinagar... for information.
(2) Member Secretary, G.P.C.B. (Gujarat Pollution Control Board),
Paryavaran Bhavan, Sector 10-A, Gandhinagar... for information.
(3) Collector & District Magistrate and Chairman, -
District Level Coastal Regulation Zone Committee, Bharuch......... for information.
(4) Taluka Development Officer (TDO), Taluka Panchayat Bharuch... for information and necessary action.
(5) District Development Officer (DDO), District Panchayat Bharuch... for information and necessary action.
(6) Bharuch-Ankleshwar Urban Development Authority (BAUDA),
Bharuch....... for information and necessary action.
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aT POLL%[?)N CONTROL BOARD

] Regional Office, Bharuch
S~ Address: C-1/119/3, GIDC ESTATE, PHASE-II, NARMADANAGAR, BHARUCH-392015

o B ol B’

| /4 E-mail ID: ro-gpch-bhar@gujarat.gov.in , Phone no.: (02642) 246 333
No.: GPCB/RO/BHARUCH/T-268(F)/$2%3/2026 Date: :ﬁ/ 01’ 2096
To,

1) Sarpanch Shri, Gram Panchayat

Village - Zadeshwar, District Bharuch.
2) Chief Officer,

Bharuch Municipality, District Bharuch..

Subject: Hon. NGT Case no. O.A. 103/2025 (WZ) Regarding the Disposal of the waste water without any treatment
into the River Narmada
Sir,

Regarding the subject mentioned above, this is to inform you that Mr. Hasmukh Parmar has filed a complaint
with the Honourable NGT (National Green Tribunal) concerning the discharge of untreated domestic wastewater
(sewage) into the Narmada River. According to the complaint, eight discharge points fall under the jurisdiction of the
GPCB (Gujarat Pollution Control Board), Regional Office, Bharuch. There are Three locations fall under the jurisdiction

' of the Zadeshwar Gram Panchayat: (1) Near Sardar Bridge, Zadeshwar (Lat: 21.716866 & Long: 73.044371) (2) Near
Gurjar Pragati Mandal, Zadeshwar (Lat: 21.713698 & Long: 73.038503) (3) Near Revatmata Temple, Zadeshwar (Lat:
21.710998 & Long: 73.033041) & Five locations fall under the jurisdiction of the Bharuch Nagar Palika (Municipality):
(1) Vejalpur River bank, Bharuch (Lat: 21.678053 & Long: 72.969168) (2) Near Bharuch Fort wall, Bharuch (Lat:
21.691371, Long: 72.996790) (3) Behind Chaddar Sahib Gurudwara, Bharuch (Lat: 21.700676 & Long: 73.003474) (4)
Near Sardar Smarak school, Maktumpur, Bharuch (Lat: 21.705455 & Long: 73.017694) (5) Near Maktumpur sub post
office, Bharuch (Lat: 21.707980 & Long: 73.024738) Accordingly, samples were collected by this office from all eight
discharge points identified in the complaint. Based on the analysis results received, sewage contamination has been
observed in the said drains.

Therefore, in view of the above situation, it is essential that you take the necessary steps to prevent such
discharge into the Narmada River. In this regard, it is suggested that you Submitted a time-bound action plan to
prevent the discharge of untreated sewage into the Narmada River & treated untreated sewage in the STP.
Furthermore, you were previously informed about this matter via letters dated 17/03/2025 and 23/12/2025; however,
this office has not received any progress report or response from your end to date. Therefore, you are requested to
immediately inform this office regarding any correspondence or actions taken in this matter, you may know that no
any untreated sewage shall allowed & discharged into CRZ area.

This letter is being issued with the approval of the competent authority, as discussed during the District
Coastal Zone Regulation Committee meeting held on 12.01.2026
‘ Gujarat Pollution Control Board

v) \Q)e%
C (K. N. Vaghamshi)

Regional Officer, Bharuch and
Member Secretary, District Coastal Zone Regulation Committee
Copy to:
(1) Director (Environment) and Member Secretary, GCZMA, Forest and Environment Department, Block No. 14, 8th
Floor, Sachivalaya, Gandhinagar... for information.
(2) Member Secretary, G.P.C.B. (Gujarat Pollution Control Board),
Paryavaran Bhavan, Sector 10-A, Gandhinagar... for information.
(3) Collector & District Magistrate and Chairman, :
District Level Coastal Regulation Zone Committee, Bharuch......... for information.
(4) Taluka Development Officer (TDO), Taluka Panchayat Bharuch... for information and necessary action.
(5) District Development Officer (DDO), District Panchayat Bharuch... for information and necessary action.
(6) Bharuch-Ankleshwar Urban Development Authority (BAUDA),
Bharuch....... for information and necessary action.
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ARAT POLLUTION CONTROL BOARD

PARYAVARAN BHAVAN, SECTOR 10-A,

=7 GANDHINAGAR - 382010,
‘G‘PgB, (T) 079-23232152
By R.P.A.D

In exercise of the power conferred under section-25 of the Water (Prevention and Control of
Pollution) Act-1974, under section-21 of the Air (Prevention and Control of Pollution)-1981 and
Authorization under rule 3(3) & 6 of the Hazardous And Other Waste (Management and Transboundary)
Rules, 2016 framed under the Environmental (Protection) Act-1986. This Board is empowered to Grant
CC&A.

And whereas Board has received consolidated consent application letter inward no.
283519dated28/08/2023for the Consolidated Consent and Authorization (CC & A) of this Board under
the provisions / rules of the aforesaid Acts. Consents & Authorization are hereby granted as under:

CONSENTS AND AUTHORISATION:
(Under the provisions /rules of the aforesaid environmental acts)

To,
M/s. Bharuch Nagarpalika

\//%Murvey No. 1541, Near GelaniKuwa,
~“Bambakhana, Nagar Yojana No 3,

AntimKhand-92 TP, Tal &Dist: Bharuch.

1. Consent Order No, AWH-131486Date of issue:04/01/2024.
2. The consent shall be valid upto27/08/2028for the use of outlet for the discharge of treated effluent
and emission due to operation of industrial plant for manufacturing of the following items/ products:

L Noz = : Product/Activity/Facility List Capacity 1,
= } Sewage treatment plant of BharuchNagarpalika 293 MLD j

3. SPECIFIC CONDITIONS:

a.  The project proponent shall prepare and maintain a Standard Operating Procedure (SOP) for
the STP and train all operators to follow those SOPs.

b.  The project proponent shall prepare and maintain an operating log book for all aclivities in
the STP.,

¢.  The project proponent shall explore the possibility of reuse of treated sewage in such a way
that natural resources shall be utilized and fresh water shall be saved.

d.  Adequate flow metershall be provided on inlet & outlet of the STP and daily records there
of shall be maintained.

¢.  The project proponent shall take adequate methods for control of odour from the operation
of STP. 7

f.  The project propOnent shall provide safe and comfortable access to all STP units for
monitoring, 'operation, and maintenance purpose.

g.  Adequate plantation shall be carried out al along the periphery of the STP in such a way
that the density of plantation and green belt of adequate meters width is developed:

h. _T‘he'projcct proponent shall provide onsite laboratory facility for monjtoring of influent
/effluent characters & immediate remedial. \YJ

AN
Pagerors o

Clean Gujarat Green Gujarat
Website : https://gpcb.gujarat.gov.in




e

213
GUJARAT POLLUTION CONTROL BOARD

PARYAVARAN BHAVAN, SECTOR 10-A,

(T) 079-23232152

N
B Ay GANDHINAGAR - 382010,
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3.9

3.10

3.11

3.12

4.6

Unit shall put up at the entrance a board displaying the name of unit, particulars of the products/
process, the name of proprietor/partners /directors of the unit, the electricity consumer number as
on the record of DGVCL.

Unit shall have to keep accurate records of quality & quantity of effluent discharged on-land on
day-to-day basis. Separate logbook shall be maintained for recording the data & shall be made
available for inspection as & when asked.

Adequate plantation shall be carried out all along the periphery of the industrial premises in such a
way that the density of plantation is at least 1000 trees per acre of land and a green belt of 5 meters
width is developed.

The Board reserves the right to review and/or revoke the consent and / or make modifications in
the conditions which it seems fit in accordance with provisions of Water Act-1974.

CONDITIONS UNDER THE AIR ACT:
The following shall be used as fuel:
Sr. No. Name of fuel l Quantity
1. Diesel i 4000 Lit/ Month |

The flue gas emission through stack shall conform to the following standards:

Staek Stack attached to StackHeight | APCM Parameter Pe".ms.mbﬂ
No. limit

2]

gl % (SSSKB[\/ - Il m = gg 15100r0n§;1:1m

L AP VAL Ox S0ppm |

There shall be no process gas emission from the process and any other ancillary operation

through various stacks/ vent of reactors, process, vessel from plant premises.

The concentration of the following parameters in the ambient air within the premises of the

unit shall not exceed the limits specified hereunder.

Applicant shall comply with National Ambient Air Quality Standards notified by Central

Pollution Control Board, New Delhi time to time under the provision of the Environment

(Protection) Act-1986 for all the parameters. The concentration of all parameters in the

ambient air within the premises of the industry and a distance of 10 meters from the sources

(other than the stack/vent) shall not exceed than the permissible limit.

Permissible Limit (ug/m°)
Annual 24 Hrs Average
Particulate Matter-10 (PM 10) 60 100
Particulate Matter-2.5(PM. ;) 40 60

| Sulphur Dioxide (SO,) 50 80
| Nitrogan Dioxide (NO,, _ 40 80 59

* Annual arithmetic mean of minimum 104 measurements in a year at a particular
site taken twice a week 24 hourly at uniform intervals,

* 24 hourly or 08 hourly or 01 hourly monitored values, as applicable, shall be
complied with 98% of the time in a year. 2% of the time, they may exceed the limits
but not on two consecutive days of monitoring,

Unit shall operate industrial plant / air pollution control equipment very cfficiently and

continuously so that the gaseous emission always conforms to the standards specified as

above.
\/

Parameters

Page3ufs =
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PARYAVARAN BHAVAN, SECTOR 10-A,
= GANDHINAGAR - 382010,
‘G‘pgs’ (T) 079-23232152

6.9 The record of consumption and fate of the imported hazardous and other wastes shall be
maintained.

6.10  The hazardous and other waste which gets generated during recycling or reuse or recovery or
pre-processing or utilization of imported hazardous or other wastes shall be treated and
disposed of as per specitic conditions of authorization.

6.11  The importer or exporter shall bear the cost of import or export and mitigation of damages if,
any.

6.12  An application for the renewal of an authorization shall be made as laid down under
Hazardous & Other Wastes (Management and Transboundary Movement) Rules-2016.

6.13  Any other conditions for compliance as per the Guidelines issued by the Ministry of

time.
6.14  Annual return shall be filed by June 30th for the period ensuring 31st March of the year.
6.15  Unit shall have to display the relevant information with regard to hazardous waste as

indicated in the Court’s order in W.P. No. 657 of 1995 dated 14th October 2003,

6.16  Unit shall have to display on-line data outside the main factory gate with regard to and
nature of hazardous chemicals being handled in the plant, including waste water and air
emission and solid hazardous waste generated within the factory premises.

6.17  Unit shall have to Mmanage used or spent oil; empty or discarded barrels / containers / liners
contaminated with hazardous chemicals / wastes, process waste as per  Hazardous & Other
Wastes (Management and Transboundary Movement) Rules-2016, framed under the E(P)Act-
1986 and shall apply Authorization for all applicable waste,

FOR AND ON BEHALF OF
GUJARAT POLLUTION (i{l, BOARD

(MTRT™Macwana)
Unit Head, Bharuch

NO: GPCB/BRCH-B/CTE-646/1D-32988/ Date:

To,

M/s. Bharuch Nagarpalika

City survey No. 1541,

Near GelaniKuwa, Bambakhana, Nagar Yojana, no 3,
AntimKhand-92 TP, Tal &Dist: Bharuch.

rages>ols e
Clean Guijarat Green Gujarat
Website : https:/gpcb.gujarat.gov.in
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== GUJARAT POLLUTION CONTROL BOARD

—_— PARYAVARAN BHAVAN, SECTOR 10-A,
““u\“"#r"’ GANDHINAGAR - 382010,
GPCB (T) 079-23232152

R.P.AD.
NOTICE OF DIRECTION UNDER SECTION 33-A OF THE WATER (PREVENTION AND
CONTROL OF POLLUTION) ACT-1974 (HEREINAFTER REFERRED TO AS THE “WATER
ACT") AS AMENDED FROM TIME TO TIME.

WHEREAS you M/s. Bharuch Nagarpalika are having an industrial plant at City
Survey No. 1541, near Gelanikuwa, Bambakhana, Nagar Yojana no 3, Antimkhand-92 TP, Ta
& Dist.: Bharuch.

. AND WHEREAS Gujarat Pollution Control Board had granted CCA (AWH-131486)
valid up to 27/08/2028 for manufacturing activity subject to compliance of conditions
mentioned therein.

AND WHEREAS during the inspection of your industrial plant on 01/11/2025
under Section - 23 of the Water Act by the authorized officers of the Board it has been
observed that:

(1) Bharuch Nagarpalika has not develop proper mechanism for collection of
domestic wastewater generated from Bharuch Municipality and surrounding
areas and at present which is going direct into the Narmada River through
domestic outfall at various places in the city.

(2) Bharuch Nagarpalika needs to set up proper sewer network line up to STP and to
install necessary pumping stations to collect maximum domestic sewage in the
region.

(3) During visit it is observed that, treated domestic waste water has been partly
used for gardening, partly sent through tankers and partly discharged into River
Narmada.

(4) Analysis Report of the Sample collected from final outlet of STP of Nagarpalika
shows:. COD: 96 mg/l, BOD: 9 mg/l and Fecal Coliform: >1600MNP/100ml],
which is found higher than’permissible limits.

Now, therefore 1 Dr.S."N. Agravat, Unit Head - Bharuch proposes to issue Notice
under Section (33) (A) of the Water (Prevention and Control of Pollution) Act-1974 as
under: :

1. Why notto issue direction under section 33-A of the Water (Prevention and

control of pollution) Act - 1974 to prohibit you from manufacturing activity?

2. Why not to direct to concern authority for disconnection of Power Supply &

Water Supply of your industrial plant?

Page 1 of 2
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= GUJARAT POLLUTION CONTROL BOARD
———— PARYAVARAN BHAVAN, SECTOR 10-A,
‘\'{i”}" GANDHINAGAR - 382010,
GPCB (T) 079-23232152

R.P.A.D.
NOTICE OF DIRECTION UNDER SECTION 33-A OF THE WATER (PREVENTION AND
CONTROL OF POLLUTION) ACT-1974 (HEREINAFTER REFERRED TO AS THE “WATER
ACT”) AS AMENDED FROM TIME TO TIME.

WHEREAS you M/s. Bharuch Nagarpalika are having an industrial plant at City
survey no. 1541, near Gelanikuwa, Bambakhana, Nagar Yojana no 3, Antimkhand-92 TP, Ta &
Dist.: Bharuch.

AND WHEREAS Gujarat Pollution Control Board had granted CCA (AWH-131486)

valid up to 27/08/2028 for manufacturing activity subject to compliance of conditions
mentioned therein.

AND WHEREAS during the inspection of your industrial plant on 03/02/2025
under Section - 23 of the Water Act by the authorized officers of the Board it has been
observed that:

(1) STP is operated only for 3-4 hours per day with an inflow quantity of @ 0.5-0.7
MLD.

(2) As per AR of sample collected from final outlet of STP shows SS- 22 mg/!I.
(Permissible TSS <20 mg/L).

(3) STP has partly discharged their treated waste water into Narmada River and
partly sent through tankers, which does not comply with CCA condition.

(4) During visit the flowing water appeared to contain domestic wastewater into
natural drain/ leads to Narmada river and Analysis report of this flowing natural
drain water shows that it contains domestic wastewater (sewage).

(5) During visit Chlorination is found not in operation.

(6) Unit has not submitted the reply of written instructions given during visit and
Show Cause Notice issued dated 10.02.2025.

Now, therefore | M.R. Macwana, Unit Head - Bharuch proposes to issue Notice under
section (33) (A) of the Water (Prevention and Control of Pollution) Act-1974 as under:

L. Why not to issiie direction under section 33-A of the Water (Prevention and
control of pallution) Act -~ 1974 to prohibit you from manufacturing activity?

2. Why not.to direct to concern authority for disconnection of Power Supply &
Water Supply of your industrial plant?

3. Unitishall submit the time bound action plan for full-fledged operation of
STP and divert the domestic wastewater (sewage) through drainage
network to STP.

Page 1 of 2
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T PARYAVARAN BHAVAN, SECTOR 10-A,

SN

e GANDHINAGAR - 382010,
‘G‘pr’ (T) 079-23232152

SPEED POST
NOTICE OF DIRECTION UNDER SECTION 33-A OF THE WATER (PREVENTION AND

CONTROL OF POLLUTION) ACT-1974 (HEREINAFTER REFERRED TO AS THE “WATER
ACT”) AS AMENDED FROM TIME TO TIME.

WHEREAS you M/s. Bharuch Nagarpalika are having an industrial plant at City Survey
No. 1541, near Gelanikuwa, Bambakhana, Nagar Yojana no 3, Antimkhand-92 TP, Ta & Dist.:
Bharuch.

AND WHEREAS Gujarat Pollution Control Board had granted CCA (AWH-131486) valid
up to 27/08/2028 for manufacturing activity subject to compliance of conditions mentioned
therein.

AND WHEREAS during the inspection of your industrial plant on 01/12/2025 under
Section - 23 of the Water Act by the authorized officers of the Board it has been observed that:
(1) Analysis report of the sample collected from final treated waste water holding tank of

STP shows: COD: 87mg/l, BOD: 11 mg/l, FC:540MPN/100ml, which is higher than
permissible norms.

(2) During visit it is observed that, treated domestic waste water has been partly used for
gardening, partly sent through tankers and partly discharged into River Narmada.

(3) You have not complied with earlier issued Notice of Direction Dtd. 20/12/2025 and also
not submitted compliance of the same.

Now, therefore | Dr. S. N. Agravat, Unit Head - Bharuch proposes to issue Notice under
Section (33) (A) of the Water (Prevention and Control of Pollution) Act-1974 as under:
1. Why not to issue direction under section 33-A of the Water (Prevention and control

of pollution) Act - 1974 to prohibit you from manufacturing activity?

2.  Why not to direct to concern authority for disconnection of Power Supply & Water
Supply of your industrial plant?

3. Unit shall submit the time bound action plan for full-fledged operation of STP and
divert the domestic wastewater (sewage) through drainage network to STP.

You are hereby directed to i‘ép]y & submit compliance of above points within 15 days
from the date of serving of this nfotice failing which, it shall be presumed that you have nothing
to say in this matter and appropriate action will be initiated against you for the conduct of the
business of your industry, under the Water Act-1974 for above non-compliance.

FOR AND ON BEHALF OF
GUJARAT POLLUTION CONTROL BOARD

A1) - A
(Dr, SN. AGRAVAT)
UNI D-BHARUCH

Page 1 of 2
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Project- Survey of Bharuch Region
Sampling from Narmada at different location

River Survey of Bharuch

| : e Narmada is Sanskrit word by means “The Do”:mﬂ of pleasure “Also
Called as “Reva”. :

e The Narmada Riveristhe anly river __._ india that flows in: nm::m_ india
between North india and South
India. Narmada River rising in Madhya _uqmamm: state that runs from
East to West along with the Tapi
River and the Mahi River. Narmada flows over a length of p ,312 km
(815.2 mi) before draining through
The gulf of Cambey (Khambhat) into the Emc_m: Sea, 30 km Gm 6 mi)
west of Bharuch city of Gujarat.
All rivers in India flows from waste to east but Narmada and Tapi
flows from East to ?m%m.

222

e The Narmada mEm_‘wmmM‘no:wam._‘ma extremely holy by the Hindus.

e Narmada River has a huge water resources _uowm::m_ for Agriculture
and Economy of the region. More
Than 90% of Water flow occurs during the Monsoon Months of June

to September.

Rt LA e e L N s e e g e M e Lt L e e B LU L DAL U e 1 e o RS s
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Project- Survey of Bharuch Region
Sampling from Narmada at different location

through u/g
drainage
system.

As informed by
contacted
person during
monsoon
domestic water
flows towards
River Narmada

&Y

River
Narmada at
Village-Zanor

Water
sample
collected
from River
Narmada at
Village Zanor
,Near Ghat
(Ovara)
Sample
collected @
1.5 meter
away after
confluence
point of
Domestic
w/w mixing
with River
Narmada.

7000

1.05

0.84

No

21.840
6823
&
73.122
9627

pH=7-
8
Colourie
ss,
slightly
turbid

28/05/20
24,
13.50 Hrs.

Domestic W/W
discharge from
open drain n to
River Narmada
is observed
during visit.
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Project- Survey of Bharuch Region
Sampling from Narmada at different location

River Narmada | Sample 1,850 0.185 0.222 No 21.793 | pH=7- | 28/05/20 | - - Open drain with

at Village collected 216 8 24, little quantity of

Angareshwar from River & slightly domestic w/w is
Narmada at 73.133 | Muddy, | 14:20 Hrs. observed,
Village 2547 slightly Discharge in to
Angareshwar turbid River Narmada
Near Ghat. not  observed

during visit.

River Narmada | Water 4,570 0.457 0.5484 No 21.773 | pH=7- | 28/05/20 | Mr. - Artificial pond is

at Village- sample ; 4488 8 24, Mukeshb provided by

Nikora collected & slightly . hai Gram Panchayat
from River 73.135 | Muddy, | 15.0S Hrs. | (peon) for disposal of
Narmada at 8004

C
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Project- Survey of Bharuch Region
Sampling from Narmada at different location

- However during
visit no such
discharge
observed as
River Narmada
is @ 1-2 Km.
away from STP.
So, w/w get
absorbed or
evaporated
before reaching
or River
Narmada.
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7 River Narmada
at Village
Tavra

I[-II-’-'II.I-I],-I.,,

Water
sample
collected
from River
Narmada
at@1.5
meter away
after
confluence
point.

(i.e. after
mixing of
Domestic
w/w from

both open
drain in to
River
Narmada)

6,600

0.66

Project- Survey of Bharuch Region

Sampling from Narmada at different location

0.792

i el R
No 21.738

PH=7~|28/05/20 | mr.
8454 8 24, Fogatbha
& slightly i (peon)
73.063 Muddy, | 17:15 Gram
4516 slightly | Hrs. panchay
turbid at, Tavra

- Total 4 numbers
of open drains
for Domestic
w/w discharge
observed during
visit, from which
common
discharge of
three drains &
from other one
drain leading to
River Narmada
is observed
during visit.
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Project- Survey of Bharuch Region
Sampling from Narmada at different location

River Narmada | Water 38,000 3.8 0.456 No 21.717 | pH=7- | 28/05/20 - One open drain
at Zadeshwar sample 544 8 24, of Domestic
At coliected & slightly w/w discharge
Nilkantheshwa | from River 73.045 | Muddy | 18:00 Hrs. leading to R.
r Mahadev Narmada 1365 Brown, Narmada is
at@2.0 slightly observed during
meter away turbid visit,
after Other Open
confluence drain is there
point. but that point is
(i.e. after not accessible
mixing of up to River
Domestic Narmada.
w/w into
River
Narmada)
Near
Narmada
Garden




Project- Survey of Bharuch Region

Sampling from Narmada at different location

10

River Narmada
at Bharuch City

Water
sample
collected
from at
Golden
bridge &
Domestic
Outfall at
Dandia Bazar,
Near
Bhrugurushi .
Temple, Furja
Ovara, Lal
Bazar.

- Yes (
Parti
ally

work

Monthly
Project
sampling

- Domestic W/W
discharge from
open drain to
River Narmada
is observed
during visit.




Project- Survey of Bharuch Region
Sampling from Narmada at different location

Narmada at : 72.908 | slightly Sarpanch is observed
Village 5091 turbid ) during visit.
Dshan Near
Ghat
(@1.5m
away from
ghat)

29

13 River Narmada | Water 565 0.08475 | 0.0678 No 21.681 | pH=7- | 30/05/20 | Mr. - Domestic W/W
at Village sample 3678 8 24 Ishwarbh discharge from
Verwada collected & slightly ai open drain to
from River 72.912 | Muddy, | 13.50 Hrs. | deputy River Narmada
Narmada at 6631 slightly Sarpanch is observed
Village turbid ) during visit.
Verwada
from Near
Ghat
(@15m
away from
ghat)

2
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Project- Survey of Bharuch xm.m_os
Sampling from Narmada at different location

15 River Narmada | Wate! 1,200 0.18 0.144 No 21.668 | pH=7- | 30/05/20 | Mr. - As informed by

at Village sample 0958 8 24 Ghanshy contacted

Kasva collected & slightly ambhai person during
from River 72.815 | Muddy, | 17.00 Hrs. | ( monsaon
Narmada at 5313 slightly Sarpanch domestic water
Village Kasva turbid ) flows towards
from Near River Narmada.
Ghat
(@15m
away from
ghat)
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Project- Survey of Bharuch Region
Sampling from Narmada at different location

17 River Narmada | Water 1500 0.225 0.18 No 21.689 | pH=7- | 04/06/20 - Domestic W/W
at Village sample 5143 8 24 discharge from
Vadva collected & . slightly . open drain to

from River 73.868 | Muddy, | 10:40 Hrs. RiVerNarmads
Narmada at 9422 slightly
Village Vadva turbid
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Project- Survey of Bharuch Region
Sampling from Narmada at different location

19 River Narmada | Water 1700 0.255 0.204 No 21.672 | pH=7- | 04/06/20 | Mr. - Domestic W/W
at Village sample 0976 & | 8 24 Pravinsin discharge from
Jageshwar collected 72.577 | slightly h open drain to

from River 8319 Muddy, | 15:45 Hrs. | (resident River Narmada
Narmada at slightly of is observed
Village turbid- village) during visit.
Jageshwar

from Near

Ghat
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Project- Survey of Bharuch Region
Sampling from Narmada at different location

20 River Narmada | Water 1250 0.18 0.15 No 21.680 | pH=7- | 15/06/20 | Mr. Artificial pond is
at Village sample 3137 8 24 Ravibhai provided by
Vegni collected & slightly (resident Gram Panchayat

from River 72.714 | Muddy, | 15:00 Hrs. | of for disposal of
Narmada at 7177 slightly village) domestic waste
Village Vegni turbid water which is
found filled with
domestic w/w.
Domestic W/W
is  discharged
into River
Narmada.
As informed by
contacted
person  during
monsoon
domestic water
- flows towards
River Narmada.

21 River Narmada | Water 750 0.113 0.09 No 21.679 | pH=7- | 15/06/20 | Mr. - As informed by
at Village sample 4268 8 24 Balvantb contacted
Koliad collected & slightly hai ( person  during

from River 72.692 | Muddy, | 13:25 deputy monsoon

Narmada at 8693 slightly | Hrs. Sarpanch domestic water

Village Koliad turbid ) flows towards
River Narmada.




{
\
F

o Lo ) ]
Gujarat Pollut@mhntrol Board PCB Id: 46444 ]

W ( Inspection Report ) - Air,Water,Hazardous
AN (Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)

Industry Details Survey Of Bharuch Region

[ Outward No: 31925-11/06/2024 |

Email : PLOT NO:---,
Industries Belongs to District Bharuch, -,
: : ---392001
Telephone : DIST : Bharuch, TAL : Bharuch , SIDC : Not In Gidc
0000000000

InspectionId : 805415 ( H.O.Reference ) Ro Name : Bharuch

2 |Type/ Scale / Sector / Status :

RED / SMALL / / Closed Since Long

Naranbhai (Peon) Gram
Panchayat - Nand

Inspection Dt & Time : 28/05/2024 12:55 / Water Person Contacted :

4 |Env Audit Detail : Sch:N.A, ,Year: ,OnDt:
Commissioned Dt : Production Start Dt : 01/01/2014 Applicability of CRZ Rules : No

5 [Water Consumption in Kilo Lts Per Day_ __ Ind: 3.000_ Bom. 2000 -~ = BoRcWell 05

I 6 | Waste Water generation / Discharge (klpd): Ind: 0.500 Dom: 0.200 Tubewells: 0

: Consumer No.(Electric Meter): Source of Water Supply: GIDC Water Supply SRty

P oGl Medsetinduiedal, Domeptic: - o bl ham lWRen, L e e
| 9 | Discharge Pt/ Final Receiving Body (Ultimate): None / No generation of industrial wastewater !
10 Status of water consent Under the Water Act,1974: - Lastloward: =~~~ '
}1 1 | Effluent Treatement plant (ETP) : Units, if provided and status :

e e e e e s S e s s e s
112 | Whether Industry is a member of CETP ? No

%13 Boilers=0 , DG Sets=0, Flue Gas =1, Process =0 , ETP Cap = 0, Capacity of All =

‘\ APCM Details : Natural Draft

| |Fuel Used : Lignite

Stack Attached to : Furnace

=

[14 AolEName 2= - BIRTE Ankleshwar[14883] - =" e et e d i e e S e
15| Lab Charges Pending s NIL_ _ _ ~ _ " Water Cess Charges Pending:_ NIL = " 777~ "
‘18| Last Env. Form V : — Water Cess Return : HW Monthly Return : Defaulter i
. Last 3 Legal Action :

| L Insp Dt Act Leg Dt For Insp ID IR-Leg Type Out No

' 24/03/2020 SCN 01/07/2020 562876 SCN ROU 563318

i 17/10/2019 SCN 27/01/2020 : 544483 SCN ROU 552531

! 30/11/2019 SCN 27/01/2020 5 549170 SCN ROU 552529

1

|

11/06/2024 1/4 ( Through XGN)
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Gujarat Pollutioh Control Board
( Inspection Report ) - Air,Water,Hazardous
(Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)

| PCB1d: 46444 1

|
|
|
|

@ ampling is carried out on dtd.28/5/2024 at River Narmada from different location under Bharuch Region survey.
Detailed IR in prescribed format is uploaded h/w for your reference. [450]-06/06/2024. IR with photographs is

Inspection Crux:

Water Observation:

Sampling is carried out on dtd.28/5/2024 at River Narmada from different
Detailed IR in prescribed format is uploaded h/w for your reference. [450]-06/06/2024. IR with photographs is

sent by mail due to space issue in xgn. [450]-07/06/2024 [450]-07/06/2024

Air Observation:
NOT APPLICABLE [450]-07/06/2024

Hazard Observation:
NOT APPLICABLE [450]-07/06/2024 [450]-07/06/2024

General Observation:

sent by mail due to space issue in xgn. [450]-07/06/2024

I recommend : a. Keep on Records + Notings

W.C Notings: AS PER XGN DATA[450-LSO]~

location under Bharuch Region survey.

Specific Instructions given to Industry at the time of visit , for Pt to Pt Compliance

Compliance Observed in this Inspections.

A9 Hot mix Plant Ul s2cliil wWdd B.1e2 olletd oll$ell urestoll
Nucal WlE % Wllod AU 5.

} Instructions in Previous Visits and Reply Insp Det ~Instruction Status
AU 612l el uzallstall @alk Ready Mix Concrete (RMC) plant Y (et 562876(24/03/20)
53 B, qER e el CTE Aue CCA Ancall GLE % Wllod GUALIAL ;
Adl.
2Uell Hot mix Plant ol Drum mix plant ol Alxe{ladell Aelct stow ug yaust | 551320(18/12/19) Still Pending
cAldlcRRML Je BLUER oot soll UEMRL Rt Attall cdudll wa
U HUel uetidal.
U el Aol ualazella uri-alelell uatstall CTE/CCRA Racaul 551320(18/12/19) Still Pending

11/06/2024 3/4 ( Through XGN)

(b
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' Gujarat Pollutitﬁi‘a trol Board [ PCB1d: 46444 |

m ( Inspection Report) - Air,Water,Hazardous
:'ﬂﬁ L/ (Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)
1 Industry Details Survey Of Bharuch Region r Outward No: 31941-17/06/2024 J
Email : PLOT NO:---,
O Industries Belongs to District Bharuch, -,
g ---392001
Telephong DIST : Bharuch , TAL : Bharuch , SIDC : Not In Gide
0000000000
Inspection Id : 805691 ( H.O.Reference ) Ro Name : Bharuch ‘
2 [Type/ Scale/ Sector / Status : _ RED / SMALL / / Closed Since Long |
3 | Inspection Dt & Time : 30/05/2024 12:00 / Water Person Contacted : ----—-----
4 | Env Audit Detail : Sch:N.A, , Year: ,OnDt: ‘
Commissioned Dt : Production Start Dt : 01/01/2014 Applicability of CRZ Rules : No
5 |Water Consumption in Kilo Lts Per Day  _ _ Ind: 3.000 Dom: 2000 _ __ _ Borcwdlls=0- -
| 6 | Waste Water generation / Discharge (klpd) :  Ind: 0.500 Dom: 0.200 Tubewells: 0
" Consumer No.(Electric Meter): Source of Water Supply: -----
@ 55 osal iodeof tndustrnl T Doimestis -~~~ _ Zero Dischrge /lmgation _________________
' 9 | Discharge Pt/ Final Receiving Body (Ultimate): None / No generation of industrial wastewater
1 10 _Stiltl.lS_ of water consent Under the Water Act,1974: - Lastjnward: _________
11 |Effluent Treatement plant (ETP) : Units, if provided and status :
el e s o s s e e e e e
12 | Whether Industry is a member of CETP ? No
13 |Boilers=0 , DG Sets=0, Flue Gas =1, Process =0, ETP Cap = 0, Capacity of All =
APCM Details : Natural Draft
Fuel Used : Lignite
| |Stack Attached to : Furnace
14| TSDF Name:  B.E.LL, Ankleshwar BtiE et s e o s s
L e T
15| Lab Charges Pending : NIL Water Cess Charges Pending : NIL
| 12 LEabage L BIOM S e e es Pending ta INILES i e o i e
16| Last Env. Form V : -—- Water Cess Return : HW Monthly Return : Defaulter
I B e i oy s e e e e S e e e D e e el et e et e ot G
| Last 3 Legal Action :
| [ Insp Dt Act Leg Dt For | InspID IR-Leg Type Out No
; 24/03/2020 SCN 01/07/2020 i 562876 SCN ROU 563318
’ 17/10/2019 SCN 27/01/2020 y 544483 SCN ROU 552531
i 30/11/2019 SCN 27/01/2020 ; 549170 SCN ROU 552529
1
|
i
|
1
i
17/06/2024 1/4 ( Through XGN)
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Gujarat PollutiénTbntrol Board [ PCB 1a: 46444 |

\\_W ( Inspection Report ) - Air,Water,Hazardous
-] .
o (Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)

Inspection Crux:

Water Observation:

River Narmada sampling is carried out on dated: - 30.05.2024 from different location under Bharuch region
survey. Details IR in prescribed format is uploaded herewith for your reference. And IR with photographs is sent
by mail due to space problems. [523]-14/06/2024

Air Observation:
Not applicable [523]-14/06/2024

| Hazard Observation:
| Not applicable [523]-14/06/2024

! General Observation:

(@8:iver Narmada sampling is carried out on dated: - 30.05.2024 from different location under Bharuch region
| survey. Details IR in prescribed format is uploaded herewith for your reference. And IR with photographs is sent
| by mail due to space problems. [523]-14/06/2024

} ~ RO Comments/Reply :Data shall be complied in the main survey report -17/06/2024

| Irecommend : a. Keep on Records + Notings

W.C Notings: -------- [523-LSO]~

Specific Instructions given to Industry at the time of visit , for Pt to Pt Compliance

- Compliance Observed in this Inspections.
| -

l - Instructions in Previous Visits and Reply Insp Det ~ Instruction Status
. AU L2l Glgell uzclletdll cdlk Ready Mix Concrete (RMC) plant YReifct 562876(24/03/20) o
1

\

}

|

|

|

\

|

|

|

|

53 B, UER Al lSell CTE Ax CCA Aol WIE % \ellez GUALHL
Adl.

17/06/2024 3/4 ( Through XGN)




2

Q

90>

TN
ot B < e’ : : 7
s (Under Section 23 of The Water Act 1974, Under Scction 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)

. o M
Gujarat Pollution
( Inspection Report ) - Air,Water,Hazardous

ntrol Board

PCB Id: 46444 |

1 Industry Details

Email :

Telephone :

0000000000
Inspection Id :

Survey Of Bharuch Region

PLOT NO:-—-,
Industries Belongs to District Bharuch, ---,

-—-392001

DIST : Bharuch, TAL : Bharuch

806514 ( H.O.Reference )

Outward No: 31989-30/06/2024 |

, SIDC : Not In Gide

Ro Name : Bharuch

Type / Scale / Sector / Status :

RED / SMALL / / Closed Since Long

Inspection Dt & Time : 04/06/2024 10:40 / Water

Person Contacted :  ------—-—--—--

Env Audit Detail : Sch: N.A, , Year: ,OnDt:

Commissioned Dt :

Production Start Dt : 01/01/2014

Applicability of CRZ Rules : No

Effluent Treatement plant (ETP) : Units, if provided and status :

No Data

Whether Industry is a member of CETP ? No

Dom: 2.000 Borewells: 0

Boilers=0, DG Sets=0 , Flue Gas =1, Process =0 , ETP Cap =0, Capacity of All =

APCM Details : Natural Draft
Fuel Used : Lignite

Stack Attached to : Furnace

;14 TSDF Name:  B.EIL, Ankleshwar [14983]
e e e A e s s s s .
15| Lab Charges Pending s NIL_ _  __ ____ Water Cess ChargesPending e NIL_ __ __ _______
16| Last Env. FormV : - Water Cess Return : HW Monthly Return : Defaulter
. Last 3 Legal Action :
Insp Dt Act Leg Dt For Insp ID IR-Leg Type Out No
24/03/2020 SCN 01/07/2020 3 562876 SCN ROU 563318
17/10/2019 SCN 27/01/2020 ; 544483 SCN ROU 552531
| 30/11/2019 SCN 27/01/2020 i 549170 SCN ROU 552529
i
|
|
30/06/2024 1/4 ( Through XGN)

oY




Gujarat Pollution ;E(mtrol Board

[ PCB1d: 46444 | W

W ( Inspection Report ) - Alr,Water JIazardous
=gy (Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)
|- WC Notings: ——————- [4754-AEE]~

Specific Instructions given to Industry at the time of visit , for Pt to Pt Compliance

- Compliance Observed in this Inspections.

Instructions in Previous Visits and Reply

Insp Det

~ Instruction Status

Adl.

Sl g2l 8ol Uzclletoll <oz Ready Mix Concrete (RMC) plant Yed
$3cd B, ueR oot Adell CTE Axey CCA Al UIE % Wello2 GuallatHl

562876(24/03/20)

30/06/2024

3/4 ( Through XGN)
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Gujarat Pollutifn !?g,l,;t_,r,ol Board [ PCBId: 46444 |
x‘-_m ( Inspection Report ) - Air,Water,Hazardous
“\‘! = (Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)
1 Industry Details Survey Of Bharuch Region | Outward No: 31996-03/07/2024 |
Email : PLOT NO:--,
Industries Belongs to District Bharuch, -—-,
5 ---392001
SR DIST : Bharuch , TAL : Bharuch , SIDC : Not In Gidc
0000000000
Inspection Id : 807775 ( H.O.Reference ) Ro Name : Bharuch
2 Type / Scale / Sector / Status :  RED / SMALL/ / Closed Since Long i
3 | Inspection Dt & Time : 15/06/2024 15:00 / Water Person Contacted : —
4 |Env Audit Detail : Sch:N.A, , Year: ,OnDt:
Commissioned Dt : Production Start Dt : 01/01/2014 Applicability of CRZ Rules : No
_5 |Water Consumption in Kilo Lts Per Day _ _ Ind: 3000 _ _ Dom: 2,000 © =~ Borewells: 0 _ _ _
1‘ 6 | Waste Water generation / Discharge (klpd) : Ind: 0.500 Dom: 0.200 Tubewells: 0
9Consumer No.(Electric Meter): Source of Water Supply: -----
S| Disposal Modc of Industrial / Domestic: _ _ _ _ ZefoDuchacgs Iloigtion > ot L o o
' 9 | Discharge Pt/ Final Receiving Body (Ultimate):  None / No generation of industrial wastewater
10 _Stat_us_of water consent Under the Water AEt,19Z4: - Last Inwardi ________
L11 Effluent Treatement plant (ETP) : Units, if provided and status :
LT s SR R R e e e e e
112 | Whether Industry is a member of CETP ? No |
513 Boilers=0 , DG Sets=0 , Flue Gas =1, Process =0 , ETP Cap =0, Capacity of All =
l APCM Details : Natural Draft
| |Fuel Used : Lignite
\ Stack Attached to : Furnace
e e T BELL Aodelwellgal - T T e o a. =
|15 [iaiCh s aas s ML 0D T AT ST Wk G Cnra PendigrgiNbee s e g i T T |
16| Last Env. Form V : - Water Cess Return : HW Monthly Return : Defaulter
Last 3 Legal Action :
‘ Insp Dt Act Leg Dt For Insp ID IR-Leg Type Out No
1 24/03/2020 SCN 01/07/2020 ; 562876 SCN ROU 563318
' 17/10/2019 SCN 27/01/2020 § 544483 SCN ROU 552531
\ 30/11/2019 SCN 27/01/2020 | 3 549170 SCN ROU 552529
l
1
\
i
|
|
‘i 03/07/2024 1/4 ( Through XGN)

|

@D
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Gujarat Pollutifi € ntrol Board [ PCBId: 46444 |

P ( Inspection Report ) - Air,Water,Hazardous
_N s (Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)

W.C Notings: Not applicable as this is a survey ID[4702-LSS |~

Specific Instructions given to Industry at the time of visit , for Pt to Pt Compliance

Compliance Observed in this Inspections.

03/07/2024 3/4 ( Through XGN)




Note :

ANALYSIS REPORT FOR

242

WATER / WASTE WATER SAMPLE

GUJARAT POLLUTION CONTROL

BOARD
BHARUCH, C-1/119/3, GIDC PHASE-2, NARMADANAGAR,

Sample 1D:446602 BHARUCH-392015, (T) (0264)2246333
Test Report No. : 55519 Date: 21/06/2024
I. Name of the Custommier © - - 5 : Survey Of Bharuch Region
2. Address: : PLOT NO:---, -, Industries Belongs to District Bharuch, -- - 392001 DIST:
Bharuch, TAL: Bharuch
3. Type of Sample :REP
4. Sample Collected By : LA BHATT,S.O
5. Quantity of Sample Received 151t
6. Code No. of the Sample : 3699064

7. Date & Time of Collection & Inwarding
8. Date of Start & Completion of Analysis
9. Sampling Point

: 28/05/2024 (1800 to 1810) & 30/05/2024

: 30/05/2024 & 21/06/2024

: Water sample collected from R.Narmada at
Zadeshwar, ,@21.717544,73.0451365 ~

10. Flow Details (Remarks) 1 yes
1. Mode of Disposal : sea
12. Ultimate Receiving Body : sea
13. Temperature on Collection : 32 & pH Range on pH Strip : @ 7-8 on pH Strip
14. Carboys Nos : barcode
15. Parameters 718
Sr Parameter Unit Test Method Result
1|2-pH pH Units | 4500 H+ B APHA Standard Methods 23rd edi.2017 8.24
2 | 3 - Colour Pt.Co.Sc. | 2120 B APHA Standard Methods 23rd edi. 2017 10
3 | 4 - Turbidity N.T.U. Nephelometric method. (2130 B APHA Standard Methods 22nd edi.) 180
4§ - otalDissolved = o En Gravimetric method. (2540 C APHA Standard Methods 22nd edi.)2012 236
5 | 11 - Suspended Solids | mg/l Gravimetric method. (2540 D APHA Standard Methods 22nd edi.)2012 428
13 - Ammonical o 1).Titrimetric method (4500 NH3 B & C APHA Standard Methods 22nd edi.)-
6 | Nitrogen mg/l 2012 ‘ o
71 15 - Nitrite mg/| E ie)c_lé%pliéomnetric method. (4500-NO2 B APHA Standard Methods 22nd 0.131
s : Cadmium reduction method As per Spectrophotometric method. (4500-NO2 E
81 16 - Nitrate mg/l APHA Standard Methods 22nd odi.)-2012 0.36
9 | 25 - Chloride mg/l Argentometric method. (4500 CI? B APHA Standard Methods 22nd edi.)-2012 58
10 | 26 - Sulphate mg/l APHA(23rd edi) 4500 SO4 E 17
11 [ 27 - Phosphate mg/l (4500-P D APHA Standard method 22nd edi) 0.11
1229 Total coliform l[‘:3]]"?\.!/] 00 Il\/étsllltip]e Tube Fermentation method.1. 9221 B APHA 22nd Edition 1S 1622- 120
13 | 30 - Fecal Coliform | MPN100 15 9351 £ ApHA 23rd Edition IS 1622-1981 45
14 | 33 - Dissolved Oxygen | mg/I ;\!V'J'Lndk!a‘ilri_l;]-?g?zd — Azide modification. (4500-O- C APHA Standard Methods 7.01
5 |- 2= ClemicilOxypen Al o APHA (23rd Edition)- 5220 B Open Reflux Method-2012 7
16 | 40 - Sulphide mg/l APHA (23rd Edi.)4500-s2-F —iodometric Method BDL
iz {22 n O RE Dae mg/l 3~ Day BOD test. (IS 3025 (Part 44) 1993 Reaffirmed 1999)-2009 0.94
18 | 66 - Salinity 0/00 2520 B APHA standard method 2 1st edi. BDL

Laboratory Remarks : Approved By:399-lab_399 Dt.: 21/06/2024

R.C.VASAVAS.0

I. The results refer only to the tested samples and applicable parameters. Endorsement of products is neither inferred nor implied.
- Samples will be destroyed after 10 days from the date of issue of test report unless otherwise specified.

St B W N

only.

6. Permissible Limits : as per Schedule VI of EPA Rules, 1986 as ammended by second and third amendment 1993 for Effluents.

. The Board is not responsible for the authenticity for the samples not collected by the Board’s officials.

- This report is not to be reproduced wholly or in part or used in any advertising media without the permission of the Board in writing.

- Total liability of our laboratory is limited to the invoiced amount. Any dispute arising out of this report is subject to Gujarat jurisdiction
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ANALYSIS REPORT FOR

243

WATER / WASTE WATER SAMPLE

Sample 1D:446685

GUJARAT POLLUTION CONTROL

BOARD
BHARUCH. C-14119/3, GIDC PHASE-2, NARMADANAGAR,
BHARUCH-392015, (T) (0264)2246333

Test Report No. : 55528

Date: 21/06/2024

1. Name of the Customer
2. Address:

3. Type of Sample

4. Sample Collected By

5. Quantity of Sample Received

6. Code No. of the Sample

7. Date & Time of Collection & Inwarding
8. Date of Start & Completion of Analysis
9. Sampling Point

10. Flow Details (Remarks)

: Survey Of Bharuch Region

: PLOT NO:---, ---, Industries Belongs to District Bharuch, -- - 392001 DIST:

Bharuch, TAL: Bharuch

: REP

: R P BUHA, SO

St

: 7280624

: 30/05/2024 (1200 to 1200) & 31/05/2024

:31/05/2024 & 21/06/2024

: Water sample collected from R - Narmada at Maktampur ~

11. Mode of Disposal : Sea,
12. Ultimate Receiving Body : Sea
13. Temperature on Collection : 31 & pH Range on pH Strip : @7 to 8 on pH strip
14. Carboys Nos : Barcode
15. Parameters 118
Sr Parameter Unit Test Method Result
1]12-pH pH Units 4500 H+ B APHA Standard Methods 23rd edi.2017 8.15
2 | 3 - Colour Pt.Co.Sc. | 2120 B APHA Standard Methods 23rd edi. 2017 15
3 | 4 - Turbidity N.T.U. Nephelometric method. (2130 B APHA Standard Methods 22nd edi.) 200
4 | alDissolied mg/l Gravimetric method. (2540 C APHA Standard Methods 22nd edi.)2012 468
5| Il - Suspended Solids mg/l Gravimetric method. (2540 D APHA Standard Methods 22nd edi.)2012 236
13 - Ammonical ; 1).Titrimetric method (4500 NH3 B & C APHA Standard Methods 22nd edi.)-
6 | Nitrogen mg/l 2012 . BoL
7 s Ne mg/l g ie;:};gqgolomclric method. (4500-NO2 B APHA Standard Methods 22nd 1.96
NG : Cadmium reduction method As per Spectrophotometric method. (4500-NO2 E
S5 mg/l APHA Standard Methods 22nd ¢di.)-2012 it
9 [ 25 - Chloride mg/l Argentometric method. (4500 C1? B APHA Standard Methods 22nd edi.)-2012 116
10 | 26 - Sulphate mg/1 APHA(23rd edi) 4500 SO4 E 32
11 | 27 - Phosphate mg/1 (4500-P D APHA Standard method 22nd edi) 0.047
12 | 29 - Total coliform mIPNIIOO l?dgtélltiple Tube Fermentation method.1. 9221 B APHA 22nd Edition 1S 1622- 700
13 | 30 - Fecal Coliform | MPN/100 15 9551  APHA 23rd Edition IS 1622-1981 340
14 | 33 - Dissolved Oxygen | mg/1 g\é:rdkgﬂ?-‘i%]luzd — Azide modification. (4500-O— C APHA Standard Methods 6.20
15 figiachemucal Onvgen o APHA (23rd Edition)- 5220 B Open Reflux Method-2012 1
16 | 40 - Sulphide mg/l APHA (23rd Edi.)4500-52-F —iodometric Method BDL
VA O‘C%-O-D (3 Days mg/l 3 — Day BOD test. (IS 3025 (Part 44) 1993 Reaffirmed 1999)-2009 1.30
18 | 66 - Salinity 0/00 2520 B APHA standard method 2 st edi. BDL

Laboratory Remarks : Approved By:399-lab_399 Dt.: 21/06/2024

Note

L L o L S

R.C.VASAVAS.O

only.

. The results refer only to the tested samples and applicable parameters. Endorsement of products is neither inferred nor implied.
. Samples will be destroyed after 10 days from the date of issue of test report unless otherwise specified.

. The Board is not responsible for the authenticity for the samples not collected by the Board’s officials.

. Permissible Limits : as per Schedule VI of EPA Rules, 1986 as ammended by second and third amendment 1993 for Effluents.
. Physicochemical and microbiological parameters, Std. Methods for water and waste water-24th Edition by APHA.

. This report is not to be reproduced wholly or in part or used in any advertising media without the permission of the Board in writing.

. Total liability of our laboratory is limited to the invoiced amount. Any dispute arising out of this report is subject to Gujarat jurisdiction

an




Te&t Report No. : 55531

ANALYSIS REPORT FOR

244

WATER / WASTE WATER SAMPLE

Sample 1D:446688

GUJARAT POLLUTION CONTROL

BOARD
BHARUCH. C-1/119/3, GIDC PHASE-2, NARMADANAGAR,

BHARUCH-392015, (T) (0264)224633

3

l Name of the Cuslomer
2. Address:

3. Type of Sample

4. Sample Collected By
5. Quantity of Sample Received
6. Code No. of the Sample
7. Date & Time of Collection & Inwarding
8. Date of Start & Completion of Analysis
9. Sampling Point

10. Flow Details (Remarks)
11. Mode of Disposal

12. Ultimate Receiving Body

13. Temperature on Collection
14. Carboys Nos

Date: 21/06/2024

i Survey Of Bharuch Region

: PLOT NO:---, ---, Industries Belongs to District Bharuch, -- - 392001 DIST:

Bharuch, TAL: Bharuch

: REP

: R P BUHA, SO

Uit

16759288

:30/05/2024 (1350 to 1350) & 31/05/2024
:31/05/2024 & 21/06/2024

: Water sample collected from R - Narmada at Vervada, ~
: Sea,

: Sea

: 32 & pH Range on pH Strip : @7 to 8 on pH strip

118

15. Parameters
Sr Parameter Unit Test Method Result
1]2-pH pH Units | 4500 H+ B APHA Standard Methods 23rd edi.2017 7.03
2 | 3 - Colour Pt.Co.Sc. | 2120 B APHA Standard Methods 23rd edi. 2017 10
3 | 4 - Turbidity N.T.U. Nephelometric method. (2130 B APHA Standard Methods 22nd edi.) 300
)@ SlomlDgstied s = ingll Gravimetric method. (2540 C APHA Standard Methods 22nd edi)2012 244
5| 11 - Suspended Solids mg/l Gravimetric method. (2540 D APHA Standard Methods 22nd edi.)2012 586
6 Il\l?ah}o/'ég::nonical mg/l l).Titrimetric method (4500 NH3 B & C APHA Standard Methods 22nd edi.)- BDL
2| 15 - Nitrite mg/l S Ie;:léopholomeu ic method. (4500-NO2 B APHA Standard Methods 22nd 0.362
: g Cadmium reduction method As per Spectrophotometric method. (4500-NO2 E
£ |skos Nkt e APHA Standard Methods 22nd 6di.)-2012 42
9 | 25 - Chloride | mg/l Argentometric method. (4500 C1? B APHA Standard Methods 22nd edi.)-2012 60
10 | 26 - Sulphate mg/l APHA(23rd edi) 4500 SO4 E 12
11 | 27 - Phosphate mg/l (4500-P D APHA Standard method 22nd edi) 0.12
12| 29 - Total coliform mIPNIIOO Elv:i;léllliplc Tube Fermentation method.1. 9221 B APHA 22nd Edition IS 1622- 320
13 | 30 - Fecal Coliform | MPN100 | 5 9351 E APHA 23rd Edition 1S 1622-1981 92
14 | 33 - Dissolved Oxygen | mg/l %ir?dkzeilri.r;‘-‘i[(i]l?g_ Azide modification. (4500-O— C APHA Standard Methods 4.88
[ SomicsOReen & [hni APHA (231d Edition)- 5220 B Open Reflux Method-2012 17
16 | 40 - Sulphide mg/l APHA (23rd Edi.)4500-s2-F —iodometric Method BDL
17 330(:13) :0.D (3 Days mg/l 3 _ Day BOD test. (IS 3025 (Part 44) 1993 Reaffirmed 1999)-2009 2.14
18 | 66 - Salinity 0/00 2520 B APHA standard method 2 1st edi. BDL

Laboratory Remarks : Approved By:399-lab_399 Dt.: 21/06/2024

Note :

i o e

6.

only.

R.C.VASAVAS.O

. Samples will be destroyed after 10 days from the date of issue of test report unless otherwise specified.

. The Board is not responsible for the authenticity for the samples not collected by the Board’s officials.

. The results refer only to the tested samples and applicable parameters. Endorsement of products is neither inferred nor implied.

. This report is not to be reproduced wholly or in part or used in any advertising media without the permission of the Board in writing.

Permissible Limits : as per Schedule VI of EPA Rules, 1986 as ammended by second and third amendment 1993 for Effluents.
. Physicochemical and microbiological parameters, Std. Methods for water and waste water-24th Edition by APHA.

Total liability of our laboratory is limited to the invoiced amount. Any dispute arising out of this report is subject to Gujarat jurisdiction

B
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ANALYSIS REPORT FOR GUJARAT POLLUTION CONTROL
WATER / WASTE WATER SAMPLE BOARD
BHARUCH, C-1/119/3, GIDC PHASE-2, NARMADANAGAR,
Sample ID 446689 BHARUCH-392015, (T) (0264)2246333
Test ReportNo.:55534 : %= Date: 21/06/2024
1. Name of the Customer : Survey Of Bharuch Region
2. Address: : PLOT NO:---, ---, Industries Belongs to District Bharuch, -- - 392001 DIST:
Bharuch, TAL: Bharuch
3. Type of Sample : REP
4. Sample Collected By : R P BUHA, SO
5. Quantity of Sample Received =5:lit
6. Code No. of the Sample 13202771
7. Date & Time of Collection & Inwarding : 30/05/2024 (1620 to 1620) & 31/05/2024
8. Date of Start & Completion of Analysis :31/05/2024 & 21/06/2024
9. Sampling Point : Water sample collected from R - Narmada at Mehgam, ~
10. Flow Details (Remarks) D
11. Mode of Disposal : Sea,
12. Ultimate Receiving Body : Sea,
13. Temperature on Collection : 32 & pH Range on pH Strip : @7 to 8 on pH strip
14. Carboys Nos :
15. Parameters 118
Sr Parameter Unit Test Method Result
1|2-pH pH Units | 4500 H+ B APHA Standard Methods 23rd edi.2017 8.30
2 | 3 - Colour Pt.Co.Sc. | 2120 B APHA Standard Methods 23rd edi. 2017 10
3 | 4 - Turbidity N.T.U. Nephelometric method. (2130 B APHA Standard Methods 22nd edi.) 280
4 g S bebeds oot Gravimetric method. (2540 C APHA Standard Methods 22nd edi.)2012 410
5 - Suspended Solids | mg/l Gravimetric method. (2540 D APHA Standard Methods 22nd edi.)2012 532
6 ]l\!f)il;o.ﬂégznonical mg/l i).Tiirimclric method (4500 NH3 B & C APHA Standard Methods 22nd edi.)- BDL
71 15 - Nitrite mg/l Sgectrophotomemc method. (4500-NO2 B APHA Standard Methods 22nd 0.052
N : Cadmium reduction method As per Spectrophotometric method. (4500-NO2 E
84 D mef APHA Standard Methods 22nd £4)-2012 e
9 | 25 - Chloride mg/l Argentometric method. (4500 C1? B APHA Standard Methods 22nd edi.)-2012 116
10 | 26 - Sulphate mg/l APHA(23rd edi) 4500 SO4 E 27
11 | 27 - Phosphate mg/l (4500-P D APHA Standard method 22nd edi) 0.17
12 | 29 - Total coliform E:I;IIPN/‘IOO %Lél%iplc Tube Fermentation method.1. 9221 B APHA 22nd Edition 1S 1622- 93
13 | 30 - Fecal Coliform | MPN100 15 9231 £ APHA 23rd Edition IS 1622-1981 40
14 | 33 - Dissolved Oxygen | mg/l 5’\2’1[:15(};.5[ l;g%l%! — Azide modification. (4500-O- C APHA Standard Methods 5.04
ps3)ced = Clieatieal Qugenstl g APHA (23rd Edition)- 5220 B Open Reflux Method-2012 19
16 | 40 - Sulphide mg/l APHA (23rd Edi.)4500-52-F —iodometric Method BDL
175 G'CB)-O-D (3Baye mg/l 3 - Day BOD test. (IS 3025 (Part 44) 1993 Reaffirmed 1999)-2009 275
18 | 66 - Salinity 0/00 2520 B APHA standard method 2 1st edi. BDL

Laboratory Remarks : Approved By:399-lab_399 Dt.: 21/06/2024

R.C.VASAVAS.0

Nme

. The results refer only to the tested samples and applicable parameters. Endorsement of products is neither inferred nor implied.
. Samples will be destroyed after 10 days from the date of issue of test report unless otherwise specified.

1
2
3. This report is not to be reproduced wholly or in part or used in any advertising media without the permission of the Board in writing.
4. The Board is not responsible for the authenticity for the samples not collected by the Board’s officials.

D

5. Total liability of our laboratory is limited to the invoiced amount. Any dispute arising out of this report is subject to Gujarat jurisdiction
only.

6. Permissible Limits : as per Schedule V1 of EPA Rules, 1986 as ammended by second and third amendment 1993 for Effluents.
7. Physicochemical and microbiological parameters, Std. Methods for water and waste water-24th Edition by APHA.




ANALYSIS REPORT FOR
WATER / WASTE WATER SAMPLE

Sample 1D:446539

246

GUJARAT POLLUTION CONTROL

BOARD
BHARUCH. C-1/119/3, GIDC PHASE-2, NARMADANAGAR,
BHARUCH-392013, (T) (0264)2246333

Test Report No.: 55512

Date: 21/06/2024

1. Name of the Customer
2. Address:

3. Type of Sample

4. Sample Collected By

5. Quantity of Sample Received

6. Code No. of the Sample

7. Date & Time of Collection & Inwarding
8. Date of Start & Completion of Analysis
9. Sampling Point

: Survey Of Bharuch Region

: PLOT NO:---, ---, Industries Belongs to District Bharuch, -- - 392001 DIST:
Bharuch, TAL: Bharuch

: REP

: LA BHATT,S.O

el

13710492

: 28/05/2024 (1255 to 1300) & 30/05/2024

:30/05/2024 & 21/06/2024

: Water sample collected from R.Narmada at Nand @Lat 21.8585479, Long.
73.1332545 ~

10. Flow Details (Remarks) : yes
11. Mode of Disposal ;into sea
12. Ultimate Receiving Body 1 in to sea
13. Temperature on Collection :31 & pH Range on pH Strip : @ 7-8 on pH Strip
14. Carboys Nos : barcode
15. Parameters 118
Sr Parameter Unit Test Method Result
1|{2-pH pH Units | 4500 H+ B APHA Standard Methods 23rd edi.2017 8.30
2 | 3 - Colour Pt.Co.Sc. | 2120 B APHA Standard Methods 23rd edi. 2017 D
3 | 4 - Turbidity N.T.U. Nephelometric method. (2130 B APHA Standard Methods 22nd edi.) 37
| g Tont Duselveds: = it Gravimetric method. (2540 C APHA Standard Methods 22nd edi.)2012 222
5| 11 - Suspended Solids mg/| Gravimetric method. (2540 D APHA Standard Methods 22nd edi.)2012 64
6 13 - Ammonical m/l 1).Titrimetric method (4500 NH3 B & C APHA Standard Methods 22nd edi.)- BDL
Nitrogen 2012
7| 15 - Nitrite mg/l ES _lc)c_t%;igotomelric method. (4500-NO2 B APHA Standard Methods 22nd BDL
: 2 Cadmium reduction method As per Spectrophotometric method. (4500-NO2 E
£l Al mg APHA Standard Methods 22nd ¢di.)-2012 o
9 | 25 - Chloride mg/l Argentometric method. (4500 C1? B APHA Standard Methods 22nd edi.)-2012 50
10 | 26 - Sulphate mg/l APHA(23rd edi) 4500 SO4 E 30
11 | 27 - Phosphate mg/l (4500-P D APHA Standard method 22nd edi) bdl
12| 29 - Total coliform mIPN/IOO fi\gtéllliplc Tube Fermentation method.1. 9221 B APHA 22nd Edition IS 1622- 93
13 | 30 - Fecal Coliform MPN/L00 1 29221 E APHA 23rd Edition IS 1622-1981 40
14 | 33 - Dissolved Oxygen | mg/1 g;’:gc:,h ‘;‘.3%‘?51 — Azide modification. (4500-O— C APHA Standard Methods 8.38
15|35 = Chemical Daypen = ' g APHA (23rd Edition)- 5220 B Open Reflux Method-2012 5
16 | 40 - Sulphide mg/l APHA (23rd Edi.)4500-s2-F —iodometric Method BDL
17 ggt;cles.o.n (3 Days mg/l 3 - Day BOD test. (IS 3025 (Part 44) 1993 Reaffirmed 1999)-2009 0.77
I8 | 66 - Salinity 0/00 2520 B APHA standard method 21st edi. BDL

Laboratory Remarks : Approved By:399-lab_399 Dt.: 21/06/2024

R.C.VASAVAS.O

. The results refer only to the tested samples and applicable parameters. Endorsement of products is neither inferred nor implied.

. Samples will be destroyed after 10 days from the date of issue of test report unless otherwise specified.

. The Board is not responsible for the authenticity for the samples not collected by the Board’s officials.

I
2
3. This report is not to be reproduced wholly or in part or used in any advertising media without the permission of the Board in writing.
!
5

. Total liability of our laboratory is limited to the invoiced amount. Any dispute arising out of this report is subject to Gujarat jurisdiction

only.

6. Permissible Limits : as per Schedule VI of EPA Rules, 1986 as ammended by second and third amendment 1993 for Effltients.

A%
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Test Report No. : 555
1. Name of the Customer

ANALYSIS REPORT FOR

247

WATER / WASTE WATER SAMPLE

2. Address:

3. Type of Sample

4. Sample Collected By
5. Quantity of Sample Received
6. Code No. of the Sample
7. Date & Time of Collection & Inwarding
8. Date of Start & Completion of Analysis
9. Sampling Point

Sample 1D:446574

GUJARAT POLLUTION CONTROL

BOARD

BHARUCH, C-1/119/3, GIDC PHASE-2, NARMADANAGAR,

BHARUCH-392015. (T) (0264)2246333

Date: 21/06/2024

e Survey Of Bharuch Region

: PLOT NO:---, ---, Industries Belongs to District Bharuch, -- - 392001 DIST:

Bharuch, TAL: Bharuch

:REP

: LA BHATT,S.O

25 it

: 4933187

: 28/05/2024 (1350 to 1355) & 30/05/2024
1 30/05/2024 & 21/06/2024

: Water sample collected from R.Narmada at Zanor, @Lat.21.8388536,Long

73.1291549 ~

10. Flow Details (Remarks) :yes
11. Mode of Disposal : into sea
12. Ultimate Receiving Body : sea
13. Temperature on Collection : 31 & pH Range on pH Strip : @ 7-8 on pH Strip
14. Carboys Nos : barcode
15. Parameters 18
Sr Parameter Unit Test Method Result
1]2-pH pH Units | 4500 H+ B APHA Standard Methods 23rd edi.2017 8.23
2 | 3 - Colour Pt.Co.Sc. | 2120 B APHA Standard Methods 23rd edi. 2017 <2.5
3 | 4 - Turbidity N.T.U. Nephelometric method. (2130 B APHA Standard Methods 22nd edi.) 01
i ji= 2 ot Ditolied mg/| Gravimetric method. (2540 C APHA Standard Methods 22nd edi.)2012 246
5| 11 - Suspended Solids | mg/l Gravimetric method. (2540 D APHA Standard Methods 22nd edi.)2012 12
13 - Ammonical 1).Titrimetric method (4500 NH3 B & C APHA Standard Methods 22nd edi.)-
6 | Nitrogen mg/l 2012 o
7| 15 - Nitrite mg/l ggic;:_lg%plgololnclric method. (4500-NO2 B APHA Standard Methods 22nd BDL
s 2 Cadmium reduction method As per Spectrophotometric method. (4500-NO2 E
8 | L0 Milass medl APHA Standard Methods 22nd edi.)-2012 0.65
9| 25 - Chloride mg/l Argentometric method. (4500 C1? B APHA Standard Methods 22nd edi.)-2012 48
10 | 26 - Sulphate mg/l APHA(23rd edi) 4500 SO4 E 20
11 | 27 - Phosphate mg/1 (4500-P D APHA Standard method 22nd edi) 0.134
12 | 29 - Total coliform m]PN/lOO [l\gtélliiple Tube Fermentation method.1. 9221 B APHA 22nd Edition IS 1622- 110
13 | 30 - Fecal Coliform | MPN190' 5 9551 E APHA 23rd Edition IS 1622-1981 68
14 | 33 - Dissolved Oxygen | mg/l ;\é;nécleedri l;l-ezl(l;;)él — Azide modification. (4500-O— C APHA Standard Methods 8.46
15 | 25 Chemical Oxygert” | pnt APHA (23rd Edition)- 5220 B Open Reflux Method-2012 7
16 | 40 - Sulphide mg/l APHA (23rd Edi.)4500-s2-F —iodometric Method BDL
17 330'8-0']3 (3 Days mg/l 3— Day BOD test. (IS 3025 (Part 44) 1993 Reaffirmed 1999)-2009 0.88
18 | 66 - Salinity 0/00 2520 B APHA standard method 2 [st edi. BDL

Laboratory Remarks : Approved By:399-lab_399 Dt.: 21/06/2024

Note

only.
. Permissible Limits : as per Schedule VI of EPA Rules, 1986 as ammended by second and third amendment 1993 for Effluents.

R.C.VASAVAS.O

1
2. Samples will be destroyed after 10 days from the date of issue of test report unless otherwise specified.
3:

4. The Board is not responsible for the authenticity for the samples not collected by the Board’s officials.
5

. The results refer only to the tested samples and applicable parameters. Endorsement of products is neither inferred nor implied.
This report is not to be reproduced wholly or in part or used in any advertising media without the permission of the Board in writing.

5. Total liability of our laboratory is limited to the invoiced amount. Any dispute arising out of this report is subject to Gujarat jurisdiction

QM
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ANALYSIS REPORT FOR GUJARAT POLLUTION CONTROL
WATER / WASTE WATER SAMPLE BOARD
BHARUCH. C-17119/3, GIDC PHASE-2, NARMADANAGAR,
Sample 1D:446577 BHARUCH-392015, (T) (026412246333
Tcst chor{ N07 55314 - SErIE e e Date: 21/06/2024
I. Name of the Customer _ : Survey Of Bharuch Region
2. Address: : PLOT NO:---, ---, Industries Belongs to District Bharuch, -- - 392001 DIST:
Bharuch, TAL: Bharuch
3. Type of Sample : REP
4. Sample Collected By : LA BHATT,S.O
5. Quantity of Sample Received t S5ilit
6. Code No. of the Sample 1 7145913
7. Date & Time of Collection & Inwarding : 28/05/2024 (1420 to 1425) & 30/05/2024
8. Date of Start & Completion of Analysis : 30/05/2024 & 21/06/2024
9. Sampling Point : Water sample collected from R.Narmada at Angareshwar
(@Lat.21.794498,Long 73.1365143 ~
10. Flow Details (Remarks) : yes
11. Mode of Disposal : sea
12. Ultimate Receiving Body : sea
13. Temperature on Collection : 32 & pH Range on pH Strip : @ 7-8 on pH Strip
14. Carboys Nos : barcode
15. Parameters 118
Sr Parameter Unit Test Method Result
1|2-pH pH Units | 4500 H+ B APHA Standard Methods 23rd edi.2017 8.28
2 | 3 - Colour Pt.Co.Sc. | 2120 B APHA Standard Methods 23rd edi. 2017 10
3 | 4 - Turbidity N.T.U. Nephelometric method. (2130 B APHA Standard Methods 22nd edi.) 28
gl s ol Disolved - mgil Gravimetric method. (2540 C APHA Standard Methods 22nd edi.)2012 214
5| 11 - Suspended Solids mg/l Gravimetric method. (2540 D APHA Standard Methods 22nd edi.)2012 80
6 rLj?yil-ﬂ;&g;nnnwnical mg/l l).Titrimetric method (4500 NH3 B & C APHA Standard Methods 22nd edi.)- BDL
7| 15 - Nitrite mg/I eg;)ct;c()}plhotometnc method. (4500-NO2 B APHA Standard Methods 22nd 0.091
NG 3 Cadmium reduction method As per Spectrophotometric method. (4500-NO2 E
§] 16 - Nitrate mg/l APHA Standard Methods 22nd edi.)-2012 0.45
9 | 25 - Chloride mg/l Argentometric method. (4500 C1? B APHA Standard Methods 22nd edi.)-2012 44
10 | 26 - Sulphate mg/l APHA(23rd edi) 4500 SO4 E 17
11 | 27 - Phosphate mg/l (4500-P D APHA Standard method 22nd edi) 0.11
12 | 29 - Total coliform m]PN,’IUO Il\/éléiltip]e Tube Fermentation method.1. 9221 B APHA 22nd Edition IS 1622- 78
13 | 30 - Fecal Coliform | MPN/190 15 9751 E APHA 23rd Edition IS 1622-1981 20
14 | 33 - Dissolved Oxygen | mg/l ék;innécLe(fi I;\%lg;)g — Azide modification. (4500-O— C APHA Standard Methods 8.38
15|32 = Chiemical Oxyzen” g APHA (23rd Edition)- 5220 B Open Reflux Method-2012 6
16 | 40 - Sulphide mg/l APHA (23rd Edi.)4500-s2-F —iodometric Method BDL
1% 1= O'C%-O-D @ Days mg/l 3 - Day BOD test. (IS 3025 (Part 44) 1993 Reaffirmed 1999)-2009 0.82
18 | 66 - Salinity 0/00 2520 B APHA standard method 21st edi. BDL

Laboratory Remarks : Approved By:399-lab_399 Dt.: 21/06/2024

R.C.VASAVA,S.O

Note :

The results refer only to the tested samples and applicable parameters. Endorsement of products is neither inferred nor implied.

Samples will be destroyed afier 10 days from the date of issue of test report unless otherwise specified.

. This report is not to be reproduced wholly or in part or used in any advertising media without the permission of the Board in writing.

. The Board is not responsible for the authenticity for the samples not collected by the Board’s officials.

. Total liability of our laboratory is limited to the invoiced amount. Any dispute arising out of this report is subject to Gujarat jurisdiction
only.

. Permissible Limits : as per Schedule VI of EPA Rules, 1986 as ammended by second and third amendment 1993 for Effluents.
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ANALYSIS REPORT FOR
WATER / WASTE WATER SAMPLE

GUJARAT POLLUTION CONTROL

BOARD
BHARUCH, C-1/119/3, GIDC PHASE-2, NARMADANAGAR,

Sample 1D:446579

BHARUCH-3920135, (T) (0264)2246333

fcst—l‘l p;);tio. :

Date: 21/06/2024

1. Name of the Customer
2. Address:

: Survey Of Bharuch Region

: PLOT NO:---, ---, Industries Belongs to District Bharuch, -- - 392001 DIST:

Bharuch, TAL: Bharuch

3. Type of Sample : REP

4. Sample Collected By : LA BHATT,S.0
5. Quantity of Sample Received 25 it

6. Code No. of the Sample : 3706496

7. Date & Time of Collection & Inwarding
8. Date of Start & Completion of Analysis
9. Sampling Point

: 28/05/2024 (1505 to 1510) & 30/05/2024
:30/05/2024 & 21/06/2024

: Water sample collected from R.Narmada at Vill-
Nikora@lat.21.7734398,long-73.1358481 ~

10. Flow Details (Remarks) : yes
11. Mode of Disposal :sea
12. Ultimate Receiving Body : sea
13. Temperature on Collection : 32 & pH Range on pH Strip : @ 7-8 on pH Strip
14. Carboys Nos : barcode
15. Parameters 118
Sr Parameter Unit Test Method Result
1]12-pH pH Units | 4500 H+ B APHA Standard Methods 23rd edi.2017 8.30
2 | 3 - Colour Pt.Co.Sc. [ 2120 B APHA Standard Methods 23rd edi. 2017 5
3 | 4 - Turbidity N.T.U. Nephelometric method. (2130 B APHA Standard Methods 22nd edi.) 20
4if3s ol Dissolved mg/l Gravimetric method. (2540 C APHA Standard Methods 22nd edi.)2012 224
5| 11 - Suspended Solids mg/l Gravimetric method. (2540 D APHA Standard Methods 22nd edi.)2012 50
13 - Ammonical ¥ 1).Titrimetric method (4500 NH3 B & C APHA Standard Methods 22nd edi.)-
6 | Nitrogen mg/l 2012 ¢ BDL
7| 15 - Nitrite mg/l 2 ic)c.li%plngmornetric method. (4500-NO2 B APHA Standard Methods 22nd 0211
Nt 5 Cadmium reduction method As per Spectrophotometric method. (4500-NO2 E
Bl siiitiate mg/l APHA Standard Methods 22nd edi.)-2012 0.33
9 [ 25 - Chloride mg/l Argentometric method. (4500 C1? B APHA Standard Methods 22nd edi.)-2012 40
10 | 26 - Sulphate mg/l APHA(23rd edi) 4500 SO4 E 12
11 | 27 - Phosphate mg/l (4500-P D APHA Standard method 22nd edi) 0.104
12 | 29 - Total coliform f;’FN“OO %{éllliplc Tube Fermentation method.1. 9221 B APHA 22nd Edition IS 1622- 320
13 | 30 - Fecal Coliform | MPN190 15 9251 £ APHA 23rd Edition IS 1622-1981 130
14 | 33 - Dissolved Oxygen | mg/l gﬁﬁde‘llr.?eitgff — Azide modification. (4500-O— C APHA Standard Methods 8.53
15 {20 = CherliealORygen - Vimgrl APHA (23rd Edition)- 5220 B Open Reflux Method-2012 6
16 | 40 - Sulphide mg/l APHA (23rd Edi.)4500-s2-F —iodometric Method BDL
7| 50=R 0@ Daye - gl 3 - Day BOD test. (IS 3025 (Part 44) 1993 Reaffined 1999)-2009 0.70
18 | 66 - Salinity 0/00 2520 B APHA standard method 21st edi. BDL

Laboratory Remarks : Approved By:399-lab_399 Dt.: 21/06/2024

Note

R.C.VASAVA,S.0

only.

1

2. Samples will be destroyed after 10 days from the date of issue of test report unless otherwise specified.
2);

4. The Board is not responsible for the authenticity for the samples not collected by the Board’s officials.
5

. The results refer only to the tested samples and applicable parameters. Endorsement of products is neither inferred nor implied.
This report is not to be reproduced wholly or in part or used in any advertising media without the permission of the Board in writing.
. Total liability of our laboratory is limited to the invoiced amount. Any dispute arising out of this report is subject to Gujarat jurisdiction

. Permissible Limits : as per Schedule VI of EPA Rules, 1986 as ammended by second and third amendment 1993 for Effluents.

&3




Test Report No. : 55516

ANALYSIS REPORT FOR

250

WATER / WASTE WATER SAMPLE

1. Name of the Customer
2. Address:

=B~ RN I R R

. Type of Sample

. Sample Collected By
. Quantity of Sample Received
. Code No. of the Sample
. Date & Time of Collection & Inwarding
. Date of Start & Completion of Analysis
. Sampling Point

Sample 1D:446581

GUJARAT POLLUTION CONTROL

BOARD

BHARUCH., C-1/119/3, GIDC PHASE-2, NARMADANAGAR,

BHARUCH-392015, (T) (0264)2246333

Date: 21/06/2024

: Survey Of Bharuch Region

: PLOT NO:---, ---, Industries Belongs to District Bharuch, -- - 392001 DIST:

Bharuch, TAL: Bharuch

: REP

: LA BHATT,S.O

Al

14358634

: 28/05/2024 (1535 to 1540) & 30/05/2024

:30/05/2024 & 21/06/2024

: Water sample collected from R.Narmada at Vill-Mangleshwar
@21.76453,73.7 532448 ~

10. Flow Details (Remarks) :Yes
11. Mode of Disposal : Sea
12. Ultimate Receiving Body : Sea
13. Temperature on Collection : 32 & pH Range on pH Strip : @ 7-8 on pH Strip
14. Carboys Nos : barcode
15. Parameters 118
Sr Parameter Unit Test Method Result
1|2-pH pH Units | 4500 H+ B APHA Standard Methods 23rd edi.2017 8.26
2 | 3 - Colour Pt.Co.Sc. | 2120 B APHA Standard Methods 23rd edi. 2017 <2.5
3 | 4 - Turbidity N.T.U. Nephelometric method. (2130 B APHA Standard Methods 22nd edi.) 3
{27 T D ol mg/l Gravimetric method. (2540 C APHA Standard Methods 22nd edi.)2012 262
5| 11 - Suspended Solids mg/l Gravimetric method. (2540 D APHA Standard Methods 22nd edi.)2012 4.00
6 II\|3it;_o/-[\:;(1:1!:11cmica] mg/l l).Tzitril11etl'ic method (4500 NH3 B & C APHA Standard Methods 22nd edi.)- BDL
7| 15 - Nitrite mg/l g ieit;%[;léolmnelric method. (4500-NO2 B APHA Standard Methods 22nd 0.39
s 3 Cadmium reduction method As per Spectrophotometric method. (4500-NO2 E
§ [ .16 Nimrate mp/l APHA Standard Methods 22nd di.)-2012 0.39
9 | 25 - Chloride mg/l Argentometric method. (4500 C1? B APHA Standard Methods 22nd edi.)-2012 42
10 | 26 - Sulphate mg/l APHA(23rd edi) 4500 SO4 E 12
11| 27 - Phosphate mg/l (4500-P D APHA Standard method 22nd edi) 0.131
12 | 29 - Total coliform M!PN/IOO l?/é%lltiplc Tube Fermentation method.1. 9221 B APHA 22nd Edition IS 1622- 390
13 | 30 - Fecal Coliform | MPN/100 | 5 9551 E APHA 231d Edition 1S 1622-1981 140
14 | 33 - Dissolved Oxygen | mg/l ;\égacll(ﬁ;'] 1;131(]}1{)}(11 — Azide modification. (4500-O— C APHA Standard Methods 8.36
5[ 33= Chemcal ogen ool APHA (23rd Edition)- 5220 B Open Reflux Method-2012 5
16 | 40 - Sulphide mg/l APHA (23rd Edi.)4500-s2-F —iodometric Method BDL
17|25 O DA | mal 3 - Day BOD test. (IS 3025 (Part 44) 1993 Reaffirmed 1999)-2009 0.80
18 | 66 - Salinity 0/00 2520 B APHA standard method 21st edi. BDL

Laboratory Remarks : Approved By:399-lab_399 Dt.: 21/06/2024

Note

b B WD -

R.C.VASAVAS.O

. Samples will be destroyed after 10 days from the date of issue of test report unless otherwise specified.

. The results refer only to the tested samples and applicable parameters. Endorsement of products is neither inferred nor implied.

. This report is not to be reproduced wholly or in part or used in any advertising media without the permission of the Board in writing.

only.
. Permissible Limits : as per Schedule VI of EPA Rules, 1986 as ammended by second and third amendmeiit 1993 for Effluents.

. The Board is not responsible for the authenticity for the samples not collected by the Board’s officials.

. Total liability of our laboratory is limited to the invoiced amount. Any dispute arising out of this report is subject to Gujarat jurisdiction
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ANALYSIS REPORT FOR GUJARAT POLLUTION CONTROL
WATER / WASTE WATER SAMPLE BOARD
BHARUCH, C-17119/3, GIDC PHASE-2, NARMADANAGAR,
Sample 1D:446590 BHARUCH-392015, (T) (0264)2246333
Test Report No. : 55517 s e % Date: 21/06/2024
1. Name of the Customer : : Survey Of Bharuch Region
2. Address: : PLOT NO:---, ---, Industries Belongs to District Bharuch, -- - 392001 DIST:
Bharuch, TAL: Bharuch
3. Type of Sample :REP
4. Sample Collected By : LA BHATT,S.O0
5. Quantity of Sample Received 25 it
6. Code No. of the Sample 1 9543175
7. Date & Time of Collection & Inwarding : 28/05/2024 (1625 to 1630) & 30/05/2024
8. Date of Start & Completion of Analysis : 30/05/2024 & 21/06/2024
9. Sampling Point : Water sample collected from R.Narmada at Shuklatirth@Lat.21.7509,Long
73.12187 ~
10. Flow Details (Remarks) : yes
11. Mode of Disposal : sea
12. Ultimate Receiving Body : sea
13. Temperature on Collection : 32 & pH Range on pH Strip : @ 7-8 on pH Strip
14. Carboys Nos : barcode
15. Parameters 118
Sr Parameter Unit Test Method Result
1|2-pH pH Units | 4500 H+ B APHA Standard Methods 23rd edi.2017 8.30
2| 3 - Colour Pt.Co.Sc. |2120 B APHA Standard Methods 23rd edi. 2017 <2.5
3 | 4 - Turbidity N.T.U. Nephelometric method. (2130 B APHA Standard Methods 22nd edi.) 17
d | 35 e Dissolied mg/l Gravimetric method. (2540 C APHA Standard Methods 22nd edi.)2012 226
5| L1 - Suspended Solids | mg/l Gravimetric method. (2540 D APHA Standard Methods 22nd edi.)2012 44
13 - Ammonical = 1).Titrimetric method (4500 NH3 B & C APHA Standard Methods 22nd edi.)-
6 Nitrogen mg/] 2012 o
2| 15 - Nitsite mg/l g ff}éﬁﬁ%otonllelric method. (4500-NO2 B APHA Standard Methods 22nd 0.176
R 3 Cadmium reduction method As per Spectrophotometric method. (4500-NO2 E
SRl gl APHA Standard Methods 22nd edi.)-2012 2
9 | 25 - Chloride mg/l Argentometric method. (4500 C1? B APHA Standard Methods 22nd edi.)-2012 38
10 | 26 - Sulphate mg/l APHA(23rd edi) 4500 SO4 E 15
11 | 27 - Phosphate mg/l (4500-P D APHA Standard method 22nd edi) 0.068
12129 - Total coliform gil;PN/lOU I;%Léi{iplc Tube Fermentation method.1. 9221 B APHA 22nd Edition IS 1622- 140
13 | 30 - Fecal Coliform | MPN/100 15,9951 E APHA 23rd Edition 1S 1622-1981 78
14 | 33 - Dissolved Oxygen | mg/l %ﬁ(ieclh l;{%lg)l;)g — Azide modification. (4500-O— C APHA Standard Methods 6.74
I3 S CheniealONEen Tigh APHA (23rd Edition)- 5220 B Open Reflux Method-2012 6
16 | 40 - Sulphide mg/1 APHA (23rd Edi.)4500-s2-F —iodometric Method BDL
7o o PO s imen 3 - Day BOD test. (IS 3025 (Part 44) 1993 Reaffirmed 1999)-2009 091
18 | 66 - Salinity 0/00 2520 B APHA standard method 21st edi. BDL

Laboratory Remarks : Approved By:399-lab_399 Dt.: 21/06/2024

R.C.VASAVA,S.0

Note

UI-D:JJ'\)—'

. The results refer only to the tested samples and applicable parameters. Endorsement of products is neither inferred nor implied.
. Samples will be destroyed afier 10 days from the date of issue of test report unless otherwise specified.

This report is not to be reproduced wholly or in part or used in any advertising media without the permission of the Board in writing.

. The Board is not responsible for the authenticity for the samples not collected by the Board’s officials.

. Total liability of our laboratory is limited to the invoiced amount. Any dispute arising out of this report is subject to Gujarat jurisdiction
only.

. Permissible Limits : as per Schedule VI of EPA Rules, 1986 as ammended by second and third amendiment 1993 for Effluents.

=)
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ANALYSIS REPORT FOR GUJARAT POLLUTION CONTROL
WATER / WASTE WATER SAMPLE BOARD
BHARUCH, C-1/119/3, GIDC PHASE-2, NARMADANAGAR,

Sample 1D:446597 BHARUCH-392015, (T) (0264)2246333

Test Report No. : 55518

r R]‘é]'l"‘lvc FSE‘}hE E:llStOlHCT
2. Address:

3. Type of Sample

4. Sample Collected By
5. Quantity of Sample Received
6. Code No. of the Sample
7. Date & Time of Collection & Inwarding
8. Date of Start & Completion of Analysis
9. Sampling Point

10. Flow Details (Remarks)
11. Mode of Disposal

12. Ultimate Receiving Body

Date: 21/06/2024

13. Temperature on Collection

: Survey Of Bharuch Region

: PLOT NO:---, ---, Industries Belongs to District Bharuch, -- - 392001 DIST:

Bharuch, TAL: Bharuch

: REP

: LA BHATT,S.O

15 it

: 3603056

: 28/05/2024 (1715 to 1720) & 30/05/2024
:30/05/2024 & 21/06/2024

: Water sample collected from R.Narmada at Vill-
Tavara,@21.7388454,73.0634516 ~

:yes

: sea

: sea

: 32 & pH Range on pH Strip : @ 7-8 on pH Strip

14. Carboys Nos : barcode
15. Parameters 218
Sr Parameter Unit Test Method Result
1]2-pH pH Units | 4500 H+ B APHA Standard Methods 23rd edi.2017 8.33
2| 3 - Colour Pt.Co.Sc. | 2120 B APHA Standard Methods 23rd edi. 2017 15
3 | 4 - Turbidity N.T.U. Nephelometric method. (2130 B APHA Standard Methods 22nd edi.) 166
e e S Gravimetric method. (2540 C APHA Standard Methods 22nd edi)2012 206
5| 11 - Suspended Solids | mg/l Gravimetric method. (2540 D APHA Standard Methods 22nd edi.)2012 308
13 - Ammonical 1).Titrimetric method (4500 NH3 B & C APHA Standard Methods 22nd edi.)-
6 Nitrogen mg/l 2012 BDL
21 15 - Nitrite mg/l g(]-‘nit:;:’lé%;?];olonwlric method. (4500-NO2 B APHA Standard Methods 22nd BDL
ey 5 Cadmium reduction method As per Spectrophotometric method. (4500-NO2 E
8116 - Nitrate mg/l APHA Standard Methods 22nd &di.)-2012 92
9| 25 - Chloride mg/l Argentometric method. (4500 CI? B APHA Standard Methods 22nd edi.)-2012 52
10 [ 26 - Sulphate mg/l APHA(23rd edi) 4500 SO4 E 22
11 | 27 - Phosphate mg/l (4500-P D APHA Standard method 22nd edi) 0.104
12 | 29 - Total coliform mIPNIIOO [;Ag%lfip]e Tube Fermentation method.1. 9221 B APHA 22nd Edition IS 1622- 110
13 | 30 - Fecal Coliform MPN/100 129221 E APHA 23rd Edition IS 1622-1981 61
14 | 33 - Dissolved Oxygen | mgn ;‘élr{gsgaé‘l :;1_3%1?51 — Azide modification. (4500-O— C APHA Standard Methods 6.24
5 2 Chemictl R il APHA (231d Edition)- 5220 B Open Reflux Method-2012 13
16 | 40 - Sulphide mg/l APHA (23rd Edi.)4500-52-F —iodometric Method BDL
Bl (;CB}-O-D (3 Days mg/l 3 Day BOD test. (IS 3025 (Part 44) 1993 Reaffirmed 1999)-2009 1.29
18 | 66 - Salinity 0/00 2520 B APHA standard method 21st edi. BDL

Laboratory Remarks : Approved By:399-lab_399 Dt.: 21/06/2024

R.C.VASAVAS.O

Note

L o B

only.

. Samples will be destroyed after 10 days from the date of issue of test report unless otherwise specified.

. The Board is not responsible for the authenticity for the samples not collected by the Board’s officials.

The results refer only to the tested samples and applicable parameters. Endorsement of products is neither inferred nor implied.
. This report is not to be reproduced wholly or in part or used in any advertising media without the permission of the Board in writing.

. Total liability of our laboratory is limited to the invoiced amount. Any dispute arising out of this report is subject to Gujarat jurisdiction

. Permissible Limits : as per Schedule V1 of EPA Rules, 1986 as ammended by second and third amendment 1993 for Efflients.

@




ANALYSIS REPORT FOR

253

WATER / WASTE WATER SAMPLE

1. Name of the Customer
2. Address:

3. Type of Sample

4. Sample Collected By
5. Quantity of Sample Received
6. Code No. of the Sample
7. Date & Time of Collection & Inwarding
8. Date of Start & Completion of Analysis
9. Sampling Point

10. Flow Details (Remarks)

Sample 1D:446686

Test Report No. : 55529 :

GUJARAT POLLUTION CONTROL

BOARD

BHARUCH. C-1/119/3, GIDC PHASE-2, NARMADANAGAR,

BHARUCH-392015, (T) (0264)2246333

Date: 21/06/2024

: Survey Of Bharuch Region

- PLOT NO:---, ---, Industries Belongs to District Bharuch, -- - 392001 DIST:

Bharuch, TAL: Bharuch

REP

: R P BUHA, SO

25 lit

: 1094929

- 30/05/2024 (1305 to 1305) & 31/05/2024

:31/05/2024 & 21/06/2024

: Water sample collected from R - Narmada at Kukarwada, ~

11. Mode of Disposal : Sea,
12. Ultimate Receiving Body : Sea,
13. Temperature on Collection : 31 & pH Range on pH Strip : @7 to 8 on pH strip
14. Carboys Nos : Barcode
15. Parameters 18
Sr Parameter Unit Test Method Result
1]12-pH pH Units | 4500 H+ B APHA Standard Methods 23rd edi.2017 8.38
2 | 3 - Colour Pt.Co.Sc. |[2120 B APHA Standard Methods 23rd edi. 2017 10
3 | 4 - Turbidity N.T.U. Nephelometric method. (2130 B APHA Standard Methods 22nd edi.) 220
212 fouiDnolvd mg/l Gravimetric method. (2540 C APHA Standard Methods 22nd edi.)2012 288
5| 11 - Suspended Solids | mg/I Gravimetric method. (2540 D APHA Standard Methods 22nd edi.)2012 328
13 - Ammonical : 1).Titrimetric method (4500 NH3 B & C APHA Standard Methods 22nd edi.)-
6 | Nitrogen mg/l 2012 BDL
7| 15 - Nitrite meg/l 2 ie)c_ts%qgolomclric method. (4500-NO2 B APHA Standard Methods 22nd 0.44
: : Cadmium reduction method As per Spectrophotometric method. (4500-NO2 E
£l Ningke mell APHA Standard Methods 22nd 641 ).9012 D28
9 | 25 - Chloride mg/l Argentometric method. (4500 C1? B APHA Standard Methods 22nd edi.)-2012 56
10 | 26 - Sulphate mg/l APHA(23rd edi) 4500 SO4 E 22
11| 27 - Phosphate mg/l (4500-P D APHA Standard method 22nd edi) 0.095
12| 29 - Total coliform {:/lllPNIIUO il\g%];iple Tube Fermentation method.l. 9221 B APHA 22nd Edition IS 1622- 390
13 | 30 - Fecal Coliform | MPN100} 3 9251 £ APHA 23rd Edition IS 1622-1981 170
14 | 33 - Dissolved Oxygen | mg/l ;lelillclaejl :;1_3%1{)2(1 — Azide modification. (4500-O— C APHA Standard Methods 773
[5:| 35 Shemical Grygen = rp APHA (23rd Edition)- 5220 B Open Reflux Method-2012 6
16 | 40 - Sulphide mg/l APHA (23rd Edi.)4500-s2-F —iodometric Method BDL
17 R gl 3~ Day BOD test. (IS 3025 (Part 44) 1993 Reaffirmed 1999)-2009 0.90
18 | 66 - Salinity 0/00 2520 B APHA standard method 21st edi. BDL

Laboratory Remarks : Approved By:399-lab_399 Dt.: 21/06/2024

Note

only.
6. Permissible Limits : as per Schedule VI of EPA Rules, 1986 as ammended by second and third amendment 1993 for Effluents.
7. Physicochemical and microbiological parameters, Std. Methods for water and waste water-24th Edition by APHA.

R.C.VASAVAS.O

1
2. Samples will be destroyed after 10 days from the date of issue of test report unless otherwise specified.
3.

4. The Board is not responsible for the authenticity for the samples not collected by the Board’s officials.
5

. The results refer only to the tested samples and applicable parameters. Endorsement of products is neither inferred nor implied.
This report is not to be reproduced wholly or in part or used in any advertising media without the permission of the Board in writing.

. Total liability of our laboratory is limited to the invoiced amount. Any dispute arising out of this report is subject to Gujarat jurisdiction
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ANALYSIS REPORT FOR GUJARAT POLLUTION CONTROL
WATER / WASTE WATER SAMPLE BOARD
BHARUCH, C-1/119/3, GIDC PHASE-2, NARMADANAGAR,
Sample 1D:446687 BHARUCH-392015, (T) (0264)2246333
Test Report No. : 55530 e Date: 21/06/2024
1. Name of the Customer : Survey Of Bharuch Region
2. Address: : PLOT NO:---, ---, Industries Belongs to District Bharuch, -- - 392001 DIST:
Bharuch, TAL: Bharuch
3. Type of Sample : REP
4. Sample Collected By : R P BUHA, SO
5. Quantity of Sample Received 25 lit
6. Code No. of the Sample 12072493
7. Date & Time of Collection & Inwarding : 30/05/2024 (1335 to 1335) & 31/05/2024
8. Date of Start & Completion of Analysis :31/05/2024 & 21/06/2024
9. Sampling Point : Water sample collected from R - Narmada at Dashan, ~
10. Flow Details (Remarks) HEE
11. Mode of Disposal : Sea,
12. Ultimate Receiving Body : Sea,
13, Temperature on Collection : 31 & pH Range on pH Strip : @7 to 8 on pH strip
14. Carboys Nos : Barcode
15. Parameters 18
Sr Parameter Unit Test Method Result
1]12-pH pH Units | 4500 H+ B APHA Standard Methods 23rd edi.2017 8.18
2| 3 - Colour Pt.Co.Sc. | 2120 B APHA Standard Methods 23rd edi. 2017 10
3 | 4 - Turbidity N.T.U. Nephelometric method. (2130 B APHA Standard Methods 22nd edi.) 140
4] SsTonkDisalved & g Gravimetric method. (2540 C APHA Standard Methods 22nd edi.)2012 296
5| 11 - Suspended Solids | mg/l Gravimetric method. (2540 D APHA Standard Methods 22nd edi.)2012 250
13 - Ammonical ; ). Titrimetric method (4500 NH3 B & C APHA Standard Methods 22nd edi.)-
6 Nitrogen mg/l 2012 : } por
il s = Nitrite mg/l ggie)c_tlz'%;:l’gomn'letric method. (4500-NO2 B APHA Standard Methods 22nd BDL
: ; Cadmium reduction method As per Spectrophotometric method. (4500-NO2 E
Bilos Ninte mg/l APHA Standard Methods 22nd 6di.)-2012 0.65
9 | 25 - Chloride mg/l Argentometric method. (4500 C1? B APHA Standard Methods 22nd edi.)-2012 54
10 | 26 - Sulphate mg/l APHA(231d edi) 4500 SO4 E 28
11 | 27 - Phosphate mg/l (4500-P D APHA Standard method 22nd edi) 0.15
12 | 29 - Total coliform }\]-:lIPNfIOO %lé’;ip]e Tube Fermentation method.|. 9221 B APHA 22nd Edition IS 1622- 170
13 | 30 - Fecal Coliform | MPN190" | 5 9221 £ APHA 23rd Edition IS 1622-1981 78
14 | 33 - Dissolved Oxygen | mg/I ;\!\éﬁcleedr]r;tezl(l)li)g — Azide modification. (4500-O— C APHA Standard Methods 6.86
[5 o2 Sucmical Davpchi gk APHA (23rd Edition)- 5220 B Open Reflux Method-2012 1
16 | 40 - Sulphide mg/l APHA (23rd Edi.)4500-s2-F —iodometric Method BDL
S e g 3 - Day BOD test. (IS 3025 (Part 44) 1993 Reaffirmed 1999)-2009 1.32
18 | 66 - Salinity 0/00 2520 B APHA standard method 21st edi. BDL

Laboratory Remarks : Approved By:399-lab_399 Dt.: 21/06/2024

Note :

L B —

o

R.C.VASAVA,S.O

. The results refer only to the tested samples and applicable parameters. Endorsement of products is neither inferred nor implied.

. Samples will be destroyed after 10 days from the date of issue of test report unless otherwise specified.

. This report is not to be reproduced wholly or in part or used in any advertising media without the permission of the Board in writing,

. The Board is not responsible for the authenticity for the samples not collected by the Board’s officials.

. Total liability of our laboratory is limited to the invoiced amount. Any dispute arising out of this report is subject to Gujarat jurisdiction

only.

. Permissible Limits : as per Schedule VI of EPA Rules, 1986 as ammended by second and third amendment 1993 for Effluents.
. Physicochemical and microbiological parameters, Std. Methods for water and waste water-24th Edition by APHA.



ANALYSIS REPORT FOR
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WATER / WASTE WATER SAMPLE

Sample 1D:446690

GUJARAT POLLUTION CONTROL

BOARD

BHARUCH. C-17119/3, GIDC PHASE-2, NARMADANAGAR,

BHARUCH-392015, (T) (0264)2246333

1. Name of the Customer
2. Address:

3. Type of Sample

4. Sample Collected By

5. Quantity of Sample Received

6. Code No. of the Sample

7. Date & Time of Collection & Inwarding
8. Date of Start & Completion of Analysis
9. Sampling Point

10. Flow Details (Remarks)

11. Mode of Disposal

12. Ultimate Receiving Body

13. Temperature on Collection

14. Carboys Nos

Date: 24/06/2024

: Survey Of Bharuch Region

- PLOT NO:---, ---, Industries Belongs to District Bharuch, -- - 392001 DIST:

Bharuch, TAL: Bharuch

: REP

: R P BUHA, SO

25 lit

: 7845980

: 30/05/2024 (1700 to 1700) & 31/05/2024

: 31/05/2024 & 24/06/2024

: Water sample collected from R - Narmada at Kasva (Samni) ~
1 Sea,

: Sea,

: 31 & pH Range on pH Strip : @7 to 8 on pH strip

018

15. Parameters
Sr Parameter Unit Test Method Result
1|12-pH pH Units | 4500 H+ B APHA Standard Methods 23rd edi.2017 8.23
2 | 3 - Colour Pt.Co.Sc. | 2120 B APHA Standard Methods 23rd edi. 2017 10
3 | 4 - Turbidity N.T.U. Nephelometric method. (2130 B APHA Standard Methods 22nd edi.) 540
4% o Disalyed mg/l Gravimetric method. (2540 C APHA Standard Methods 22nd edi.)2012 328
5| 11 - Suspended Solids mg/l Gravimetric method. (2540 D APHA Standard Methods 22nd edi.)2012 920
13 - Ammonical z 1).Titrimetric method (4500 NH3 B & C APHA Standard Methods 22nd edi.)-
6 | Nitrogen mg/l 2012 " | BoL
7| 15 - Nitrite mg/l S pgt‘lz'(()}rigotmnctric method. (4500-NO2 B APHA Standard Methods 22nd 0.668
edi.)- ‘
NG . Cadmium reduction method As per Spectrophotometric method. (4500-NO2 E

B oes e mg/l APHA Standard Methods 22nd edi.)-2012 Jos
9 | 25 - Chloride mg/l Argentometric method. (4500 C1? B APHA Standard Methods 22nd edi.)-2012 70
10 | 26 - Sulphate mg/l APHA(23rd edi) 4500 SO4 E 31
11 | 27 - Phosphate mg/l (4500-P D APHA Standard method 22nd edi) 0.15
12 | 29 - Total coliform mll’N/l 00 %%I;iple Tube Fermentation method.1. 9221 B APHA 22nd Edition IS 1622- 130
13 | 30 - Fecal Coliform | MPN100 }5 9551 E APHA 23rd Edition 1S 1622-1981 68
. Jinkle —Azi ificati 500-O— 2 5

14 | 33 - Dissolved Oxygen | mg/l ;\zmil\let{ll;glg&d Azide modification, (4500-O- C APHA Standard Methods 5.85
15| 2 =Clisaies| Dmygen g APHA (23rd Edition)- 5220 B Open Reflux Method-2012 12
16 | 40 - Sulphide mg/l APHA (23rd Edi.)4500-s2-F —iodometric Method BDL
17 s 0BG | 3 - Day BOD test. (IS 3025 (Part 44) 1993 Reaffirmed 1999)-2009 2.10
18 | 66 - Salinity 0/00 2520 B APHA standard method 2 Ist edi. BDL

Laboratory Remarks : Approved By:399-lab_399 Dt.: 24/06/2024

R.C.VASAVAS.O

Note :

wm kWD -

The results refer only to the tested samples and applicable parameters. Endorsement of products is neither inferred nor implied.

only.

. Samples will be destroyed after 10 days from the date of issue of test report unless otherwise specified.

_ The Board is not responsible for the authenticity for the samples not collected by the Board’s officials.

. This report is not to be reproduced wholly or in part or used in any advertising media without the permission of the Board in writing.

. Total liability of our laboratory is limited to the invoiced amount. Any dispute arising out of this report is subject to Gujarat jurisdiction

Permissible Limits : as per Schedule V1 of EPA Rules, 1986 as ammended by second and third amendment 1993 for Effluents.

. Physicochemical and microbiological parameters, Std. Methods for water and waste water-24th Edition by APHA.



ANALYSIS REPORT FOR

256

WATER / WASTE WATER SAMPLE

Test Report No. : 55536

1. Name of the Customer
2. Address:

Sample 1D:446691

GUJARAT POLLUTION CONTROL

BOARD
BHARUCH. C-1/119/3, GIDC PHASE-2, NARMADANAGAR,
BHARUCH-392015, (T) (0264)2246333

Date: 24/06/2024

: Survey“éf Bharuch Region

: PLOT NO:---, ---, Industries Belongs to District Bharuch, -- - 392001 DIST:

Bharuch, TAL: Bharuch

3. Type of Sample : REP

4. Sample Collected By : R P BUHA, SO
5. Quantity of Sample Received 5 it

6. Code No. of the Sample 13084918

7. Date & Time of Collection & Inwarding
8. Date of Start & Completion of Analysis
9. Sampling Point

10. Flow Details (Remarks)

11. Mode of Disposal

12. Ultimate Receiving Body

13. Temperature on Collection

14. Carboys Nos

: 30/05/2024 (1800 to 1800) & 31/05/2024
: 31/05/2024 & 24/06/2024
: Water sample collected from R - Narmada at Bhadbhut, ~

: Sea,
iSen;
: 30 & pH Range on pH Strip : @7 to 8 on pH strip

18

15. Parameters
Sr Parameter Unit Test Method Result
1|2-pH pH Units | 4500 H+ B APHA Standard Methods 23rd edi.2017 8.25
2 | 3 - Colour Pt.Co.Se. | 2120 B APHA Standard Methods 23rd edi. 2017 15
3 | 4 - Turbidity N.T.U. Nephelometric method. (2130 B APHA Standard Methods 22nd edi.) 145
i | e o Diohic mg/1 Gravimetric method. (2540 C APHA Standard Methods 22nd edi.)2012 232
5| 11 - Suspended Solids | mg/I Gravimetric method. (2540 D APHA Standard Methods 22nd edi.)2012 350
13 - Ammonical 1). Titrimetric method (4500 NH3 B & C APHA Standard Methods 22nd edi.)-
6N itrogen mg/l 22)1 2 ( ) AU
2 1 15 - Nitrite mg/l g ic)c_t;c());iléotometric method. (4500-NO2 B APHA Standard Methods 22nd 0.428
: i Cadmium reduction method As per Spectrophotometric method. (4500-NO2 E
£ jile N mg/l APHA Standard Methods 22nd 6di )-2012 043
9 | 25 - Chloride mg/l Argentometric method. (4500 CI? B APHA Standard Methods 22nd edi.)-2012 64
10 | 26 - Sulphate mg/| APHA(23rd edi) 4500 SO4 E 12
11| 27 - Phosphate mg/l (4500-P D APHA Standard method 22nd edi) 0.05
12 | 29 - Total coliform ﬁ/][]PN/IOO l;vé%lllipic Tube Fermentation method.1. 9221 B APHA 22nd Edition IS 1622- 210
13 | 30 - Fecal Coliform MPN/100 1 5 9221 E APHA 23rd Edition IS 1622-1981 93
14 | 33 - Dissolved Oxygen | mg/l gt.zfnr{g(!;i-l :;mzléalog — Azide modification. (4500-O— C APHA Standard Methods - 84
5 [~ hemical Oagpen ol APHA (23rd Edition)- 5220 B Open Reflux Method-2012 6
16 | 40 - Sulphide mg/l APHA (23rd Edi.)4500-s2-F —iodometric Method BDL
17| O‘CB)-O-D (3 Days me/l 3 - Day BOD test. (IS 3025 (Part 44) 1993 Reaffirmed 1999)-2009 0.85
18 | 66 - Salinity 0/00 2520 B APHA standard method 21st edi. BDL

Laboratory Remarks : Approved By:399-lab_399 Dt.: 24/06/2024

R.C.VASAVAS.O

. The results refer only to the tested samples and applicable parameters. Endorsement of products is neither inferred nor implied.
. Samples will be destroyed after 10 days from the date of issue of test report unless otherwise specified.

1
2
3. This report is not to be reproduced wholly or in part or used in any advertising media without the permission of the Board in writing.
4. The Board is not responsible for the authenticity for the samples not collected by the Board’s officials.

5

. Total liability of our laboratory is limited to the invoiced amount. Any dispute arising out of this report is subject to Gujarat jurisdiction
only.
6. Permissible Limits : as per Schedule VI of EPA Rules, 1986 as ammended by second and third amendment 1993 for Effluents.
7. Physicochemical and microbiological parameters, Std. Methods for water and waste water-24th Edition by APHA.

@




ANALYSIS REPORT FOR

257

WATER / WASTE WATER SAMPLE

Sample 1D:447462

&)

GUJARAT POLLUTION CONTROL

BOARD

BHARUCH. C-1/119/3, GIDC PHASE-2, NARMADANAGAR,

BHARUCH-3920135, (T) (0264)2246333

Test Report No. : 55664

1. Name of the Customer
2. Address:

3. Type of Sample

4. Sample Collected By

5. Quantity of Sample Received

6. Code No. of the Sample

7. Date & Time of Collection & Inwarding
8. Date of Start & Completion of Analysis
9. Sampling Point

10. Flow Details (Remarks)

11. Mode of Disposal

Date: 24/06/2024

: S—urvey Of Bharuch Region

: PLOT NO:---, ---, Industries Belongs to District Bharuch, -- - 392001 DIST:

Bharuch, TAL: Bharuch

: REP

: MR. AJAYBHAI HARSHADBHAI VASAV
5 it

: 3424529

: 04/06/2024 (1040 to 1040) & 06/06/2024

: 06/06/2024 & 24/06/2024

: River Narmada at village Vadva ~

12. Ultimate Receiving Body : Sea
13. Temperature on Collection : 34 & pH Range on pH Strip : About 7-8 on pH strip
14. Carboys Nos : Barcode
15. Parameters =18
Sr Parameter Unit Test Method Result
1]2-pH pH Units | 4500 H+ B APHA Standard Methods 23rd edi.2017 8.08
2 | 3 - Colour Pt.Co.Sc. | 2120 B APHA Standard Methods 23rd edi. 2017 15
3 | 4 - Turbidity N.T.U. Nephelometric method. (2130 B APHA Standard Methods 22nd edi.) 90
15 Dived mg/l Gravimetric method. (2540 C APHA Standard Methods 22nd edi.)2012 402
5| 11 - Suspended Solids | mg/l Gravimetric method. (2540 D APHA Standard Methods 22nd edi.)2012 30
13 - Ammonical 1). Titrimetric method (4500 NH3 B & C APHA Standard Methods 22nd edi.)-
6 | Nitrogen angl 2012 opL
7| 15 - Nitrite mg/l S ic;:f_rf[)}]?iiommelric method. (4500-NO2 B APHA Standard Methods 22nd BDL
: = Cadmium reduction method As per Spectrophotometric method. (4500-NO2 E
bl Tt mgfl APHA Standard Methods 22nd 6d1.).0012 e
9 | 25 - Chloride mg/l Argentometric method. (4500 C1? B APHA Standard Methods 22nd edi.)-2012 52
10 | 26 - Sulphate mg/l APHA(23rd edi) 4500 SO4 E 12
11 | 27 - Phosphate mg/l (4500-P D APHA Standard method 22nd edi) 0.03
12 | 29 - Total coliform mlPN”OO %tél}iple Tube Fermentation method.1. 9221 B APHA 22nd Edition IS 1622- 93
13 | 30 - Fecal Coliform MPN/100 | 2.9221 E APHA 23rd Edition IS 1622-1981 20
14 | 33 - Dissolved Oxygen | mg/l ;\éggcg:él 1;13%1'051 — Azide modification. (4500-O— C APHA Standard Methods 6.13
Bt B APHA (23rd Edition)- 5220 B Open Reflux Method-2012 10
16 | 40 - Sulphide mg/l APHA (23rd Edi.)4500-s2-F —iodometric Method BDL
17 C;C%-O-D (3 Days mg/l 3 — Day BOD test. (IS 3025 (Part 44) 1993 Reaffirmed 1999)-2009 1.80
18 | 66 - Salinity 0/00 2520 B APHA standard method 21st edi. BDL

Laboratory Remarks : Approved By:399-lab_399 Dt.: 24/06/2024

R.C.VASAVAS.O

only.

. Samples will be destroyed after 10 days from the date of issue of test report unless otherwise specified.

. The Board is not responsible for the authenticity for the samples not collected by the Board’s officials.

. The results refer only to the tested samples and applicable parameters. Endorsement of products is neither inferred nor implied.
. This report is not to be reproduced wholly or in part or used in any advertising media without the permission of the Board in writing.

Total liability of our laboratory is limited to the invoiced amount. Any dispute arising out of this report is subject to Gujarat jurisdiction

. Permissible Limits : as per Schedule VI of EPA Rules, 1986 as ammended by second and third amendment 1993 for Effluents.
. Physicochemical and mictobiological parameters, Std. Methods for water and waste water-24th Edition by APHA.




ANALYSIS REPORT FOR

258

WATER / WASTE WATER SAMPLE

Sample ID:447463

GUJARAT POLLUTION CONTROL

BOARD

BHARUCH, C-1/119/3, GIDC PHASE-2, NARMADANAGAR,

BHARUCH-392015, (T) (0264)2246333

1. Name of the Customer
2. Address:

3. Type of Sample

4. Sample Collected By

5. Quantity of Sample Received

6. Code No. of the Sample

7. Date & Time of Collection & Inwarding
8. Date of Start & Completion of Analysis
9. Sampling Point

10. Flow Details (Remarks)

11. Mode of Disposal

Date: 24/06/2024

" Survey OF Bharuch Region

: PLOT NO:---, ---, Industries Belongs to District Bharuch, -- - 392001 DIST:
Bharuch, TAL: Bharuch

+REP

: MR. AJAYBHAI HARSHADBHAI VASAV

25 it

14823861

: 04/06/2024 (1300 to 1300) & 06/06/2024
: 06/06/2024 & 24/06/2024
: River Narmada at village Kaladara ~

12. Ultimate Receiving Body : Sea
13. Temperature on Collection : 34 & pH Range on pH Strip : About 7-8 on pH strip
14. Carboys Nos : Barcode
15. Parameters 118
Sr Parameter Unit Test Method Result
1|2-pH pH Units | 4500 H+ B APHA Standard Methods 23rd edi.2017 8.15
2| 3 - Colour Pt.Co.Sc. | 2120 B APHA Standard Methods 23rd edi. 2017 10
3| 4 - Turbidity N.T.U. Nephelometric method. (2130 B APHA Standard Methods 22nd edi.) 275
4} & ol Pisolyed mg/I Gravimetric method. (2540 C APHA Standard Methods 22nd edi.)2012 278
5| 11 - Suspended Solids | mg/l Gravimetric method. (2540 D APHA Standard Methods 22nd edi.)2012 602
6 13 - Ammonical = 1).Titrimetric method (4500 NH3 B & C APHA Standard Methods 22nd edi.)- BDL
Nitrogen g 2012
7| 15 - Nitrite mg/l 2 ifz;:fgt());];l&ototlletric method. (4500-NO2 B APHA Standard Methods 22nd 0.038
RS . Cadmium reduction method As per Spectrophotometric method. (4500-NO2 E
Sl el mg/l APHA Standard Methods 22nd edi.)-2012 i
9 | 25 - Chloride mg/l Argentometric method. (4500 C1? B APHA Standard Methods 22nd edi.)-2012 70
10 | 26 - Sulphate mg/l APHA(23rd edi) 4500 SO4 E 12
11| 27 - Phosphate mg/l (4500-P D APHA Standard method 22nd edi) 0.321
12 | 29 - Total coliform mlPNIIOO l:-%%lltiple Tube Fermentation method.1. 9221 B APHA 22nd Edition IS 1622- 170
13| 30 - Fecal Coliform | MPN190 15 9791 E APHA 23rd Edition IS 1622-1981 68
14 | 33 - Dissolved Oxygen | mg/l ;Vz:jn(i(i:edrll{l-%t(]}‘l?g — Azide modification. (4500-O— C APHA Standard Methods 3.28
15} 3= Chemioal Oxygen  f o APHA (23rd Edition)- 5220 B Open Reflux Method-2012 15
16 | 40 - Sulphide mg/l APHA (23rd Edi.)4500-s2-F —iodometric Method BDL
17132 o_cB)'O'D (3 Days me/l 3 - Day BOD test. (IS 3025 (Part 44) 1993 Reaffirmed 1999)-2009 <5
18 | 66 - Salinity 0/00 2520 B APHA standard method 2 1st edi. BDL

Laboratory Remarks : Approved By:399-lab_399 Dt.: 24/06/2024

R.C.VASAVAS.O

only.

. Samples will be destroyed after 10 days from the date of issue of test report unless otherwise specified.

. The Board is not responsible for the authenticity for the samples not collected by the Board’s officials.

. The results refer only to the tested samples and applicable parameters. Endorsement of products is neither inferred nor implied.
. This report is not to be reproduced wholly or in part or used in any advertising media without the permission of the Board in writing.

. Total liability of our laboratory is limited to the invoiced amount. Any dispute arising out of this report is subject to Gujarat jurisdiction

. Permissible Limits : as per Schedule VI of EPA Rules, 1986 as ammended by second and third amendment 1993 for Effluents.

. Physicochemical and microbiological parameters, Std. Methods for water and waste water-24th Edition by APHA.

g2




ANALYSIS REPORT FOR

259

WATER / WASTE WATER SAMPLE

Sample 1D:447464

Test Report No.: 55666

B,

GUJARAT POLLUTION CONTROL

BOARD

BHARUCH, C-1/119/3, GIDC PHASE-2. NARMADANAGAR,

BHARUCH-392015, (T) (0264)2246333

Date: 01/07/2024

1. Name of the Customer
2. Address:

3. Type of Sample

4. Sample Collected By

5. Quantity of Sample Received

6. Code No. of the Sample

7. Date & Time of Collection & Inwarding
8. Date of Start & Completion of Analysis
9. Sampling Point

10. Flow Details (Remarks)

11. Mode of Disposal

: Survey Of Bharuch Region

: PLOT NO:---, ---, Industries Belongs to District Bharuch, -- - 392001 DIST:

Bharuch, TAL: Bharuch

: REP

: MR. AJAYBHAI HARSHADBHAI VASAV
2 lit

: 1972996

: 04/06/2024 (1545 to 1545) & 06/06/2024

: 06/06/2024 & 01/07/2024

: River Narmada at village Jageshwar ~

: Sea

12. Ultimate Receiving Body
13. Temperature on Collection : 34 & pH Range on pH Strip : About 7-8 on pH strip
14. Carboys Nos : Barcode
15. Parameters 118
Sr Parameter Unit Test Method Result
1|2-pH pH Units | 4500 H+ B APHA Standard Methods 23rd edi.2017 7.40
2 | 3 - Colour Pt.Co.Sc. | 2120 B APHA Standard Methods 23rd edi. 2017 30
3 | 4 - Turbidity N.T.U. Nephelometric method. (2130 B APHA Standard Methods 22nd edi.) 245
14z ok Dieclved. Lo Gravimetric method. (2540 C APHA Standard Methods 22nd edi)2012 21404
5| 11 - Suspended Solids | mg/l Gravimetric method. (2540 D APHA Standard Methods 22nd edi.)2012 166
6| 13- Ammonical 2 1).Titrimetric method (4500 NH3 B & C APHA Standard Methods 22nd edi.)- BDL
Nitrogen g 2012
7| 15 - Nitrite mgl g_i(i;:g%[iléomlnerric method. (4500-NO2 B APHA Standard Methods 22nd 2.54
: s Cadmium reduction method As per Spectrophotometric method. (4500-NO2 E
Sl T me/l APHA Standard Methods 22nd od1).2012 i
9 | 25 - Chloride mg/l Argentometric method. (4500 C1? B APHA Standard Methods 22nd edi.)-2012 | 14000
10 | 26 - Sulphate mg/l APHA(23rd edi) 4500 SO4 E 799
Il | 27 - Phosphate mg/l (4500-P D APHA Standard method 22nd edi) 0.268
12.1/29 - Tatal eoliform MIPNHOO l:/éléiltiple Tube Fermentation method.1. 9221 B APHA 22nd Edition IS 1622- 460
13 | 30 - Fecal Coliform MPN/100 12,9221 E APHA 23rd Edition IS 1622-1981 210
14 | 33 - Dissolved Oxygen | mg/l ;\éinncgdeﬁi 1}151(1)1{151 — Azide modification. (4500-O— C APHA Standard Methods BDL
151 2o - Chemical Oxygen | mp APHA (23rd Edition)- 5220 B Open Reflux Method-2012 84
16 | 40 - Sulphide mg/l APHA (23rd Edi.)4500-s2-F —iodometric Method BDL
17 %E‘:,C;CI%-O'D (3 Days mg/l 3 — Day BOD test. (IS 3025 (Part 44) 1993 Reaffirmed 1999)-2009 15
18 | 66 - Salinity 0/00 2520 B APHA standard method 21st edi. 26

Laboratory Remarks : Approved By:399-lab_399 Dt.: 01/07/2024

R.C.VASAVAS.O

only.

. Samples will be destroyed after 10 days from the date of issue of test report unless otherwise specified.

. The Board is not responsible for the authenticity for the samples not collected by the Board’s officials.

. The results refer only to the tested samples and applicable parameters. Endorsement of products is neither inferred nor implied.
. This report is not to be reproduced wholly or in part or used in any advertising media without the permission of the Board in writing.

. Total liability of our laboratory is limited to the invoiced amount. Any dispute arising out of this report is subject to Gujarat jurisdiction

. Permissible Limits : as per Schedule VI of EPA Rules, 1986 as ammended by second and third amendment 1993 for Effluents.
. Physicochemical and microbiological parameters, Std. Methods for water and waste water-24th Edition by APHA.



260

ANALYSIS REPORT FOR
WATER / WASTE WATER SAMPLE

GUJARAT POLLUTION CONTROL

BOARD
BHARUCH. C-1/119/3, GIDC PHASE-2, NARMADANAGAR,

Sample 1D:448137

BHARUCH-392015, (T) (0264)2246333

Test Report No. : 55815
1. Name of the Customer

: Survey Of Bharuc]?Regl(;n—

2. Address: : PLOT NO:---, ---, Industries Belongs to District Bharuch, -- - 392001 DIST:
Bharuch, TAL: Bharuch

3. Type of Sample : REP

4, Sample Collected By : MS. SHUNITA KANISH VAGHELA

5. Quantity of Sample Received 25 lit

6. Code No. of the Sample 3392474

7. Date & Time of Collection & Inwarding : 15/06/2024 (1500 to 1500) & 18/06/2024

8. Date of Start & Completion of Analysis : 18/06/2024 & 03/07/2024

9. Sampling Paint : River Narmada from Vill Vengani ~

10. Flow Details (Remarks)
11. Mode of Disposal

12. Ultimate Receiving Body
13. Temperature on Collection

=Xes
: Arabian sea
: 27 & pH Range on pH Strip : 7-8

14. Carboys Nos : Barcod
15. Parameters 118
Sr Parameter Unit Test Method Result
1|2-pH pH Units | 4500 H+ B APHA Standard Methods 23rd edi.2017 8.29
2|3 - Colour Pt.Co.Sc. | 2120 B APHA Standard Methods 23rd edi. 2017 10
3 | 4 - Turbidity N.T.U. Nephelometric method. (2130 B APHA Standard Methods 22nd edi.) 174
4 e stmliisnlved = ol Gravimetric method. (2540 C APHA Standard Methods 22nd edi)2012 748
5| 11 - Suspended Solids mg/l Gravimetric method. (2540 D APHA Standard Methods 22nd edi.)2012 920
13 - Ammonical £ 1).Titrimetric method (4500 NH3 B & C APHA Standard Methods 22nd edi.)-
6 Nitrogen mg/l 2012 £ BDL
2.1 15 - Nitrite mg/l 2 ie;té%gilimmuetric method. (4500-NO2 B APHA Standard Methods 22nd 0.07
Nt : Cadmium reduction method As per Spectrophotometric method. (4500-NO2 E
8 116~ Nitrate mg/l APHA Standard Methods 22nd edi.)-2012 0.45
9 | 25 - Chloride mg/l Argentometric method. (4500 CI? B APHA Standard Methods 22nd edi.)-2012 400
10 | 26 - Sulphate mg/l APHA(23rd edi) 4500 SO4 E 41
11 | 27 - Phosphate mg/l (4500-P D APHA Standard method 22nd edi) 0.03
12 | 20 - Total coliform {"]/;IIPNIIOO Il\%%lltip]c Tube Fermentation method.1. 9221 B APHA 22nd Edition IS 1622- 61
13 | 30 - Fecal Coliform | MPN/100 15,9951 £ APHA 23rd Edition IS 1622-1981 <
: inkle — Az ification. -0- t
14 | 33 - Dissolved Oxygen | mg/l ;\./_llnnﬁ;driggtg{)g zide modification. (4500-O— C APHA Standard Methods 1.62
il o= Chemical OxyRen 2 g APHA (23td Edition)- 5220 B Open Reflux Method-2012 12
16 | 40 - Sulphide mg/l APHA (23rd Edi.)4500-s2-F —iodometric Method BDL
17)52 (;C*?)'O-D (3 Days m/1 3 — Day BOD test. (IS 3025 (Part 44) 1993 Reaffirmed 1999)-2009 0.81
18 | 66 - Salinity 0/00 2520 B APHA standard method 21st edi. 01

Laboratory Remarks : Approved By:399-lab_399 Dt.: 03/07/2024

Note :

Lh W N =

=)

only.

R.C.VASAVA;S.0

. Samples will be destroyed after 10 days from the date of issue of test report unless otherwise specified.

. The Board is not responsible for the authenticity for the samples not collected by the Board’s officials.

. The results refer only to the tested samples and applicable parameters. Endorsement of products is neither inferred nor implied.

. This report is not to be reproduced wholly or in part or used in any advertising media without the permission of the Board in writing.

. Total liability of our laboratory is limited to the invoiced amount. Any dispute arising out of this report is subject to Gujarat jurisdiction

. Permissible Limits : as per Schedule V1 of EPA Rules, 1986 as ammended by second and third amendment 1993 for Efflients.

. Physicochemical and microbiological parameters, Std. Methods for water and waste water-24th Edition by APHA.

G




Test Report No. :

ANALYSIS REPORT FOR

261

WATER / WASTE WATER SAMPLE

1. Name of the Customer
2. Address:

3. Type of Sample
4. Sample Collected By

5. Quantity of Sample Received

6. Code No. of the Sample
7. Date & Time of Collection & Inwarding
8. Date of Start & Completion of Analysis
9. Sampling Point

10. Flow Details (Remarks)
11. Mode of Disposal

12. Ultimate Receiving Body

13. Temperature on Collection

5816

GUJARAT POLLUTION CONTROL

BOARD
BIHARUCH, C-1/119/3, GIDC PHASE-2, NARMADANAGAR,
BHARUCH-392015, (T) {0264)2246333

Date: 08/07/2024

2 Survey Of Bharuch Regio

: PLOT NO:---, -, Industries Belongs to District Bharuch, -- - 392001 DIST:

Bharuch, TAL: Bharuch

: REP

: MS. SHUNITA KANISH VAGHELA
25 it

: 4465915

: 15/06/2024 (1525 to 1525) & 18/06/2024
: 18/06/2024 & 08/07/2024

: River Narmada from vill Koliyad ~
:Yes

: Arabian sea

: 26 & pH Range on pH Strip : 7-8

14. Carboys Nos : Barcod
15. Parameters (18
Sr Parameter Unit Test Method Result
1]12-pH pH Units [ 4500 H+ B APHA Standard Methods 23rd edi.2017 8.28
2| 3 - Colour Pt.Co.Sc. | 2120 B APHA Standard Methods 23rd edi. 2017 10
3 | 4 - Turbidity N.T.U. Nephelometric method. (2130 B APHA Standard Methods 22nd edi.) 600
4| S Dissolved mg/l Gravimetric method. (2540 C APHA Standard Methods 22nd edi.)2012 1356
5| L1 - Suspended Solids mg/l Gravimetric method. (2540 D APHA Standard Methods 22nd edi.)2012 1204
13 - Ammonical . 1).Titrimetric method (4500 NH3 B & C APHA Standard Methods 22nd edi.)-
6 | Nitrogen mg/l 2012 bR
7 | 15 - Nitrite mg/I Sg.e?té%]itzlotonwtric method. (4500-NO2 B APHA Standard Methods 22nd 0.07
edi.)- :
: e - Cadmium reduction method As per Spectrophotometric methed. (4500-NO2 E
$ |sloPhnate mg/l APHA Standard Methods 22nd £4i.)-2012 0.37
9 | 25 - Chloride mg/l Argentometric method. (4500 C1? B APHA Standard Methods 22nd edi.)-2012 710
10 | 26 - Sulphate mg/l APHA(231d edi) 4500 SO4 E 86
11 | 27 - Phosphate mg/l (4500-P D APHA Standard method 22nd edi) 0.04
12 1129 - Total coliform i‘;’]llPN/IOO %li]glfiple Tube Fermentation method.1. 9221 B APHA 22nd Edition IS 1622- 40
13 | 30 - Fecal Coliform MPN/I00 | 29221 E APHA 23rd Edition IS 1622-1981 )
14 | 33 - Dissolved Oxygen | mg/l g\élr?é(gjli?gt[l]sfg — Azide modification. (4500-O— C APHA Standard Methods 4.53
ol ChEncl OO o ol APHA (23rd Edition)- 5220 B Open Reflux Method-2012 28
16 | 40 - Sulphide mg/l APHA (23rd Edi.)4500-s2-F —iodometric Method BDL
55-B.0.D (3 Days ? c
17 270C) mg/l 3 — Day BOD test. (IS 3025 (Part 44) 1993 Reaffirmed 1999)-2009 4.03
18 | 66 - Salinity 0/00 2520 B APHA standard method 21st edi. 02

Laboratory Remarks : Approved By:399-lab_399 Dt.: 08/07/2024

Note

Lo LN —

~ &

R.C.VASAVAS.O

. The results refer only to the tested samples and applicable parameters. Endorsement of products is neither inferred nor implied.

. Samples will be destroyed after 10 days from the date of issue of test report unless otherwise specified.

. This report is not to be reproduced wholly or in part or used in any advertising media without the permission of the Board in writing.

. The Board is not responsible for the authenticity for the samples not collected by the Board’s officials.

. Total liability of our laboratory is limited to the invoiced amount. Any dispute arising out of this report is subject to Gujarat jurisdiction

only.

. Permissible Limits : as per Schedule VI of EPA Rules, 1986 as ammended by second and third amendment 1993 for Effluents.

. Physicochemical and microbiological parameters, Std. Methods for water and waste water-24th Edition by APHA.
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WATER / WASTE WATER SAMPLE

GUJARAT POLLUTION CONTROL

BOARD
BHARUCH. C-1/11973, GIDC PHASE-2, NARMADANAGAR,

Sample ID:448139 BHARUCH-392015, (T) (0264)2246333
Test Report No. : 55817 e e Date: 08/07/2024
1. Name of the Customer : Survey Of Bharuch Region
2. Address: : PLOT NO:---, ---, Industries Belongs to District Bharuch, -- - 392001 DIST:
Bharuch, TAL: Bharuch
3. Type of Sample : REP
4. Sample Collected By : MS. SHUNITA KANISH VAGHELA
5. Quantity of Sample Received 25 it
6. Code No. of the Sample : 5502604
7. Date & Time of Collection & Inwarding : 15/06/2024 (1620 to 1620) & 18/06/2024
8. Date of Start & Completion of Analysis 1 18/06/2024 & 08/07/2024
9. Sampling Point : River Narmada from Vill Suva ~
10. Flow Details (Remarks) : Yes
11. Mode of Disposal —
12. Ultimate Receiving Body : Arabian sea
13. Temperature on Collection : 27 & pH Range on pH Strip : 7-8
14. Carboys Nos : Barcode
15. Parameters 1 18
Sr Parameter Unit Test Method Result
1[2-pH pH Units | 4500 H+ B APHA Standard Methods 23rd edi.2017 8.24
2 | 3 - Colour Pt.Co.Sc. [ 2120 B APHA Standard Methods 23rd edi. 2017 10
3 | 4 - Turbidity N.T.U. Nephelometric method. (2130 B APHA Standard Methods 22nd edi.) 980
T gDl T Gravimetric method. (2540 C APHA Standard Methods 22nd edi.)2012 4952
5| 11 - Suspended Solids | mg/I Gravimetric method. (2540 D APHA Standard Methods 22nd edi.)2012 1952
6 | 13 - Ammonical e 1).Titrimetric method (4500 NH3 B & C APHA Standard Methods 22nd edi.)- BDL
Nitrogen & 2012
7 s = Nitrite mg/l E ie;:_té(()}[igolometric method. (4500-NO2 B APHA Standard Methods 22nd 0.07
R = Cadmium reduction method As per Spectrophotometric method. (4500-NO2 E
S =Hiate mg/l APHA Standard Methods 22nd odi.)-2012 Ut
9 | 25 - Chloride mg/l Argentometric method. (4500 C1? B APHA Standard Methods 22nd edi.)-2012 2500
10 | 26 - Sulphate mg/l APHA(23rd edi) 4500 SO4 E 223
11 | 27 - Phosphate mg/l (4500-P D APHA Standard method 22nd edi) 0.071
12 |29 - Total coliform ]I::]PN/IOO rl\g%l;iplc Tube Fermentation method.1. 9221 B APHA 22nd Edition IS 1622- 45
13 | 30 - Fecal Coliform MPN/100 | 59221 E APHA 23rd Edition 1S 1622-1981 <
14 | 33 - Dissolved Oxygen | mg/l ;\élnrgc!ac(i-l?_cztct)llc)zcl — Azide modification. (4500-O— C APHA Standard Methods 1.08
(o [Fe = chemical Oxygen Fimal APHA (23rd Edition)- 5220 B Open Reflux Method-2012 53
16 | 40 - Sulphide mg/l APHA (23rd Edi.)4500-s2-F ~iodometric Method BDL
17 {3500 2P O DS g 3~ Day BOD test. (IS 3025 (Part 44) 1993 Reaffirmed 1999)-2009 0.79
18 | 66 - Salinity /00 2520 B APHA standard method 2 1st edi. 05

Laboratory Remarks : Approved By:399-lab_399 Dt.: 08/07/2024

L R S

[=x]

Note :

R.C.VASAVA,S.0

only.

- The results refer only to the tested samples and applicable parameters. Endorsement of products is neither inferred nor implied.
- Samples will be destroyed after 10 days from the date of issue of test report unless otherwise specified.

. Permissible Limits : as per Schedule VI of EPA Rules, 1986 as ammended by second and third amendment 1993 for Effluents.
- Physicochemical and microbiological parameters, Std. Methods for water and waste water-24th Edition by APHA.

- This report is not to be reproduced wholly or in part or used in any advertising media without the permission of the Board in writing.
. The Board is not responsible for the authenticity for the samples not collected by the Board’s officials.
. Total liability of our laboratory is limited to the invoiced amount. Any dispute arising out of this report is subject to Gujarat jurisdiction

Q™




REG]OEﬁE gEFICE - ANKLESHWAR

S~ GUJARAT POLLUTION CONTROL BOARD

a9

"“=f’” Plot No.5009/4,G.1.D.C. Estate, Ankleshwar.393 002 Dist.Bharuch.
GPCB Tel.No.(02646) 222 933. Email id : ro-gpcb-ankl@gujarat.gov.in,
_ : o o
No. GPCB/RO-ANKL/ T-303 /8034 /2026 Date: =4 1 WAR 2076
To, =

L

Chitnis to Collector,

Collector and District Magistrate Office,

Chitnis Department, First Floor, Jilla Seva Sadan,
Kanbivaga, Dist.: Bharuch.

Sub.: Regarding NGT Case No. 103 of 2025 before Hon’ble National Green
Tribunal, Western Zone Bench, Pune.
Ref.: Collector office letter dated 23/02/2026.

Respected Sir,

With reference to the above-mentioned subject, the matter before Hon'ble
National Green Tribunal vide Original Application No. 103 of 2025, filed by applicant Shri
Hasmukhbhai B. Parmar versus The Secretary (Water Resources), Ministry of Narmada,
Water Resources, Water Supply and Kalpsar, Gandhinagar & 5 Others, regarding disposal
of untreated domestic wastewater into the Narmada River, was discussed in the District
Level Committee (DLC) meeting of the Coastal Regulation Zone (CRZ) constituted for
Bharuch district.

Based on the instructions of the competent authority in DLC committee, letters for
corrective measures have been issued to the concerned Gram Panchayat(s) i.e.
grampanchayats of villages namely Gadkhol, Bhadkodra, Kosamadi, Divi, Diva, Chhapara
& Piraman falling under the jurisdiction of this office. A copy of the same is enclosed
herewith for your kind information please.

Further based on Hon'ble NGT (WZ) order dated 06/02/2026 in this matter,
Sewage treatment plant of Ankleshwar Nagarpalika has been inspected on 09/03/2026
and based on non-compliance observed at site, a letter for corrective measures has been
issued to Ankleshwar Nagarpalika which is also enclosed herewith for your kind
information please.

Yours faithfully,

e |
. Agravat)
pnal Officer

Encl.: As mentioned in letter.

Page 1 of 2
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Copy to:

(1) Member Secretary,
Gujarat Pollution Control Board,
Head Office, Gandhinaar (Kind Atten.: Unit Head - Ankleshwar)... For information
please.

(2) Regional Officer, GPCB, RO Bharuch, Bharuch......... For information please.

Page 2 of 2
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REGIONAL OFFICE - ANKLESHWAR

GUJARAT POLLUTION CONTROL BOARD

\/i/\/"
} “‘f,"" Plot No.5009/4,G.I.D.C. Estate,Ankleshwar.393 002 Dist.Bharuch.
GPCB Tel.No.(02646) 222 933. Email id : ro-gpcb-ankli@gujarat.gov.in,

No. GPCB / RO-Ankleshwar / T- 111 I 7852 12026 pt. 13 JAN 202€
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REG%O@A@ZFFEGE ANKLESHWAR
GUJARAT POLLUTION CONTROL BOARD

Plot No.5009/4,G.1.D C. Estate Ankleshwar.383 002 Dist.Bharuch.
Tel, ﬁa {02646) 222 933. Emati id : 10-g] ‘.ankt@gyg@_ govin,

§
]

. By Post

LETTER FOR CORRECTIVE MEASURES-

WHEREAS Ankleshwar Nagarpalika STP located Near CISF ONGC camp, Sarbati peer

dargah, Tal.: Ankleshwar, Dist.: Bharuch. Ankleshwar Nagarpalika is responsible for day-to-day
activities/management of generated Domestic wastewater from Ankleshwar city area.

AND WHEREAS during inspection of Sewage Treatment Plant of Ankleshwar Nagarpalika on
11/03/2026 by the Authorized officer of the Board, following non-compliances were observed:

1) Domestic wastewater generated from city area taken in to oxidation pond and its overflow
meets natural drain and then goes in to Amlakhadi.
. 2} Unit has not started STP operation for treatment of domestlc wastewater and not explored
; ways for reuse of treated sewage.

You are hereby instructed to take corrective measures and manage Domestic wastewater
generated from Ankleshwar city in Environmentally Sound Manner.

For and on behalf of
Gujarat Pollution Control Board

NO. GPCB/RO-ANK/ID-95692/ [%2)5? L( Date: U 103/2026
Isstied to: .
\/ta:deshwar Nagarpalika STP,
Ankleshwar Nagarpalika,
*‘ Tal: Ankleshwar & Dist.: Bharuch, -
Copy to:

(1) The Unit Head, Ankleshwar For information please.

Page 1]1




Bharuch Ankleshwar Urban Development Authority
01d Collector Office , Kanbiwaga, Bharuch
Ph No-(02642)222075
Email: ceo.bauda@gmail.com

Letter No:BAUDA/Z-3/NGT/Vashi/ Dt / /2026

To,
Chitnish to Collector Shri,
Collector and District Magistrate's Office,

Kanabivga, Bharuch.

Sub.:  National Green Tribunal Western Zone Bench, Pune Original Application N. 103/2025 (WZ) I.A.No.658/2025 (WZ) matter.

Ref.: (1) Your office’s letter dated 23/02/2026 No.: Bhumi-B.Khe./Vashi/766-772
(2) This office's letter dated 07/03/2026 No.: Bauda/Z-3/Vashi/940 to 941

(3) This office's letter dated 16/03/2026 No.: Bauda/Z-3/Vashi/1025

In reference to above subject and the reference letter-1, a report of this office was sought under Original Application N.103/2025 (WZ)
1.A.N0.658/2025 (WZ) before the Hon'ble National Green Tribunal Western Zone Bench, Pune. Pursuant to which, information regarding the current status
of work being done for STP, was sought from Bharuch Municipality and Ankleshwar Municipality vide letter dated. 23/02/2026. In reply, both the
municipalities have sumitted necessary report. Bharuch Municipality by letter dated. 11/03/2026 and Ankleshwar Municipality by letter dated. 26/02/2026

has submitted their reports and planning regarding sewage treatment plant. The reports of the municipalities have the details regarding current status

and future plaaning for sewage treatment in their area.

BAUDA has submitted total 5 draft TP scheme in Village. Tavra and 2 draft TP Scheme in village. Zadeshwar, which are approved. 1 Draft TP Scheme
of Zadeshwar is submitted for approval to government. This TP schemes together cover a substantial area with a significant resident populations.
BAUDA intends to plan and execute the construction of a common and integrated sewage treatment plant which will serve and cover the entire
combined area falling under the 8 TP schemes. BAUDA also plans to use the treated effluents from the proposed common STP for horticulture and

gardening purposes. Thus, promoting the principles of sustainable development and resourse conservations.

Chief Executive Authority

Bharuch Ankleshwar Urban Development Authority,

Bharuch.

r'gnatq;e---Not Verified
Jowal” ".'!,: 5 File No: BAUDA/C/e-file/9586/2026/0120/Technical

Approved By: Chief Executive Authority,Administration,BAUDA
Open the document in Adobe Acrobat DC to verify the E-sign
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@ Sanwan '’ 145240 [/ e~tappat/o3]zons

BHARUCH MUNICIPALITY-BHARUCH oo,
a3 o uUL@st, o3,

(STD CODE-02642) (O) 220143, 243525
mail id: np_bharuch@yahoo.co.in

O.N/Drainage/ ||\ Dt.11/03/2026

To; 27
\_~"The Chitnish to Collector,

Collector and DM Office,
Bharuch

Subject: Regarding submission of information in connection with the matter
pending before the National Green Tribunal in Original Application
No.103/2025 (WZ) I.A. No.658/2025 (WZ),

Reference: Your Office letter s3is: ¢R-(LW./c2(l/9s 5-992 Dt.23/02/2026

Status Report on Underground Drainage System and Sewage Treatment Plant
Bharuch Nagarpalika

the present status of sewerage infrastructure and sewage treatment facilities within the
jurisdiction of Bharuch Nagarpalika is submitted as under.

1. Background

Bharuch city has undertaken phased development of underground sewerage infrastructure
in order to establish a systematic mechanism for collection, conveyance and treatment of
sewage generated within the municipal limits. In recent years, several sewerage
infrastructure projects have been implemented under various State and Central Government
schemes with the objective of strengthening environmental management and improving
sanitation standards in the city.

These projects aim to ensure that sewage generated within the city is properly collected and
treated so as to prevent discharge of untreated wastewater into natural drains and nearby
water bodies.

2. Underground Drainage and Sewerage Projects

At present, four major sewerage-related projects are operational or under implementation
within the jurisdiction of Bharuch Nagarpalika. The details are as follows:

(1) Bharuch City Underground Drainage Scheme — Phase-1

This scheme has been sanctioned under the Swarnim Jayanti Mukhyamantrl Shahen

Vikas Yojana (SJMMSVY) of the Gove @5%9“?}@{[ @3 :e
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The project includes development of underground sewer network infrastructure such as
sewer pipelines, pumping stations and associated conveyance systems within the core areas
of Bharuch city for effective sewage collection and transfer to the treatment facility.

(2) Maktampur Outgrowth Area Underground Drainage Scheme

This project has been sanctioned under Atal Mission for Rejuvenation and Urban
Transformation (AMRUT 1.0).

The scheme has been designed to provide underground drainage infrastructure in the
Maktampur outgrowth area, which forms part of the expanding urban area of Bharuch city.
The project ensures proper sewage collection from residential and commercial
developments in the outgrowth area.

(3) Bharuch City Underground Drainage Scheme — Missing Link Works

This project has also been undertaken under Atal Mission for Rejuvenation and Urban
Transformation (AMRUT 1.0).

The objective of this scheme is to construct sewer lines in areas where sewer connectivity
was previously incomplete and to integrate such areas with the existing underground
drainage network. This has improved the continuity and efficiency of the sewerage system
across the city.

(4) Sewage Treatment Plant (STP) based on SBR Technology

The Sewage Treatment Plant for Bharuch city has been approved and implemented under
Atal Mission for Rejuvenation and Urban Transformation (AMRUT 1.0).

The STP is based on Sequential Batch Reactor (SBR) technology, which is an advanced
biological treatment process used for efficient treatment of municipal sewage.

The plant has an installed treatment capacity of 29.30 MLD (Million Litres per Day)
and was commissioned in the year 2023. The facility receives sewage through the
underground drainage network and treats it before discharge in accordance with prescribed
environmental standards.

3. Present Sewage Treatment Status

At present, the Sewage Treatment Plant is treating approximately 20 MLD of sewage on
an average basis, which is conveyed through the underground sewer network from
different parts of the city.

Regular operation and maintenance of the plant is carried out to ensure efficient treatment
performance and compliance with applicable environmental norms.

4. Sewer Network Infrastructure

2|Pag
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As part of the above sewerage projects, the underground sewer network within the
jurisdiction of Bharuch Nagarpalika has been progressively expanded.

At present, the total sewer network length developed in the city is approximately 246
kilometers, which facilitates collection and conveyance of sewage from various residential
and commercial areas to the treatment facility.

The sewer network is continuously being strengthened through additional infrastructure
development under ongoing government schemes.

5. Ongoing Sewerage Development under AMRUT 2.0

In order to further expand the sewerage infrastructure and improve service coverage,
additional works have been undertaken under Atal Mission for Rejuvenation and Urban
Transformation (AMRUT 2.0).

Under this program, the work of Bharuch City Underground Drainage Scheme — Phase-
1 under AMRUT 2.0 is currently being implemented through Gujarat Urban
Development Company Limited (GUDCL), Gandhinagar.

As part of this project, approximately 46 kilometers of additional underground sewer
network is proposed to be developed in order to extend sewerage coverage to remaining
areas of the city and further improve sewage management.

6. Environmental Management Measures

Through the implementation of the above sewerage infrastructure projects, Bharuch
Nagarpalika is continuously working towards strengthening wastewater management and
improving environmental sanitation within the municipal area.

The key objectives include:
« Expansion of underground sewer network across the city
+ Proper collection and conveyance of municipal sewage :
+ Treatment of sewage through the Sewage Treatment Plant before discharge
« Prevention of discharge of untreated sewage into natural drains and water bodies

 Improvement of public health and environmental conditions

The sewerage infrastructure in Bharuch city has been progressively strengthened through
various State and Central Government initiatives. The Sewage Treatment Plant approved
under AMRUT 1.0, with an installed capacity of 29.30 MLD, has been operational since
2023, and currently around 20 MLD of sewage is being treated on an average basis.

3|Page
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Further infrastructure expansion under AMRUT 2.0, including development of
approximately 46 km of additional sewer network, will enhance sewerage coverage and
improve overall wastewater management within the jurisdiction of Bharuch Nagarpalika.

Attachments: Relevant Documents. M

Chief Officer
Bharuch Municipality
Bharuch

4|Page
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Underground Drainage System at Bharuch Under SIMMSVY
Summary of Work Done

Name of Project:- Underground Drainage Scheme at Bharuch under Swarnim jayanti mukhya Mantri Saheri vikas Yojna
(SIMMSVY)

Revise Tender Cost | RS 8429.99 Lacs
Major Components Covered under Sewerage system Network
R.C.C. NP3 & NP4 Pipes :-
1) 200mm Dia.: 95626.97 Mtrs.
2) 250mm Dia.: 818.30 Mtrs.
3) 300mm Dia.: 14368.00 Mtrs.

Name of Scheme

4) 400mm Dia.: 7263.40 Mtrs.
5) 450mm Dia.: 3521.33 Mtrs.
6) 600mm Dia.: 1301.30 Mtrs.

7) 700mm Dia.: 1447.23 Mtrs.

Pipe Line 8) 800mm Dia.: 968.96 Mtrs.

9) 1000mm Dia.: 662.90 Mtrs.

10) 1200mm Dia.: 3051.20 Mtrs.

DI & HDPE Pipes :-

1) 400mm Dia DI.: 995.50 Mtrs.
—— 2) 450mm Dia DI.: 1762.50 Mtrs. «_

3) 500mm Dia DI.: 1600.50 Mtrs. N

4) 800mm Dia DI.: 1998 Mtrs.

5) 250mm Dia HDPE.: 1224 Mtrs.

Manholes 1) 5236 Nos.
HC Line 1) 100mm Dia Stoneware.: 104690.42 Mtrs
House Connection [1) 14424 Nos.
1) Sub pumping station Zone-1 (Near Rokadiya Hanuman Mandir) (2.64 MLD)
2) Main pumping station Zone-2 (Near Collector Banglow) (35 MLD)
Pumping Station |3) Sub pumping station Zone-3 (Near Bhrgurushi Mandir) (6.96 MLD)
4) Sub pumping station Zone-4 (Maruti Nagar) (12.10 MLD)
5) Sub pumping station Zone-5 (Near CNG Pump) (5.55 MLD)
Jetting Macinery

A) HIGH PRESSURE JETTING MACHINE TANK CAPACITY OF 4000 LITRS MOUNTED ON YOUR SUPPLIED TATA-712/38 CHASSIS FITTED WITH
B.T.050 0

5J-3000 HIGH PRESSURE JETTING UNIT SPECIALLY DESIGNED TO CLEAN UNDER GROUND DRAINAGE, PUMP WOULD BE IMPORTED ITALIAN
"PRATISOLI' TRIPLEX PLUNGER PUMP HAVING APPROX. FLOWRATE CAPICITY OF 100 LPM & PRESSURE UPTO 120 BAR.

aSM-SSOOT 'MANIAR' GULLY EMPTIER HAVING TANK CAP. OF 3500 LTRS. MADE FROM SMM M.S. SHEET COMPRISING OF HEAVY DUTY
VACUUM PUMP WHICH WILL BE CONVERTED INTO COMPRESSOR BY USING 4 WAY VALVE SPECIALLY DESIGNED TO LIQUE FIED THE SLURRY.

DESIGN, SUPPLUY & DELIVERY OF HYDRAULIC OPERATED CUM WINCH DRIVE DESILTING GRAB BUCKETS SYSTEM DESIGNED FOR CLOSING &

OPENING OF GRAB BUCKET FOR CLEANING MANHOLES ADMEASURING UPTO A DEPTH OF 25-30 FT.THE SYSTEM WOULD BE MOUNTED ON
ape 3- WHEELED DIESEL ONE TONNER CHASIS.

Pumping Machinery
Zone-2 Main WORKING & STAND BY PUMP (2 No.):- Discharge-1220.69 m®/hr, Head-19 m, 120 HP
Pumping WORKING & STAND BY PUMP (2 No.) :-Discharge - 2441.38 m?/hr, Head-19 m,230 HP

Extra Pump (1No):-Discharge 1200m3/ hr, Head-22 m, 150 HP

Zone-1 Sub WORKING & STAND BY PUMP (2 No.):-Discharge-76.25 m?/hr,Head-20 m, 15 HP
Pumping WORKING & STAND BY PUMP (2 No.):-Discharge - 152.5 m*/hr,Head-20 m, 25 HP

Zone-4 Sub WORKING & STAND BY PUMP (2 No.):-Discharge-370.40 m*/hr, Head-19 m, 50 HP

Pumping WORKING & STAND BY PUMP (2 No.):-Discharge - 740.80 m*/hr,Head-19 m, 80 HP
Zone-5 Sub WORKING & STAND BY PUMP (2 No.):-Discharge-154.87m?/hr, Head-18 m, 25 HP

Pumping WORKING & STAND BY PUMP (2 No.):-Discharge - 309.74 m*/hr,Head-18 m, 40 HP
Zone-3 Sub WORKING & STAND EY PUMP (2 No.):-Discharge-280.00 m*/hr, Head-36 m, 70 HP

Pumping WORKING & STAND BY PUMP (2 No.):-Discharge - 560.00 m'fhr,Hea




p * The Detailed Drawing as Built are attached in Separate file, marked and initialed.
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Details of Tender Approved (Bharuch)

# Details :- All Above works are awarded on Item Wise to Single Contractor.
# Implementing Agency :- Gujarat Urban Development Co. Ltd., Gandhinagar.

# Name of Agency :- Kalathia Engineering And Construction Ltd.

# Revise Tender Cost :- Rs. 8429.99 Lacs

# Dt. Of Starting Work :- 04-03-14

# Time Limit :- 24 Months + 24 Months O&M

# Overall Progress Achieved :- Scheme Completed Satisfactory

# Actual Date of Completion :- jo-og— 2023

# Date of Start of O&M :- lf—OG—2023 Je (O~ 05—-2025%

Note:-

* The Work has been Completed by the Agency.

* The Subhead wise detail as executed, detailed with short note attached herewith

* The detailed testing report of material purchased with third party inspecting report attached in separate
file marked and initialed.

Handed Over By:-

e e Manager(PMC)
Kalthia Engineering & Technomen Consultants,
Construction Ltd, Ahmedabad Gandhinagar

P.LU. - Surat
DCL
Manager Projects
Gujarat Urban Development Co.
Ltd., Gandhinagar.

Taken Over By:-

A
Chief o%%i |

President
Bharuch Nagar Pallika.

Bharuch Nagar Pallika.

Pg No.:..2.. End




| ) ¢ Details of Under Ground Drainaé Z:Iﬁme at Bharuch Town Under AMRUT

HANDING OVER AND TAKING OVER NOTE

Name of Scheme

Under Ground Drainage Scheme At Bharuch
(Missing Link = phase Il) Under AMRUT

> Details of tender Approved

LOI No. GUDC/Project/AMRUT/2019/1872; Dt: 03/09/2019.

» Details (NTP for the work)

NTP No. GUDC/Project/AMRUT/2019/2351; Dt: 14/11/2019.

» Approved tender cost

Rs. 1796.00 lacs

> Revised Contract Value

Rs. 2322.54 lacs

» Details

All above works are awarded on turnkey basis to single
contractor except electrification.

» Source of Sewerage Water

Surrounding Area of Bharuch Nagarpalika, Bharuch

» Components Covered

As per Separate Sheet attached as Annexure-A

» Implementing Agency

Gujarat Urban Development Company Ltd., Gandhinagar

» Name of PMC

M/s. TATA Consulting Engineers Ltd., Gandhinagar

» Name of Agency

M/s. Gujarat Construction Company, Mehsana

> Date of Starting of work

14/11/2019

Time Limit

24 Months (Including 3 Months Trial Run Period) + 60
Months O&M

> Revised Approved Time Limit

24 Months + (18 Months Extension Time Limit including Trial
Run Period) + 60 Months O&M

» Original Contractual Completion Date

31/12/2021 (Including 3 Months Trial Run Period)

> Actual date of completion

31/03/2023 (Excluding 3 Months Trial Run Period)

> Actual date of completion with Trial and Run

30/06/2023

» Date of Hand Over

> Overall progress achieved

Scheme Completed with Satisfactory

The work has been completed by agency.

The detailed drawings as built are attached in separate file, marked and initialized.
The subhead/item wise detail as executed, detailed with short note attached herewith.

A. Bharuch (Missing Link — phase Il) UGD Scheme Works Handed Over By

construction
Co., Mehsana

Gandhinagar (PMC)

Lz

Manager (P) I/C
PIU-Surat, Gupcy,

Gandhinagar

Asst. l\}anager (P)
PIU-Surat, GUDCL,
Gandhinagar

B. Bharuch (Missing Link — phase II) UGD Scheme Works Taken Over By

(i

oV Rodsgov

B

Mechanical Engineer

Bharuch Nagarpalika
Bharuch

Chief Officer 9 Fresidcnt =
Bharuch Nagarpalika Bharuch Nagarpalika
Bharuch Bharuch

Page 1
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etalls of Under Ground Drainage Scheme At Bharuch (Missing Link — phase Il) Town U Under Amrut

HANDING OVER AND TAKING OVER NOTE

Components Covered (Annexure-A)

1) DWC SN8 Pipe Line

200 mm dia — 73069.36 Rmt

2) Manhole

a) AType-2677 Nos
b) B Type- 76 Nos

3) Stoneware Pipe Line (100mm dia)

77539.21 Rmt

4) House Connection Chamber

10994 Nos

5) Rising Main Line, (DI K9 Pipe)

100 mm dia — 1297.90 Rmt

6) Storage Structures
(Total Pumping Station - 2 Nos)

15

Police Headquarters, Auxiliary Pumping Station, Capacity - 0.4
MLD

. Manubar Chokkadi, Auxiliary Pumping Station, Capacity — 0.3

MLD

7) Pumping Machineries

Police Headquarters, Sub Pumping Station, Capacity - 0.4 MLD
7.5 HP ( 1 No) Working + 7.5 HP (1 No) Standby

. Manubar Chokkadi, Auxiliary Pumping Station

3 HP (2 Nos) (Working + Standby)

The work has been completed by agency.

The subhead/item wise detail as executed, detailed with short note attached herewith.

Scheme Completed with Satisfactory.

(]

e The detailed drawings as built are attached in separate file, marked and initialized.
L]

L ]

A. Bharuch (Missing Link — phase Il) UGD Scheme Works Handed Over By

Mechanical Engineer
Bharuch Nagarpalika
Bharuch

.

Asst. Manager (P) Manager (P) I/C
PIU-Surat, GUDCL, PIU-Surat, GUDCL,
Gandhinagar Gandhinagar

Chief Officer President

Bharuch Nagarpalika Bharuch Nagarpalika
Bharuch Bharuch
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Details of Sewage Treatment (29.30 MLD STP Bharuch) Project atBharuch Under AMRUT Sheme
HANDING OVER TAKINGOVER NOTE

* Component cover (Anexure-A)

1)Design & Construction of civil Structure

>Primary Treatment Unit-Mechnical and mannual screen channel,Vortex
chamber,Grit removel chamber,Distribution box ,Selector Unit as per
approved design & drawing all unit are covered.

>Biological Tratement/Secondary Treatment Unit -SBR BASIN 04 nos as

per approved design & drawing all unit are covered.
>Sludge handling Unit-Sludge Thickner,Sludge sump Centrifuge

Building,Sludge sump and Centrate sump as per approved design &
drawing all unit are covered.

Disinfection Unit- Chlorine contact tank, Tonner building as per approved
design and Drawing all unit are covered.

>Utility Building-Admin building with scadaroom & Laboratory,Air Blower
building,panel room,security room,Transformer yard,DG Room as per
approved design and Drawing all unit are covered.

>Approach road with rode side storm waterdrain, Land scaping plantation
and Disposel channel as per approved design and Drawing all unit are

covered.
>Disposal pipeline of 964 rmt as a extra work including excavation,

supplying, lowering & laying pipeline, refilling, manholes, restoration of
concrete road, and compound wall etc complete.

2)Electro-Mechnical instrumentation Works t : : & ’
>Procurement, supply, installation,testing and instrumentation

works/Itemlike mechnical screen Grit removel mechanism,belt conveyor,D-
canter with Air diffuser system, Air blower, RAS,SAS Pump, Sludge
Thickner,Poly dosing pumps,Transformer,HT/LT Panel, DG Sets,Ultrasonic
level Sensor and Transmitter,TSS,COD,BOD, TEMPRETURE,PH Transmitters
inflow outflow Sewage water testing equipment for laboratory.

>Monotoring of whole plant through well dedicated SCADA System.
* The work has been completed by agency
* The Details drawing as per build are attached in seprate file, mark and installed.
* The subhead/ item wise details as executed,details with short note attached heewith.
* The Details testing report of material purchased with project Management consltancy (PMC) report attached in seprate file mark and
installed.
* Scheme completed with sucessfully.

A. Bharuch STP (29.30MLD) Project unde AMRUT Scheme Work Hand over by

Authorised Signatory Site Engineer M/S Tata : AsspManger(p) nager(p) I/C
M/s. HNB EBGINEERS PVT LTD Consulting Engineers Ltd., Cnnsulting Enj L PIL¥ Surat, GUDCL, PlU-Surat, GUDCL

Gandhinagar (PMC) Gandhinaga ! | Gandhinagar Gandhinagar

B. Bharuch STP (29.30MLD) Project Under AMRUT Scheme Works Taken Over By

. &)y %
'4ﬁ|§| i ENGINEER Chief offiter President

WA RERW ORKS Bharuch Nagarpalika Bharuch Nagarpalika
Bhatath Municipality Bharuch
BHARUMH

1UCH
ALITY

. L
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Details of Sewage Treatment (29.30 MLD sTP Bharuch) Project atBharuch Under AMRUT Sheme
HANDING OVER TAKINGOVER NOTE
Component cover (Anexure-A)

1)Design & Construction of civil Structure

>Primary Treatment Unit-Mechnical and mannual screen channel,Vortex
chamber,Grit removel chamber,Distribution box ,Selector Unit as per
approved design & drawing all unit are covered.

>Biological Tratement/Secondary Treatment Unit -SBR BASIN 04 nos as
per approved design & drawing all unit are covered.

>Sludge handling Unit-Sludge Thickner,Sludge sump Centrifuge
Building,Sludge sump and Centrate sump as per approved design &
drawing all unit are covered.

Disinfection Unit- Chlorine contact tank,Tonner building as per approved
design and Drawing all unit are covered.

>Utility Building-Admin building with scadaroom & Laboratory,Air Blower
building,panel room,security room, Transformer yard,DG Room as per
approved design and Drawing all unit are covered,

>Approach road with rode side storm waterdrain, Land scaping plantation
and Disposel channel as per approved design and Drawing all unit are

covered.
>Disposal pipeline of 964 rmt as a extra work including excavation,

supplying, lowering & laying pipeline, refilling, manholes, restoration of
concrete road, and compound wall etc complete,

Electro-Mechnical instrumentation Works : - s
2]Electro-Mechni >Procurement, supply, installation,testing and instrumentation

works/itemlike mechnical screen Grit removel mechanism,belt conveyor,D-
canter with Air diffuser system, Air blower, RAS,SAS Pump, Sludge
Thickner,Poly dosing pumps,Transformer,HT/LT Panel, DG Sets,Ultrasonic
level Sensor and Transmitter,TSS,COD,BOD, TEMPRETURE,PH Transmitters
inflow outflow Sewage water testing equipment for laboratory.

>Monotoring of whole plant through well dedicated SCADA System.

* The work has been completed by agency

* The Details drawing as per build are attached in seprate file, mark and installed.

* The subhead/ item wise details as executed,details with short note attached heewith.

* The Details testing report of material purchased with project Management consltancy (PMC) report attached in seprate file mark and
installed.

* Scheme completed with sucessfully.

A. Bharuch STP (29.30MLD) Project unde AMRUT Scheme Work Hand over by

Authorised Signatory Site Engineer M/S Tata B g ent e
i td., ( rat, -
M/s. HNB EBGINEERS PVT LTD Consulting Engineers L Gandisnegst Gandhinagar

Gandhinagar (PMC)

B. Bharuch STP {29.30MLD) Project Under AMRUT Scheme Works Taken Over By

"'hﬁtg i I‘E NGINEER Chief O:Ler resident

Bharuch Nagarpalika

Vo h TeEr ke VY ORKS Bharuch Nagarpalika Bharuch

Bhatath Municipality
BHARUCH
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Details of Under Ground Drainaggzgme at Bharuch Town Under AMRUT

HANDING OVER AND TAKING OVER NOTE

Name of Scheme

Under Ground Drainage Scheme At Bharuch (Maktampur)
Under AMRUT

> Details of tender Approved

LOI No. GUDC/Project/AMRUT/2018/1191; Dt: 22/06/2018.

» Details (NTP for the work)

NTP No. GUDC/Project/AMRUT/2018/1292; Dt: 09/07/2018.

> Approved tender cost

Rs. 729.00 lacs

> Revised Contract Value

Rs. 996.81 lacs

» Details

All above works are awarded on turnkey basis to single
contractor except electrification.

> Source of Sewerage Water

Surrounding Area of Maktampur, Bharuch

> Population Covered

Present (2018): 25649
Intermediate (2033): 30909
Ultimate (2048): 36988

> Sewerage Quantity

Intermediate (2029): 2.68 MLD
Ultimate (2044): 3.17 MLD

> Components Covered

As per Separate Sheet attached as Annexure-A

Implementing Agency

Gujarat Urban Development Company Ltd., Gandhinagar

> Name of PMC

M/s. TATA Consulting Engineers Ltd., Gandhinagar

> Name of Agency

M/s. Gujarat Construction Co., Mehsana

> Date of Starting of work

05/07/2018

> Time Limit

18 Months (Including 3 Months Trial Run Period) + 60
Months O&M

> Revised Approved Time Limit

18 Months + (23 Months Extension Time Limit including Trial
Run Period) + 60 Months O&M

» Original Contractual Completion Date

08/01/2020 (Including 3 Months Trial Run Period)

> Actual date of completion

31/08/2021 (Excluding 3 Months Trial Run Period)

> Actual date of completion with Trial and Run

31/11/2021

» Date of Hand Over

» Overall progress achieved

Scheme Completed with Satisfactory

The work has been completed by agency.

marked and initialled.

The detailed drawings as built are attached in separate file, marked and initialized.
The subhead/ite . wise detail as executed, detailed with short note attached herewith.
The detailed testing report of material purchased with project management consultancy (PMC) report attached in separate file

eers
Ltd., Gandhinagar
(PMC)

M/s. Gujarat ;
Co., Mehsana

B. Bharuch (Maktampur) UGD Scheme Works Taken Over By

B~ ‘7 'ager(P) I/C
_:‘0 rat, GUDCL,

Asst. Manager (P)
PIU-Surat, GUDCL,
Gandhinagar

Bharuch Nagarpali
Bharuch

— Page1




Details of Under Ground Drainage Scheme At Bharuch (Maktampur) Town Under SIMMSVY
M e —

HANDING OVER AND TAKING OVER NOTE
Components Covered (Annexure-A)
200 mm dia — 18568.02 Rmt
1) DWC SNS8 Pipe Line 250 mm dia - 81.50 Rmt
300 mm dia —71.60 Rmt
350 mm dia -~ 577.80 Rmt
400 mm dia - 3170.56 Rmt
a) AType-412 Nos
3) Manhole b) B Type - 443 Nos
c) CType- 84 Nos
4) Stoneware Pipe Line (150mm dia) | 20512.70 Rmt
5) House Connection Chamber 3200 Nos
100 mm dia - 250 Rmt
150 mm dia - 350 Rmt
1. Taarkhadi, Sub Pumping Station, Capacity - 0.31 MLD
2. Radha Krishna, Auxiliary Pumping Station
3. Prathana Mandir, Auxiliary Pumping Station
1. Taarkhadi, Sub Pumping Station, Capacity - 0.31 MLD
7.5 HP (2 Nos) Working + 5 HP (1 No) Standby
2. Radha Krishna, Auxiliary Pumping Station
5 HP (2 Nos) (Working + Standby)
3. Prathana Mandir, Auxiliary Pumping Station
7.5 HP (2 Nos) (Working + Standby)
9) Panel Room 3 nos. (Taarkhadi, Radha Krishna, Prathana Mandir)

2) RCC NP3 Pipe Line

6) Rising Main Line, (DI K9 Pipe)

7) Storage Structures
. (Total Pumping Station - 3 Nos)

8) Pumping Machineries

The work has been completed by agency.

The detailed drawings as built are attached in separate file, marked and initialized.

The subhead/item wise detail as executed, detailed with short note attached herewith.

The detailed testing report of material purchased with Project management consultancy (PMC) report attached in separate file
marked and initialled.

® @ o o

* Scheme Completed with Satisfactory.

Asst. Manager (P) Dy. Manager{els _—~"Mandp
“ PIU-Surat, GUDCL, PIU-Surat, GUDCE, ““sprtyisy at, GUDCL,
Co., Mehsana Ltd., Gandhinagar Gandhinagar Gandhinagar Gandhinagar
(PMC)

B. Bharuch (Maktampur) UGD Scheme Works Taken Over By

L R —— e
W [

MEC ﬁ/‘Erfg'H'EEP‘ EER Chief Officer President
W Bl aﬂﬁﬁ KS Bharuch Nagarpali ruch Nagarpalika
Bharuchliuaicipality Bharuch Bharuch

BHARUMH
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Progress Report of STP Project

14 MLD STP Project Ankleshwar Date :- 31/01/2026

Name of STP Project and Capacity:- 14 MLD STP at Ankleshwar, Dist.- Bharuch
Zone/ Circle/ Division Zone - 6/ Surat / Bharuch
STP Technology proposed SBR Technology
Name of Agency:- Hydrotech Paryavaran (India) Pvt Ltd.
Name of PMC Agency:- MARS Planning & Engineering Services Pvt Ltd. Ahmedabad
Approved Tender Cost:- 24,947 Crore
Date Of LOIL- LOI-16.03.2021 / WO-29.04.2021
Time limit (in month) 18 months (Including monsoon + 03 months trial run)
Stipulated Date Of Completion:- 30-04-2026 (Including Trial Run)
Land requirenment No
Land available (Yes or No) Yes
Progress required as per tender clause in % 100%
Actual over all progress in % 96.00%
BEP Approval Date (Yes/No): =
' : _ Civil Work
GAD/Structure Drawin
Design & Drawing Execution
3 s Start
Sr No List of Civil Units - STP Scope | Approved | Pending | (Yes or Pr?ﬁl;;ss Remarks
No)

1 |Inlet Chamber 1 Yes - Yes 100

2 |Screen Chamber 1 Yes - Yes 100

3 | Grit Chamber 1 Yes - Yes 100

4 |Parshall Flume 1 Yes - Yes 100

5 |[Chlorine Contact Tank 1 Yes - Yes 100

6 |Parshall Flume after CCT 1 Yes - Yes 93

7 |SBR BASIN 1 Yes - Yes 100

8 |Thickener & Thickened Sludge Sump 1 Yes - Yes 100

9 |[Centrifuge Building 1 Yes - Yes 100

10 |Blower Room 1 Yes - Yes 100

11 |Chlorine Building & Tonner Room 1 Yes - Yes 100

12 |Admin & Control Building 1 Yes - Yes 100

13 |MCC Room 1 Yes - Yes 100

14 |PLC Room 1 Yes - Yes 100

15 [Electrical Sub Station 1 Yes - yes 100

16 [Boundary wall 1 Yes - yes 93

17 [Security Cabin / Guard Room 1 Yes - Yes 100

18 [Maintaince cum workshop 1 Yes - Yes 100

19 |HT Switch gear Room 1 Yes z Yes 100

20 |Parking Area 1 Yes - Yes 100

21 Other if any pls specify workshop

Building and drain sump

Any Other issue :-

1. There was delay in land allocation for STP, and land was allocated on 24/11/2021.
2. Work is underway to construct a railway track of DFCCL (Railway Department) on
the approach road of the site of ongoing work of Ankleshwar STP. Due to this
ongoing work, the approach road was closed to come and go to the site of the STP.
Due to this, no vehicles of any kind could come. The only way to walk was also
difficult.

3. Incoming mains power is 22 kV instead of 11 kV, hence supplied material related
to incoming power has to be revised.
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No.: T.P./Bandh/Vashi/422/2026 Dt.11/03/2026
To,
The Chitnish to Collector, e-Sarkar-Scan
Collector and District Magistrate Office, S
= eTan'Na.. 2H \SH 03’%

Chitnish Dep., First Floor, Collector Office,
Kanbivaga, Bharuch-392001

Subject: Regarding the submission of a factual report in connection with NGT
Original Application No. 103/2025.

Reference: Your office letter number/Bhumi-Bi.Khe./Vashi/766-772, dated 23-02-
2026.

With respect to the aforementioned subject and reference, it is hereby stated that:

In connection with the petition filed in the NGT by the applicant, Shri Hasmukhbhai
Bahecharbhai Parmar, a primary investigation has been conducted into the Gram Panchayats
falling under the jurisdiction of the Taluka Panchayat Bharuch located along the banks of the
Narmada River and within the CRZ (Coastal Regulation Zone) area. The report regarding this
is as follows:

1. Current Status: Within the Gram Panchayats under the jurisdiction of this Taluka
Panchayat (specifically Zadeshwar, Kukarwada, Dashan, Vervada, Vadva, Bhadbhut,
Manad, and Mahegam), sewage disposal systems—including sewerage lines, soak
pits, and open drains—are currently operational and serve the majority of the resident
population.

2. Discharge into the River: Upon preliminary investigation, it was observed that
certain isolated dwellings situated along the riverbanks lack integrated sewage
connectivity. To mitigate any environmental risk, strict instructions have been issued
to the respective Gram Panchayats to redirect the discharge from these isolated units
into the primary village drainage networks, ensuring that all effluents are safely
discharged away from any natural water sources.

3. Sewage Treatment Plant (STP) Details: While STPs represent the most safe and
efficient method for sewage treatment, their implementation requires a dedicated
technical team for long-term Operations and Maintenance (O&M). Furthermore, the
estimated capital investment for each STP is approximately 1.5 to ¥2.0 Crores.
Given the technical complexity and financial scale, it is recommended that the project
be executed by a specialized and competent nodal agency.

sdse: 534, @iz ‘
M(/ Taluka @)p/ment Officer

1 7 MAR 2026 Taluka Panchayat Bharuch

IUS 0i0lurnreenes """'Q’.ng{.ﬂ%/
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No.: T!pacht/\lashi/i'\ / 026 Dt. |3 “’3] 2026
To.

The Chitnish to Collector,

Collector and District Magistrate Office,

Chitnish Dep., First Floor, Collector Office,

Kanbivaga, Bharuch-392001

Subject: Regarding the submission of a factual report in connection with
NGT Original Application No. 103/2025.

Reference: Your office letter number/Bhumi-Bi.Khe/Vashi/766-772, dated
23-02-2026.

With respect to the aforementioned subject and reference, it is hereby
stated that:

In connection with the petition filed in the NGT by the applicant, Shri
Hasmukhbhai Bahecharbhai Parmar, a primary investigation has been conducted
into the Gram Panchayats falling under the jurisdiction of the Taluka Panchayat
Ankleshwar located along the banks of the Narmada River and within the CRZ
(Coastal Regulation Zone) area. The report regarding this is as follows:

1. Current Status: Within the Gram Panchayats under the jurisdiction of this Taluka
Panchayat (specifically divi, chapra, diva, piraman), sewage disposal systems-
including sewerage lines, soak pits, and open drains are currently operational and
serve the majority of the resident population.

2. Discharge into the River: Upon preliminary investigation, it was observed that
certain isolated dwellings situated along the riverbanks lack integrated sewage
connectivity. To mitigate any environmental risk, strict instructions have been
issued to the respective Gram Panchayats to redirect the discharge from these
isolated units into the primary village drainage networks, ensuring that all effluents
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3. Sewage Treatment Plant (STP) Details: While STPs represent the most safe and
efficient method for sewage treatment, their implementation requires a dedicated
technical team for long-term Operations and Maintenance (O&M). Furthermore,
the estimated capital investment for each STP is approximately 2.5 to 2.50 Crores.
Given the technical complexity and financial scale, it is recommended that the
project be executed by a specialized and competent nodal agency.

: _‘,,,/“’"? e
—, ,_f(z} iy

S

Ta!uké Deveiopment Officer
Taluka Panchyat Ankleshwar
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